
CENTRAL ADMINISTRATIVE TRIBU'AL 
BANGALORE BENCH, 

Second Floor, 
Comercial Complex, 

Indiranagar, 
Bangalore-38. 
Dated: 1 7.JAN 1994 

APPLICPTS:-Sri.C.R.Rangadharnaiah and Others 

v/s 

RESPC*WENIS:- The Chairman,Railway Board and Others. 

To. 

Sri.K,Subba Rao,Advocte,No.27,Chridrshekqa± Comp1e, 
1st Main Road, 1st Floor,Gandhinagar,Bangaore-9. 
Sri.R. Bhaskaran, Advocate,No .40/2083, Elarnkulam Rqad, 
Kaloor, Kohi-682017. 

;Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road, 
Karikkamuri, Kochi-682011. 

Sri.Vijaynarayan 9 3-G ELIJ0FAD0,112,Nungambakkam. High Road, 
Madras-600 034. 

Chairrnan,Railway Board,Rail Bhavan,New Delhi. : 
The Secretary,Ministry of Railway,Rail Bhavari,Nw Delhi. 
The general Manager,Southern Railways,Park Town,Madras-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 
The Divisional Railway Manager,Southerri Railways,Mysore. 
The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys, 
Madurai Division,Madurai. 
The Divisional Superintendent,Southern Railways, 
Divisional Office,Palghat,Kerala,.. 
The Divisional Railway Manager,Suthern Railway,Bangalore. 
Sri.K.R.D.Karanth,Advocate,32,Mangalanagar,Sankey Road Gross, 
Bang alore -5-. 
Sri.A.N.Venugopala Gdwda,Advocate,No.8/2,Upstairs, 
R.V.Road,Opp;Bangalore Hospital,Bangalore-4. 



-:2:- 	
- 

SUBJECT:- Forwarding of copies of the Oders.  passed by 	 1 
the Central Administrative Tribunal,Bangalore.. 

-x-x-x-x- 	 I 

- 	-Please find enclosed herewith a copy of the ORDER 	- 

passed by this Tribunal in the above mentioned applicatiOns 

on 16th Day of December,1993, for further necessary action. 

,j 
DEPUTY REGISTHti4(J) 

1 ' JUDICIAL BR/NCI-IES. 



SHRI JUSTICE V.S.fLI11TH 	.... CHPIRMN(J) 

SHRI JUSTICE P.K.SHYA!1SUNDR 	•... VICE CHIRMAtJ(J) 

.SHFI V..RIKRISI4NN 	 .... 11E11BER(M) 

I 	Sri C.R1 ngadhameiah, 
S/U Sri flange ish, 
aged about 68 years, 
Retired Guard—A Special, 
Chikkabidre, 
Chikkanarayekanahalli Taluk. 

Sri K.V.Sreekantiah, 
5/0 Sri K.U.Subremanyaiah, 
aged about .69'years, 
Retired Guard—p Special, 
Ch-70,5t.h Main,.Saras.we.thipu6in 
M ys o rt. 9, 

Sri i1...Nareyena Setty, 
5/0 Sri i.Iuniswamaiah, 
Retired Luard—A Special, 
2003/2, Rajkemal Street, 
Plysore—i 

Sri B,J.Naqeraleiah, 
5/0 Sri Jeyspale 'Nayener, 
Retired Guard—A Special, 
158, Shankaranèger, 
J.6.Kaval, Bengalore-560 022 

Sri K.Seshadri, 5/0 Sri' Krishna, 
8hatta, aged about 69 years, 
Retired Guard—A Special, 
92, Lakshmipuram, Arsikere. 

Sri 11.Channabasaveiah, 
S/U Sri Madapa,aged'abOut 69 years, 
Retired Guard-J Special, 
964, 9th Main Road, 6thCross, 
Prajashnagar,8ang'lOre - 21 

I/'4Z 	rp 5rr.&,uenkata'emechCr, 
1/ (aabo4 yecis, 
j ' ( Red G— Special, 

69I Pa4ei Road, 
Ja ye 	ax. .Lixpe ns ion, 

577 201 	 .,... Applicants 

ANG 	 Contd./— 



river-4 	pecil, 	44,. II 
- [9ajn, Meáes Block, 	Nw 

am1oo Bezar, 	My8ore-.21 

5, rjI JA.Pharoahp  S/a Sri 
haroah, Retired Driver-A 

.pecial, 	2355, 	I fVj 	II 
Cross, 	K.G.Koppal, Chamara- 

• -puram, Mysore, 	- 
applicants I to.9 in 

10. 
S/0 
ri RoaMahadeven, 

O.A.Nos.395 to 403/91 

R.Jayaram, 

• 
aged eout 67 years. 
Gjard 	Special (Retired) 
resid±g at No.157, 	IVth Cross, 
Nagappa Block, S1aThpuram, 
8ngalore - 560 021 Applicant 1C in 0.. 

- No • 57/90 

11, Si .Sh1ia 
Rtired guard 	5peci-1, 
and residjn9 at No.1153, 

SJ. 
'Sri Raga', 	II Main Roed, 

N.Coiony, 	Ye shwarithpur, 
Bangelore - 560 022. 	• Applicant 11 in O.A. 

No.416/90 

12. 5+1 Papanna, 
So Nethevadu, 
aged about 63 years, 

• Driver Passenger MR448, 
Suthern Railway, 
Bngalpre City(Retjred) 
No.5/Il, Backside of 
PlIJIrLiswèra Temple, 
Btuvaneswainagar, Megadi Road, 
8nga1ore - 23. 

1, StiGhouse Mohien 
iizeen P1ohidee, 

aged about 63 years, 
Driver Passenger MR 2389  

k,etired) C/o Noor Mohamed, 
r6

uthern Railway,Banga].ore City, 

.73/b, Railway Quarter, 
eswanthapur, B.angaiore - 22. 

14. Sri D.John rater, 
s4o Opraisuany, 
aged about 58 years, 
Dxiver Goods fIR 612, 
Scuthern Railway, 
Yeswanthapur (Retired) 
No.62, III Cross, 	I S€age, 

4VGkllpuramv.  Banga1bie - 210.•  ..APPLTCANTS 



- 	 - 	 --.- 	 - 	 - 	 I 	 - - 	I 	 I 	 - 

Sri 11anickarn,- 
S/oLeksrnanap!e,. 	- 

1 aged -about 60 years, 
Driver Passenger MR 414, 
Southern Railway, rsiere, 
(RetiTod)No.286/,ith Crass, 
Bangalore - 50 121, - 

Narayene, 
/o Nyathavadu, -- 

aged about 72 years, - 

Shuhter MR 27 1 
• 

	

Bangalore City, Siuthe 	Rail.wty, 
(Re.tjred) No.53 C/o Nawaz Store1 
ltth Cross'Magadi Road, 
Bangalore - 23. 

IT. SrI. M.S.Suseinthan, 
S/o Mar1stmy, 
aged about 62 years. 
Drjve± Passener MR 475, 
outher-n Railway, Yelehanke, 

(Retired)C/o .A.Joseph, 
45/a Old Railway Qu-artaré, 
Yeswanthaur, Bangalore - 22 

lt Sri Sideih, S/o Siddcieh Gowe, 
aged 62 yoars., Diese'll— Assistant 
MR 523, Southern Railway 
Ban bra City, (Retired 
No.58, I Cross, 3rd Main Road, 
-Ramachandrapuram, Ba.ngalbre - 21. 

19, Sri Kedirvelu C.R., 
5/0 C.S.Ramalingam,: 
aged about 58 years, 
Goods Driver MR 624. 
Southern Railway, Harihar, 
(Retired), No.32/2, I Main Roei, 
I Cross, 0ldipursm, 
Bangalore - 21. 

21. Sri Gulam Dastagir, 
S/a rld.Ghouse, 
aged aibut 69 -years, 
Shunter OR 597, Southern Railway, 
Yesuanthapur (Retira) No.3, 

ar, Building, DIarga Mohalia-, 
tJkd Madras Road, 

	

Laheed, 	- 

! ' 

	

	 Nd.HthTIeef, agod 67 years, 
-nteM1 539, Southern Railuy, 

i 

	

0.1I'h Cross, L—B, 	- 
JShas-&rgar, Indiranegar, 

-8ifl~re - 3$, 
• 	 •.SA7PLICANTS. 



/4 .• .4 bI 

Sri D.3oh 
Sb NbDévid Pillet, 
aged about 66 yeet's, 
Assistant Cuerd/EtIT 1030  
Southern Rslluey, Behga.Ore 
(Retired), C/c Carpenter Sutameny, 

2th Cross t'lagedi Ro8d 
Bengelore 

SrIShelk rektudd2en 	(flc 

S/a fthemai Khasirn 
aged about 63

CEA 
ers, 

Railway Guard  
oOthen Raliwayp Arikere 

(Retired); ManIpet, 
Artikere 	573 1030  
Hasten Djstr1ct. 

24. Sri KG,Ktishnemu'thy, 
S/a K,iundepèp 
aged ebot 6 .yeas 
Guard W SpIt  E( 994., 
Southern..Railuey, Areikere, 
(Retired))  No.84 Yrrapa R1ock 
Lxrn.ipu, rs1kere 	573 103.. 

:25k. $r1 Oçthony, 
S/o tTheiBppap aged about 53 

eat Guard EE i3l7v  

	

outher' R11wy •SI9dI.0 	city, 
(Retied), No29, ES)  5th ?1a1V 
Kereri SeLlito Town., 
Bangalore . 

2, Sri NV'rianda Rao, 
S/a N,Venkoa Rao 
aged ebouS9 years, 
Firemen .-_ MR 549 
southern Reliway, thimage Town, 
RètiredhNo2i:, IT Ness, 
8ehjd S,Pffce, Ashoknagar, 
Shi,noga Town, 

27!I SriMMen1,. 
S/o M&tei, -aged aout 
.. yrs, Shunter MR -72, 
.'Southrn R.ailway, 
BeiyappanehelU(tired), 
Rmawamyalya, MS.Ngar., 
Kemmne'haIi MaIn Road, 
Bangalore - 33, 

2I.. -SrI M.4!exman 5/a  Nurugesh, 
aged about 6 , ye.ers 
Drvr. Coods MR 410, 
Southern Railway, 
Yeswatthapu? (Retire*), 

-I Cross, Bhasyamnger;  
SrireMpuram, Bangaiore. 21. PPLIC*NTS 

. trintd./— 



agd about 63 years, 
Driver Passenger fIR 721 0  
Southern Railway, Shimbga Town, 
Retire, N01,209/41., Reokamrna 
Building, Nain Road, 
YeawanthapUr,.Bangelore-22, 

Sri Sye .bbas, 
Sfo Syei Daistagir, 
aged about :69 years, 
Southarh Railway, •BanglOra City, 
(Retired), No.41, .Cross, 
II Main, Patharayanapura. 
(Near Sibrmya flaajid), 
Bangloe - 2 4  

Sri 	du], Rahim, 
5/0 !Id.Bakshi, 
aged about 62 ye&rs, 
Shunter MR 349, Southern Railway, 
Bangelore City (Retired), 
No.22/, 114 Cross 
Koshalli Main Road, 
Patherayanpura 
Bahgalore - 26, 

Sri K.M.i'avooni, 
5/o K.V.M&thew, 
age.J about 66 years, 
Driver Tjod fJ 7011 
SoutherM Re1lwy, Yesuanthapur, 
(Retired), No.17, 7th Cross, 
K.N.Extensibn, Yesuanthepur, 
Bangalore 	22. 

Sri .Gai'gedha'aiah, 
S/c B.SiddaLa:i, 
aged abàut 6Z years;  
Guarl $pl EMT 4289  
Southórn Railway, r,sikare, 
(Retirel), Nc.Vesaritha Nilsya, 
flea .Sedenaalkies, Bahinci 
rump HOu8e, Arsikare, 

Sri G.Ramsemy, 
5/0 A.GovihOaraju, 

dzbout E4 years, 
cMbil/1td 1T hi, 

Banqalure City, 
,ti 	264jtUy Utra 

$5ittirn Railway, Bangeloro-23. 

SR.,nari, S/o C.ibu, 
' 	ebor!itJ9 veers, flail Guard 
'•;¼ DEE. 1766 SJR ailway, Baigelors :Ity, 
1 'et-e No.1(4, 6th Main kl 

Sheakarnagar, Veewenthacur P.O. 
A 	iico re - 22. 



I.  

H 
.i.(!LNagaraj, 
S/o tiuiiaworny Nai4u, 
aged •aQut6C years, 
Dr.iv•eroods MR 436,. 
'Southern Railway, 	Rangelo're City, 
(Retired), 	No.6.P,Kothanriaremapux'am, 
Vai.yalikavli2_ 	Cróac, 
angalore. - 

3. Si G.6l,: 
• 5/0 Gangen, 

ged abut 	!I  :yeae, 
DriverCooé.MR 599 

• Southexn Rail,. Ye8wantheour?  way  
• (rired),,c/o.Chakevorthy, 

No.42/b, Railway Qtra. 
Baiyeppan&ialli, 
Bangalore - 38. 

.;3E. Sri Khudus, 
S/p Hujj..5al 
aged about 6 	years, 
Driyer FeSS3'IgGZ MR 1121  I Southern Railway, 	Bangaicre Cily, 

• (Retireu), 	No.469, 'lQth Crc, 
liathikere Main Roaó, 

• Yeswanthpur1  8arga1crE-22 

39 Sri lieyanna, 
S/o (iayannaowda, 
aged about. 71 years, 

• 
" Shunter MR 254, 

Southern Railway, Bangalore City, 
(Retired), 	No.40, 	7th Cross, 
Gayathrinègar, S:irarnpuram, 
Bangelore-.21, 

40. Sri Gurusiddaiah, S. 
• S/o Siddap,a, 

• ngeal.. about .68 	\'ee 
1  Driver Passenger lIft 393, 

• Southern Railway, Shimoga Town, 
(Retire.)., - Rttr. Guddekaval 
Hosur ZJavagal cost, Arsikare 
T.alk, Hassan District. 

41, Sri. liohamed Iitssain, 
5/0 Mohanied audensab, 
aged about 6 	years, 
Shunter MR 61, 

• Southern Ra1.wav,' Harihar,. 
(Retireá), 	.maravathi Poct, 
Herihar Ta].uk, 	Harihar.' 

42, Sri T.Duggan, 
S/o A .E.Duggai, 
aged about 65 years, 
Driver Passenger MR 971  
'Southern Railway, 	BangelareCity 



V 	J 

•• 	7 	•• 

Desidlng at 	11unika1eppe Ge.dan, 
R.amRSWamy Palaysm, 
Khemmanahallj Meir 	6ad, 
2rTd Cross, 	Bengalore-33. 

Sri John 	Ross, 5/0 Noah, 
aged about 62 yars, 
Driv.ar Passenger fIR 359, V  

V 	So;uthrn.Reilwey, .Bangalore City,' V 

V 	 '(Retired), •No.8CO 3 	HMT layut, 
V 	 behind Chowdesuari Tmple, V 	

V 

Mathikere, 	3enqblore-5' 

Sri E.Hussey, 5/0 Liliiai'1 iijsey, 
aged about 64 years,  

V Driver 	 '193, Passenger, fIR V  

Sou'th'er:n Railway, 	Beneloro Pits', 
(Retired) 	Nb..5 V V.7Vth Cross, 
Suedarpaiyi, .Yeswantapur, 

V 	 V 

Berga1ore-22. 	.• 	 S 
V 

45. 	Sri 	B.Jayernm SiriQh, ' 	
S 	

V 

S 

S/o Nersyan 4inrh, 	
V 

aged about 63 years, 	, V 

, 	 V 	
river'Pcssenger1R.6i1, 	

V ' 

V 	 V 	
Southern. RpilwEiy j  Shimoge Tom, 

V 

(VetVire4),SNô.183,IU Cross, 
' 	 V  

Rethan a.in'h V ,Lane,V 	1and'i Mohal1.a 	
V , 

Ilysora — 570 021. 

466 	SrL 	fzVLruthi,VPH,. 	
V ••  

V 

V 

5/6 Neelakanta Rao, 
V 	V 	

aged 	ebout'64 	years, 	V 	

•., ' 	 V 

IA 	 Driver Passenger fIR 422, 
Southern Railway, 	RBn.galore City,  

(Retired., 	N6,.2, 	i rlain Road,  
Cundu fIunéesieraTempie'Street, 
fIatadhahl'li,' 8angalorp_2.V 	 ' 

47. 	Sri Mohamed V Basha, 	 ' 

S/a Abduli,6 ':Sab, 	, 
aged about 67 years, 
Shunter'IIR 423, Southern Railway, V 

, 

Harihar,'VRetirod), 	No.351, 	• - 
V IT Crosé, Geñdhinagar,  Harihar.  

4$ 	Sri Kistan 	5/0 Govihdan, 
; 	

V 

about' 59 	yoars, 	• V 



J 

C/o Chaterine M, 
G.lianelyothi'High School, 
N0.E111, IV-.N Block, 
Rajinagar, 
Bangelore 10. - 

.. Sri Rangeiah, 
S/a Rangaswamy, 	. 
aged about 68 years, 
Driver Passenger MR 160, 
Southern Reilwy, Benq3o'- 	ty;  
(Reti.rod) No.27, Chic Bt2Er 
Read Cross,.Shiv.jina.g',: 
Bangalore—Si. 

51. Sri Ethirajan, s/o R.C;nurdi, 
aged about-65 years, 
Southern Railway, flysoro 
(Retiree), Driver Peseenger, 
MR 378, No.1389, Ill Crass, 
Kaki Róad, Maridl 
Ilysore-21. 

Sri A.Xavier, S./o Snthory, 
aged eout 62 years, 
Driver Passe'nger FR 63, 
Southern Railway, Arsikere,, 
(Retired),Nc 0 52/2/, flehind. 

Ar 5t.1arrys Church, 	sikere-103. 

Sri Linga, S/a Karbeseppe, 
aged about 67 years, 
Shunter MR 2531  
Southern Railway, Hariha', 
(Retired),C/o Kurvethi Lnge, 
m'rpvethi Post, Harihar. 

Sri Revanappa, 
5/0 Siddappa, aged about E3 'years, 
rireman First ML 11291p 
Southern Railway, HaLiha 1  
(Retirad, c/o Revanapp, 
Chaliageri, Flailikarjuia Extension, 
Arnravathi Post, Hariha. 

5.5. Sri. A.Etfderaj, 
S/O Itbbaiah Sunder Rat, 
aged about 73 years, 
Driver Mail FIR 52  
Southern Railway, bsnoalor2 City, 
(Ietired), c/o LSridfr, 
No.343, Railway itrs. (MG) 
Bengalore - 23 

56. Smt.KaFrrai8 -Bai Pr'oji Rac Kail, 
/o ite Piroji1Foic'n, 

sqed about -+51yeas, 
Psenger 1R 43, 

Southern Railuay, Arcjker,, 

	

.. No.223, Cld Rmsio8d7  rsikere, 	• 	•,. PPLICRNTS' 

.. Contd./— 

'1 



,.-I - ,T"t' 	'•-- ,-' 

'.-•.;; g:.. 

57$ bmt.R'himabi, .". 
1'1 	CFaza1ur.Rahaman, 

aged about 45 years,- '. 
MR 592, 

Southern .Rilway, Yeswahthapur, 
No.111 1  4th Cross, Behind Yer.arnme 
Kalyan Mentap, Mohankum. 	Wager, 
Yesuanthapur, .Bangalora-22. 

bC. Smt..Sharadamma, 
/o. late S.Caeshan',1.' 

aged about 2 	irs,H ktnr iR5, 
Southern R'ilway, Y?su'.r.teurb - 
No.5, .1 Cross, Mohaikurnirnqar, 
Ycewanthapur, Ban.galore-22. 

59, Smt.Suria Khatun, 
,1/o late Anwar, 

ged bou't 53 'years, 
Diesel Asstd, MR 
SouthernReiluey, Bealore City, 
C/o 11.''r6thai, No.07l8 KPi EX'fl., 
5th Cros'sYesuarthaur.. 
Bangalore-22. 

fl. 5Tnt,'Keru3kam1na:  
'fo late'.Subramany, 
aged about 49 years, 
DislAsst. MR 521 
Southern 'Railway, angelor.e city, 
No.ri4/C,'X Linor, 1G'Rly.Ccicny, 
Bangalore-.2,3, 

'61.' Sri Shenthakumar, 
Sb late P.Anendaraju, 
aged about 25 years, 
Driver Passenger, MR35fl, 
Southern Railway; frsikere, 

rnbedkar.nagar., Holenarsipur, 
Hasan Djst, 

62. Srrt.Devamma, 
/o late B.M.Venkat'esh, 

aged abotJt 47'year-s, 
ie,sel fsst. MR.12661  

Southern Railway, Banqa1.orE City, 
No.91/B, Railway Qtrs., 
Near RunnIng Room, 
.Bangalore-23, 

Jflt4 kalakshrni, 
R Srjr angappa, 

( ( &aedblt 53 years, 
' ( 

	

	ivei gdds, MR 474, 
uther-ailway, No.13,'' 

T 6th Blo I 	 k ', , 
' 	• 1 Jhaar, Bangalore — 10. 

BANGr- 

.. PPLItAFffS. 



6*. 

66. 

67, 

F. 	 : ' 	 . 

., 10 . 

64. Srnt.Helen 
H WI0 late iJ-.Tristrem, 

F 	
aged about '50 years, 
Site No.17, Patel Hanumsiah's Flot, 
Jalahálli Post, .Bangel3r-l3a 	 - 

65L Sri D.Ramamurthy, 	' 	 .o Applicants in 51eNO.'12 
S/o Doraisuamy, 	' 	 to 66 in 0,k.No.320/92 
aged about 60 years, 
Driver Goods MR- 735, 
Yesuanthapur, No.375, '?t: C409, 
III MaIn E1od. Gokul 	oge-i, 
Mattikere'Leyout,& 
Bangalore-54. 

Sri Abdul RahimKhan, 
aged about 60 years, 
Driver Goods MR. 5144  
No.43, Kvika Leyou€, 
Elysore Rcad, Banoeiore-26.. 	' 

S1 6ith Reo & 
S/o late S.N.rikantaiah, 
aged aoit £3 years, 
Driver Goods fiR 7,31P 
SaRaiiWay, Bengelore 
(Retired), No.1362, 5th Main.Road, 
lind Staga, E-Cjrck,. 
Rajajinagar, Bangalore-560 010. 

Sri R.F.i-ienderaon, 
S/o late F..I-fenderson, 
aged about 60 years, 
Driver Goods MR 031  5,Railuay, 
Bengalore (Retired), No.31, 
Pernpanaga1 Yesuanthapur, 
Bang alore-L2. 

Sri Bheemaiah, 
5/0 Chennaiah, 
aged about. 615 years., 
Driver Passenger MR 10, 
S.Railway, Mysore Division, 
(Retired), A..Colony, near 
New Railway Ce1ory, 
Shimoga Town. 

Sri Shiva, S/o Venkatasua7ny, 
aged-about 64 years, 
Shunter MR 307, S.ReI1y, 
flysora Division, (Retitedj 
No.172, t.P.Co)ony, nec' 
New Railway Colony, 

Shimoga Town - 57-7 201. 

Sri i'lohamad 1bbas, 
5/0 Khalender Khasim, 
aged about 62 years, 
Driver Mail, MR 4261 



1, 	 "Y 

'' 	,;,•, 	... 	,,• 	.' 	'. 	',, 	'. 	.'' = 

S.Reiluay, Iraikere Division, 
(Fe'tired), Gopal- Singh Qucrtera, 
B.H.Roed, ftrsikere. 

72. Sri E.Natarajen, 
.. 	. . 	S/o Ekamba,ram-K,. 	. 	 -. 

': aged about' 62 years, 	. ', • 	S 	•• 
Driver Pleil fIR 429,. 	. 	. . 
S.Railuay, 1trsikre Divi1u, 	S .  
(Retired), No.291, 14irnErrr'  
Nii'ayem 	•Aassan Road, . 	. 	. . - 	. 5 . 5 	 •. . 5 5

. 
.r.sikere -'73. 10, 	. 	. 	. 

73.•- Sri S.u.amany,: . 	.. 	' 	. 	 . 
5/0 tithandi, aged about, 59 yFiars 	'.. 	. 5. 
Driver Passe.rigr, S .Rai).ty, 	. 	 . 
rsikere Di;jision(R'stired),  

C/a Anthony', 15/A, Ra11'iay 
rsi<ere. 	. 	. 	. 	- . 5 . 

74.1 Sri R.,Purushothrn,  
- 	5/c a,Raachandra Ncldu, 	;. . 	. 

aged. .ab.out 63 years, 	. . 	. 
Driver .Pssegar fIR 715 	 .. 	

0 

3.Rai1tey, r3ikre Divi1ci, 	.. 
(Re.ti.rec), C/3 R.Shas.kar, 	. 	.' 
No.121/B, H1J1C0 Colony, 
Bhadratjcth5. - 77 3131, . 	. 	 . 

75. Sri E'Eeter, 
&io 'J.F'nthony,  
agoà. about 64 years, 	. 	 ., 

. . -i3ri4er-Piai]. 1iR1139, 	 . . 	 -. 
S.eilway, frsikere 'Division, 	. 	. . 	. 

. 	. 	(Retired), I Cross, Hassan Road., 	 . 	. 	. 
UérLirie, rsikere.-. 

76, Sri Kanakarej) 	. 	 . 
S/o V.Anthony,-Eiajor, 	 . 	.. 
.Driver,Passengei fiR 106, 	. 	 • 
.5 ,Railuay, A"sikei 2ijis.Lo.n, . 
(Retired)C/o R.nthony, 
Crane Driver, .No.'4, Railway Quarters, . 
Arsikere. 	 . 	. 	. . 	• 

77•' • 'Sri : Bhéemse.n, 	. 	. 	- 	. 	. 	S  • 

Sb 	H.[iahadév, . 	.. 	. 	. 	. . 	S  
aged •aput. 62 'years, 
Dr.iver.Passenç,er fi.59, 
S.flaIlua , rsikre iivisiun, 	. 

tired, .Muthilarnmc Temple Rad 	. 	• 
'oss Road, Near W:at.r Tank, 	S 	 S  

Doddaba]iair, S 	• 

lU (71 Sr. .&<shminarayene,  
angappa,  

...PPLICNTS. 

4. 



,.•; 

No 	 Street, 
Coftnpei Banga1øe-53. 

.79. Si N.Channeppe, 
S/a Naresirnhaiah, 
aged about 66 years, 
Driver Goods MR 571., 
S,95iiwy, rsikera Diiior, 
(Retired), dah1li 
.1ifront of Railway Statri, 
Sulekroe Pot, A'skerc I:1K. 

	

X.Sub±anianini, . . 	. 
S/o Kattamari, 
aged about 59 years, 
Shunter MR 801, 
S.Railway, Frjkere Diviic:i, 
(Retired), XII Cros, 
Upperlirie, Hassan Roed. 
*rsikere-573 103, 

81. 	Si JanI, 5/0 	Khade, 	. 	. -. 
aged about 62 years, 
Driver Mail MR 102, 	Rai1'ia', 
rsikere Dj'jjsjon(Retired), 

ThoIl.ur P1J., Thiruthalil, 
rsikere. 

824  Sri fl.Velayudam, 
Sb Iluthan, 
aged abut 61 years, 
Shunter MR 507, S.Ra5lwyn' 
rsikere Division (Retired), 
No.2/2, Sriramapurain, III Cross, 
Nassan Road, rsikere. 

83.14.Sri G.Indra Singh, 
s/a B.Gopal Singh, 
aged about 66 years, 
Driver Mail IIR.101. S,Railwey, 
Frsikere Division, 
No.194/A, Railway Quarters, 
rsikere.0 

14. Sri N.Krishnaiah, 5/a  A.Muniya, 
aged about 66 years, 
Driver Passenger MR 408, 
Southern Railway, Arsikern Division,, 
(Retired), Cfo N.K.Manoh3r, 
No.49/f, Railway Quarters, 
rsikere. 	. 

• 85. Sri Kempa, S/o Munyappa, 
. 	agedabout 63 years, • • 
	Shunter MR 2411  S.Railway, 

Birur Division, •(Retired) 
Belary Camp, Nepr Plaue—Fmma Teimpla, 
Birur. 	• 	- • , .)%PPLICFNTS 

.Contd,/— 



.: ; 
E. Srl :Kcflchi, /otaradsih, 

ed about 64 years, 
Driver Pessenge MR 108 
S,Railw 	.Rrsikere Division, 
(Retired),

ey, 
  Nb.221, 9th •Coss, 

Right Side Hassan Ropd, 
Arsikere. 	. 	. 

87. Sri P.Narayenaswamy, 
S/a Ponnusuamy, aged abuijt ô€ 
Driver Passenger MR 43, 
S.Rai1uEy, F1er.hr Dij!.r. 
(Retired), Hesan àacJ, Lun Lin 
farsikere. 

Sri C,Swaminathan, S/z 	jrpp, 
1ged about 58 years, thurter JIR $04., &.Rciluay, 
Irsikere Division (Feire) 
8ss 8fl Rod, Dowr• L1fl, 

Arsikero, 

9. Sri Rama, S/a Beilary Na3y3rE'ppa, 
aged about 66 yerc, 
Driver Pessenger, MR 1481  
5.Railwiy, CiIkjjur Diiisi.r, 
(Reted),:. Bellary Camp, 
Near P1agts L Pme TemplE, 51ur. 

Sri FAiel. Jkli Baig, 
S/o ilirzan 8aig 
eed about 66 years, 
Oiver Passenger MR 3829 . 

Sailuay Shimoga Division, 
(Retired),. Tank Mohdlla, 
.,6thCross, Shimoga Town - 577 201. 

Sri Bheema Neik, 
S/o Henump Naik, 
aged about 68 years, 
Driver Pss3ger FiR 363, 
5.Railway, Iirsikere. Djvision, 
(Retired), C/a Ttd. P.Basavcnne Cowda, 
Badavana Mveragere P.C., 
tavanagere-3 

V,Babu, S/a Venkatappa, 
aged about 51 years, 
Shunter MR 630, S.Ra1lw, 
Arsikere Division,(Retire), 
C/o Govindaswarny, Ex.i"'tnicip.i 
President, K0M.Road, Ksdi;t', 

Distric4. 

I 

' §..:4vor 

S)
'Ri1wa. 

" U '. 1 

.." 	
/ 

'N. 

ethan, S/o Thançoveiu, 
67 years, 

1

nger MR 252, 
angalore tity, 
cD.iO3/3, 1st Lross, 
-halli, Bangalore-3. ,...APPLICANTS. 

.. .Contd/— 
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Sri K,Surameny, 
940 	5/o Kurnarasuomy, 

aged aout 62 years, 
Shunter FIR 779, 
S.R8ilway, Bangalore City, 
(Fetired), No.23/53,12th Cross,, 
FIegadi Road, Bangalore-23.. 

Sri J.Daniel S/c Joseph, 
95; aged about 6 years, 

Shunter r.R 577 
Bangaicre City (Retired), 
No.5/I, tEl Streo. 10€h rrrc, 
Nagadi Road, Bangaloro-23. 

Sri 	duJ. Khaleel, 

96 	Sheik Reh:un, 
aged about 68 years, 
Driver Pessenger FIR 2161  
S.Railuay, Benqalo!3 City, 
(Retired), No.19,  1tic.rca 	r'd 
(lagadl Roid, Bangolore-23. 

Sri i'1.Uenugopl, Sb  
97 	aged about 63 veers, 

Driver Pessenger MR 8152  
S.Rai1uay. Bangalore City 
(Retired), N0.12/r, I 'iaz in 10d, 
3rd Cross, Honuntheptirarn 
Srirampuram, bencjal're-21 

- Sri Sheik Arr1oer 
98.. S/o FId.Salar, 

aged about 66 years, 
Driver. Passenger FIR 470, 
5.Railuay, Bangalore City, 
(Retired), No.7861  6th Crcss, 
nnepalya, Bangalore - 30. 

•. . Ganga Hanuma, 5/0 Gangathudu, 
99. aged about 66 years, 

Driver Mail FIR 31, 
S.RailWay, Bangalore City, 
(Retired), No.4/4, UI Cross, 
Dayenanganagar, Srirarnpurem, 
Bangalore-22. 

100 

Sri Basheer Fhmed, 
S/o Azeem Ilohideen, 
aged about 62 years, 
Shunter FIR 221, S.Reiluev, 
Bangalore City, (Retired) 
No.37  SBII Colony, 
Brindavananegar, 5th

- 
 Cross, 

[lethikere P.O., Bangalore-54. 



/Q Llflgalafl, 
aged about 62 years, 
'Driver Good. NR 6911  
S,Reil'uey, Yeswenthapur l)ivision, 
(Retired)m C/a 11.Frurnai, 
No.1075/a, K.N.Extensioñ, 5th Cross, 
Yesuerithapur, Beng31ure-22. 

1, 'Sri .K.Daappa,. S/o Krinr,rpa1 
eoed ahoAjt 66 years, 
Driver 	fIR '31? 0  
.aiiway, 	swell 	ivi1ii, 
tRetired), C/o P.nanda, 
1.B.Export, 6th Maip, Inc16st'iei 
$u.-Urb Peenya, Bergc]or-5 

10$. $ri'.D.Jtnto, Fib B.D.Anto. 
aged about 64 years, 
Driver Passeng&r MR 21.7 
S.fteilway, Beng1or "Ity, 
(Retired), No.1.094, Pic1iflC 
II]: Cros;Yeswnthapu:, 
Bangaloro-22.e 

/104. Sri Syec4  Hameed, 
/o Gulam Jilafli, 
aged abcut 65 y3rs, 
Shunter MR 759, S.Rail.uey, 
esuanthpur Division 

Ve
(Retired), C/a P.T.Sto, 

P.to Railway Station, 
swanthapur, Bang1ore-2 

Sri &.Yesudas, S/o A.Arokyasw-amy, 
105. 	agd about.. 65 years, 

Driver Passenger, MR 510, 
S.,Railuay, Bangalore C5.ty, 

ZR
etired), No.267, 4th Square, 
rphy Toun/Hoysalanagr, 

Ulsoor P.O., Bangc2ore-560 008, 

1o. S M.YeprsRaghaven, 
S/a Munisuerny, aged about' 1)6 years, 

MR 502,' 
S.Railway,B,engalore city, 
(Rettred)',' No.tt, Brindevannagar, 
Extension, Near $0 feet Róad; 
MathikerE P.O., Bngdort'--i', 

M 
'ctire 

way 

bramanyam 
ii, aged cbuf 65 years, 

.senger MR 304, 
3i,\Banoclpre City, 
Jc/0 Natar.aj, No% 79/s,, 
tirtes, Ye.swsnthapur, 
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106. Sri M.Nagaraj, 
S/o L.Murugesh, 
aged about 62 years, 
Driver Passenger MR 428, 
S.Reilwey, Bnga1ore City, 
(iletired), No.33/29  New No.111/2, 
9th Main Road, Srirernapuram, 
Bang elore-2 1. 

Sri M.flunisuemy, 3/0 !11Jrcc? fl, 
aged ac.:t 62 voer, 
Driver Pessençr MR €, 
Southern Railway, 	•n-'.' 
(Retired), No,9/F, I Main, 
I Cross, F-{enumanthepurzn, 
Sriramepurem, 	ngJoi':-"l 

1. Sri A.Arulnathn, 
S/o A.Ftrokyaswarny, 
aged about 65 veac, 
Driver Passengai [1F  
S.Railuay, Bangaicre City, 
:(Retired), C/o lames, 
No.139/H, ReiJ.wav urter )  
Yeswahthapui, BF.1nqelor-22, 

11). Sri T.Fi.Krishnamurthy, 
S/ /o T,C.y.'as'ia:y PU'Le.t, 
aged about 63 years, 
Shunter MR 62, S.Rai1'ieY, 
Yeswanthapur(Retired), 
6th flat, 4th Cross, 
Mohankumernagar, 'esuerithiu 
Mathikere, C3engalore. 

11. Sri H.Honnaiah, 
/o, Marigouda, 
aged about 61 years, 
rivertoods MR 61.01  

ilwy Yesuanthepur 
ët Rired)No.2, II Fiain Ro:d, 

rd boss, B.K.Nagr, 
Yeeuanthapur, Bengalore-22. 

11 	Sri N,rumai, 
S/o..Mannerswamy, 
eg.ed about 62 years, 
'Driver Passenger MR 6829  
5.Reiluay, Bengaloro it', 
Retired), No.1075/8, 
K.N.Extensicn, 5th Crc.s, 
Yeswanthpur, t3angelor-22. 

114. Sri N.Doratswamy, 
5/0 VNarasimhu1u Naidu, 
aged about 75 years, 
Shunter MR 213, S,Ri1way, 
Bangaiore Contonertt(etired), 
No .52—H/A, Lakhminaraer,ura, 
Srirernpuram, Bant.elOre-21. ... APPLICANTS. 

..Contd./— 
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1i .Hanumiai, 
115,. /o Thithmarayappa, 

eged ebout.66 years, 
Driver,hail MR.  33, 
S.Reilway, Bangalore CLtV,'r':, 
(Retired), No. S2.jF..N.Colp.ny, 
Ik13ura1n Road, Yesunthapur, 
Bcngalore — 22. 

Sri i1thnw, S/o Kris'.ia, 
11g.. aged about 63 years, 

Driver Goods MR 6 )  
S.Railway, Yeswanthapur.  
(Retired), 'No.11, II Mein 
111 Cross, B.K.Nacjar, 
Yewanthapur,. Benalo:c-.2. 

Sri A.Perumai, 
117. 5/0 S.Arumugam, 

aged about -64 years, 
Shunter MR 447, 
S.RaIlw8y, Yeswanthapu', 
(Retired), No.69/G, 
Railway Qartcrs, Ysuatithpi'r.. 
Bangelore-22. 

Sri Shanmug'rn, 
1.Suhrarrya d3jjar. 

aged about 63 years, 
Driver Psse.nger, MR 772, 
Bangalore City, S..Reilway. 
(Retired), No.586/I, 5th Main. 
Basavanaga, \Jibuthipurarn £.xtension, 
Bangalore — :37. 

Itbdul Gaff'oor, 
Sfo Ballary Abdul Khader, 
aged about 62 years, 
Driver Passenger, MR 387, 
S.ReIlw9y, Shimoge Town, 
No.105, 6th.Cross, 	 pp1icants in 51.No, 
Basavanagudi, Shimoga Town — 577 201. 67 to 119 in O.A,No, 

- Sri B..Thyegarajan, 	 298/92. 

120 . S/a Anentharaju Pilley, 
.• 	aged about 73 years, - 

Driver Mail, S,Railwey 
Bangalore City, C/o S.aA.D'aafl,Rpsjdjnq at 
No.29, Old No,5, CKC Gaer 
Lalbagh Cr6ss Road, 
Bangalore — 560 027., 

é!Z cV •(') "S'7 ' 
£Oaai, 

eedep70 years 
( 	:u.nt11 343, 5.Rail.ways, 
1 	ngald 	ity, C/o Phillip hoses, 

Duartes, 
Ui'istict. 

. 8ANG '7 
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1:22. Rangeieh, 
Thirumelleish, 

aged ebout 69 years, 
Shunter, S.Reilwey, 
Shimoga Town, 
Hosahalli, AmruthUr, 
Hobli, Ho1guda Post,. 
Kuiigal Taluk, Tumkur District, 

123. K.Raju,S,'o Kuppan, 
aged about 51 years, 
First Ftrean 1L 114i 
S.Railwey, Bangeoa Cty,-. 
C/o St'ation Master. 

I Nayandahalli Railway 5tt1rn, 
Bngelore-394  

124, 11 L..Fleury, /o J.L.Fletry, 
aged about 64 years, 
Mail Driver MR 58 1  
S.Railuay, Harihar. 
No.16, Ramaiah Leyrut, 
St.Thomas Town Post, 
KhammneheUi, Bangalare-84 

125. Naga, 5/0 Siddappa, 
aged about 68 years, 
Shunter MR 2821  S.Railuay;  
hicjaju 	Korehara Colony, 

Chicjajur-577 523. 

126. 1  %Jaradaraj, S/a Kuppuswemy 
aged about 62 years, 
Driver-  Passenger MR 495, 
S.Raiivay, t3angalore City, 
No..24/15, 12th Cross, 
Magad'Road, Bangelore-23. 

127.1  &mt,Pppamma, 
aeibout 51 years, 
Wi/blate S.Nage, 
Driver Passenger MR 133, 
S.Railway, Arsikere. 
Behind S.I1arrys ., Church, 
l4rsikere-573 103. 

128. K.R.Seetharamaiah, 
5/0 K.RamasuamyShastri, 
aged about 73 years, 
Shunter MR 587, S.iei1uy, 
Mysore. No.921, Asoka Easterus-35, 
Hallethkerei, Mvsore. 

29J K.Srinivasalu, S/o V.KriRhrloc1ny, 
aged about 62years, 
Driver Goods MR 747, S.Railuay, 
:8yapeflahallj, No.8, 1st Street, 
Markham Road, Cross, 

j. 	ehoknagar, Bangelor3-23. ... APPLICRNTS 

. .tontd./— 



19 	a. 
1:30.; Srnt.Noreen Fletcher,: 	. 	. 

. eyed about 621  years, 
Wit0  late. V. Fletcher, 
Nailriver,.5.Rai1way, 	 . . 

Bangalore CO 	No.1, 
Dawkar'RoEjd, 	9th (lain,. 
Methikere, 	Bangelore-560 054. 

131, Srnt.Lekshmamme, 

ped, about 42 years, 
o late K.Siddeiah, 

Driver Goods, S.Railwav, 
irihar, Gb 	S.Revanne, 
Pointaman Subramar,o FIoi, 
Railway Station, Nattana Po.sc, 
Puthur Teluk, South Kanar. 

13Z4 .Smt.Shanthamiia, 
sqed about 43 .yci.s, 
/o late Thippasumy, 

\First Firemen Mt. t2471  

.Reiluav, ChicJ4ur, 
enatha Càlony, 	Hoseriaqcra, 

Chijajur-577 523, 

Smt.S.R.Suaila Baa, 	 . 	 . . 

aged about 54 years, 
late S.Rama fo 	 Reo, 

Diesel AcsLstint M 
S.Reiivay, Yesuanthepur, 
.c/o S.ia1.t, 	Nc..73/3 
Railuay Quarters, Yesuantnapur, 
Bangalore-22. 

134, rit,Staredamme, 
aged about 53 years, 

late F.flemoo, 
iVer Good& hR 456, 

,Railuay, Mysore, 
N.2065, kbar Road, 
ad1 Ilohella, Ilysore. 

135. Snt.Karth•amma, 
aged about 51 yeap, 
fó. late Rajemariickam, 

Driver Goods MR, S.Railuay, 
•Rsjkere, No.9012, 
11&Na1k, Quarter, 

Arsikere, 

pa Rangelah, 
(q d abut\68: years, 

'Ber Pnger IIfl 107, 
ey, Jhicjejtr, 

nnab;ai1-L S1yaIjal15 Pct 3  
TumkurDistrit

1 91 
 ... APPLICANTS 
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137.'h.ShiiePPa feo, 
S/o H,nentha Rao, 
aged about 63 years, 
Driver Passenger F11 	47f, 
S.Railwey, &rsikere. 
No496, 	Bunny riantap., 

Layout, Shiverathri Eswranagar, 
Mysore. 

13B. Smt.Debbie Rezoric, 
aged about 44 years, 
/o late P,Razorio. 

Driver Passenger 	461, 
S,Railway, 	Bangalore City, 
No.932/31  Cpp.KirBn BuU01g, 
2nd Main, 	5th Crosa, 
K.N.EXteniion. 	Yeeucirit.hapur, 
Banga1ore-22. 

1394 -mt.B.S.Susheelamrn, 
ed about 50 ye.s, 

/o late 	.Sherkár 
Driver Goods MR 4921  

S.Reilwav, brsikerc, 
C/o V.S.Laxmj 	amana, Nc32fL, 
Railway ¶uartcrs, Arsikarb. 

 Smt.S.Srj'ethmma, 
aged about 58 year3, 
W/o late A.R.Srinivasa Rao, 
Driver Goods ?1R 773, 
S.Railwayj 	Vesuenthapur, 
8afl9e,pFc. 	No.794A, 	9tt1 
K,Ntension, Triveni ioad, 

r ysunthapur, 	Bangalore-22. 

 rn 	1.E{ansabai, 
55 about 	years, 

:/o late G.R.Srinivasamurthy, 
Goods Driver MR 760, 
S.Railway, 	P.rsikr, 	No.731J, 
New Railway Quarters, 
Yesuanthapur, 	Bangalore-22. 

 Smt.P.Savithri, 
agedabout 52 years, 
tJ/o late P.M.Panduranga, 
Driver Goods MR 712,. 
S.Railwey; Yesuanthai:jr 
Bangalore-22. 	 ••. 

 Smt.flesten Bi, 	 . . 

aged about 60 veers, 
J/o late Mohamed Sherifl' 	 1. 

Driver Passenger MR 419, 
&.Reiluay, 	Shimoga Tow,i, 	. 
Near Anjeneya Temple, Hessan Road, 

see 

- 	Coici. 	•.. 



( 

is £ 

1.44. .51.j  Prased Kiren, 
aged about 24 years, 	. 	. . 
fo late. Couindaswan.y, 

Shunter MR 386, S.,Raih'ey, 
Rrsikare, C/o Srinivasan, 
Railway Ticket Collector, 
Near Railway Under Bridge, 
Hassan Road, Arsikerc, 

145. Smt.Rachel D'Mote 
aged .ebot 58 rar.s, 
/o léte H. Mcte, 
Driver Mail MR 25, 
S.Railuay, Bengaicro, 	. 
Nb.220..V5T Road: . 

Qpp.Banaaiadi Railway Obtetio.tv  
Bengelore-.84. 	. 

1.46. Smt.Nishajen, . 
aged about 58 yrars, 
L/olate Syad Abrli.il 
hssiatent Guard, S.Ri1y, 
Bangelore City, 
C/a Syod Chouse Pasha 
No.304/I, Railway 	tcr, 
M.G.Colcny, Bgelc're-2. 

. Srnt,FIsiyeJnn, 
aged about 60 years, 
bile late Tajpeei'an, 
Pass2rjer t'iv.r ! 
S.Railuey, Mysore. No.6, 
R.%J.Layout, .Seshac4 rip..trrr;:. 
Bangilore-2O. 

Srnt.Fnnamary, 
aged ebout 43 years, 
ttfo late i.Chendra.n, 
Shunter MR 13691  S.Railuey, 
Bangalore Cantonnent, 
MuthammaGarden (Chinnappa  
Nunireddypslya, I3angalore. 

149. Smt.:Jyothilekshmi, 

0 about 50 years, 
o late Chinnevenkats Remsnape, 

Diesel Assistant MR 567, 
S.Reilway, Rrsikero, 12/o Oeyappa,, 
retired postman, I Cross., 

me., Hassan Road, 

—J ( 	O S.kfl 

!j 
mog. 

gh S.R. 
neysram Tivr', 
.Railway, 
osamane  4th Cross, 

- ... APPLICANTS 
.Contd./'- 
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K,ta1urai, . 
S/o JKalu (1d061iyar, 
aedI aout:years, 
&ooøs Driver,t1R 680, 
Railway, Shimoga To1jri, 
JColony, leer Railway Sa1.un 

Shir?oga Toun—E77 201. 

H.SSathye Nayanc 
5/0/ H.Srireiah,- 
age about 3 ye. 
ShunterfR 797, 
Baneloè City, S.Ri1uay, 
N04 11 
	Remakrishnalah Straet, 

8eshadriprem, 
8anJgelore-6O 020, 

153 Kou1salya Bal, 
aed 52 years 
WI/b late K.Keroji Ro, 
Driver oods MR 63 1  
SRaUway flysore, 
NoIJ/ LocoCo10nv, 
Ra4It.uartor, 
Ya68e4ri Poet, 
Myop. 

154. R.PrarT4le Eai, 
aQad about 50 years, 

late J.Safhyarayr, 
Shunter MR 748, 
8angal4t City, S,flailuay,  
No4, Beradevaru Cudi, 
Rane8.flghpet, 4th Cross, 
Bng4 City, 

155, Ktamrusa, 
aed abo:dt 43 years, 
.k/olate Yusuf'f Sheriff,' 
Shunter MR .35, S.['eiluay, 
Bangelore Cantonment, No.99, 
C!o 5ajjad Sheriff, 
3adidasnegar, .3rd Cráss, 
DJ.Halli, Bangalore-45 

'156. 819N.Nagaraja Rao, 
S/a B.N.T1oorthy Rao, 
First Fireman ML 1525, 
S.RRiluey, Mysoro, No.1121  
Ianaka9iri, Municipal Farm Roed, 
idyaranyapuram, 	 . 	 •... 
ysoro-70 008. 

157. ro.kya Mary, 

0ed about 60 years, 
o late M.Chinnaswamy, 

river Passenger MR 82, t 
,,Railway, Srsikere 	 . 	a ... PPLICRNTS 

..,Contdj— 

• 
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;tT 	
Rasiding  
No.'152/79, Pushpegiri, ' 	- 	 - 	-• 
Belvethegreme, 
My80re17570 015. 

158.' VJ.Se1erpngam, 
S/o V.8Jppaiah '-Muddier,  
aged about 53 -years,  
Driver Passenger FIR 489 
S.Reiluay, Banelore City, 	' 
No.63, Pil1en.naarden,  

'III Stego Reilay Leyctt, 	• 
Berigaloro-56.O U43. 

F.Arokya Daae, 
S/a FI.Francis (late)  
aged about 24 years, 	 •, 	 ' 	-• 
Driver Pessange'r IVIR  234, 
S.Railuay, 'Harihcr, ICross, 
Old Ir1sur., •Guth-ior Post9  
Harihar - 577 603, 

FI.Sundere, 
aged about 55 years, 

- 	F/o late G.E'thii'ajuJ.0 Naidu, 
'DriverPassonger f1R 90 

- 	S.Reiiuey,'Bangicre City, 
hitefield 'Road, 

hcvepua P at, 
Ban,g1ore-560 04B. 

oJa, 
'aged about 54 years, 
:fo late D.rumugar, 
Urat Vireman, 5.Railuay, 
Bangelore City, No.tJ/41, 
Selvanagar,. Okalipurarn, 
5-rirempuram P.O., Bangalore-21 

162. Shanthamma, 
aged about 60 years, 

'tfolte Sunder 
Driver eood8 MR 705, 
S.Raiivay, Harihar, 
No,79, Cid r1apur, 
Har.  ih ar. 

13'-'RithonietTrma, 
ged'about45 years, 
/o late B.Sandieço, 

S'hunter FIR 905, S.RaLLuy 
Trsikere, Maran Villa,' 

&t.Msrry's Cht,,roh, 

5? y-ears, 
.Anthony.'  

537 	itJny1  
Behind 
sikero. ;.. PPLICAN1S. 

.' Cofltd,/— 



': . 	r. '' 	••. 

165.. iSalleth fary, 
'aged about 58 years, 
Lfo ].ate.rokya Suamy, 
Shunter 1R 2191  
S.Rai1uay, 	Harihr, 
'rio Thomas, TXR's Off'ice, 
S,Reiluey, 	Bir.... 	. 

166. PDhanalaxmi, 	.. 	 •.• 

aged 	about 49 	yeai'' 	 " 
W/o late P,iunistamy, 
Driver Gonds nfl 	6831 	. 

, 
S.Railuay, 	Hariher, 

H do late Sunder £i1ti. 
No.79, Old Arlapur, 

Harihar, 

16.7-! KamakshLamrna, 
aged about. 58 years, 
/o late Chokka1inga, 

Shunter hR 227, S.RR±lUSy, 
Yesuanthapur, 	No4 48, 

Talki6sp Selvanagar, 	Behind Dvi 
Srirampureci, .Banc1aluro-21, 

168. C Fle'tcher, 
s7o A.Flatchei, 
aged about 62 years. 

. Driver PassenOa' MR 3911  
S.Railuay, tiysore, 
No.58/59, Kennedy Nest, 
Pushpsgiii, Iljsore. .. 	. 

169 flazia Khanum, 
8 ed about 28 years, 
Ofo late Abdul Hameed, 

• Shunter PIR 	S.Railuày, 
Rrsikere 	/o 

• 

Md.bbas, 
Gopa, Singh Quarters, 
B 0 HRoad,,rsikere, 

. • . 
I. 

. 	
. 	

170.i 
. • 

11azbool Jan, 
aged about 49 years 
W/o late Ahmed Baig, 	• 
Shunter .IR 	521, 	S.Railuay 	..• . 	.•• 	S  

Bangalore City, C/o Afroze Seig, • 

No.99, 	3rd Cross Road, 
ladides -Ngar, D.J.Helli, 
Bangalorë-45. 

1710 KV.Surappa, 
Sfo Venkatanerayeneppe, 
aged about 72 years, 
Passenger Guard Eh2 87, 
S.Railuay, Hassen, 	No.83, 
9th Main, 4th: Block, 
Jayanegar, 	galcre1'.. ••1 	PPLNTS 

.Contd. 

ii 



Farida i3anu, 
eoad about 35 years, 
W!70  late Syod Nisser, 
tflasel Assistant IlL i24, 
S.Railuay, Arsikére,  

soka 	st Cross-20. 
Mysore. 

C.N.Sareeranga, 
S/c C.Narasimhachar, 
aged atout 59 yeerç 
ssistant Guarc LIlT 726, 

S.RaiIay 	31kor. 
No.46/2, 1d R11S Road, 
rsikec. 

E.Chandra Bal, 
aged about .54 years, 
J'/o late Y4Ekambarecn, 

Driver Goods MR 379 9  
S.Railway, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Ilain, 5ubrniinyanac,r, 
Bengalore-21. 

177. Philomiia, 
aged about 58 years, 
Wfo late TJrokyaswamy . 
Driver Mail MR II, 
.S.Raiiway, Bangalore City, 
No.21, Hanumanthappp. Road, 

_Xnrnanaha1li, Ramaweny. Piva, 
cBnci?Ore33. 

f 	 - - k1 \ 

1lK 
äod a'böui 56 years, 

lat'KKrishna Iyena 
'&sengr)Guard LIVIG 3710  

\\ 

	

	 I3ançjalore City, 
No.1 5.6, ;Ililk Centre,. 

\•, 	
apUreMp 

flysoAe-3'C on. RPPLICFN1S. 

s  Contd./- 



., 26 .. 

:B,Jayamme, 

oed about 57 yearS., 
o late N.BaSaVaraj., 

: Driver Passenger MR 79., 
iSfl11Wn'L. Arsikere. 
.0/ a. B. Ja nth ekumar 
No.6/C, Railway Quarter, 
Near Children's Park, 
Bangerpet. 

1 Zajlunnia, 
aged about 60 9bij 

.J:7o Syed Yasoem (lrt6)., 
I Driver Goods MR 4!, 

S.Reilway, Mysore No.2599, 
5th Cross, Mouse tJivar Khan  
Eladi Ilohalle, Mysore. 

A.Rahimai Kriari, 
/o IrnnKhan, 

aged about 69 yoar3, 
Shunter MR 300, 
S,Railway, Harihar, 
No.452, I Cross, GandhinEger, 
Harihar0 

121. Prapullakshi, 
eyed about 1 years, 
tV/o lato ChristoPher ndrws, 
Driver Ooods, MR 570, 
a.Rai1eY, iIysre 	KL'.), 
£o.94/3, Logo Colony, 
RailUa Quarter3, Yaaa$:! 
Ilysore-20. 

1B3. tayatri Shaniiiugem, 
aged about 39 years, 
J/ late S.Shanmugam, 
Driver Passenger MR 205, 
Sfldilt1ay, Mysore, 
No.91, VRC Railway Q!ertts, 
tVIysore20. 

14. N,Narayan.aswamy, 
S/a Narasappa, 
aged about 62 years 
Shunter MR 440, S.Railway, 
Veawanthapur, No.5/6/47.,. 
Laxmipurern, Near Rsi1'ay Sation 
Hindupur,  

85. N.Mohiyuddifl Khan, 
5/a  t1.!bdul Nahikhan, 
aged about 63 years, 
Guard Passenger LIII 461, 
S,Railway, Mysore, No.2244, 
Sauday Road, Laskhkar Mohalla, 
Means Bazaar, Mysore. .... PPLICMJTS 

,Contd./— 



it 

- 	
-. 	 - 

166. 

	IW- 

Victor 	 A;;;;tant;1n Sl.No.120 tt 
/o 3cseph,: iA6 are epplicents..in, 

aged about 67year80 	' fl...377/92. 
Shunter MR .315, 
S.Railuay, I Genalore City, 	 .. 
C/o E.C.Nathen, No.2, 	.... 	 . 	. . 

fluktha Garden, 	 . 
Spur Taik.Roed, Chetpet, 
Madras 	600 031. 	: 

187, K.K.jaatha!n., 	0 

S/oK.P. Raghavati,. 	. 
retired DrivBr 'B' Grade, 
Staff No.P.5621, : 
ItRa janeeshhim Shoranur. 

K.Veli, S,  to Unneri, 
Retired Guard '0' Grade, 
S,Na .631.4, Devaki Sscarrn, 

- Nedungathoor, Shrar1 	- 1. 

19. 	K,Kesavan, •S/o  Kthy, 
Retired Guard 	. 
i.No.6066 

Sicnthi 3havaii, 
Veloor. . 	. . 

1906  P.ParamäsWai'an Neir, 
S/o Krishnan IJeir, 
Retired Guard '' Speci.al Grad-s, 
S.No.O7?, Padinchare Chonel. House, 
Shoranur-1.  

191. V.C,Senkurii,i Nair, 
s/o Achuthan Nair, 
Retired Guard 
Special Givele, S.No.6172, 
Iyikkara HoUse, Kevalappara, 
Shoranur. 

192. P.Sundaresan, 
Sb 	Ku nhikor an, 
Retired Driver •B'. 
S.No.P 6439, 
/aaja, 4/7), 

te Providence High School, 
Calicut. 

J 3. 
%O 

• 
Manjatk 

amy piliai, 
pchelaot 'illni. 
tard 	Grece, 
3, Gift'House, 
, Shuranur. 

ppli cantS in Sl.Nu. 
187 to 193 are 
applicants in 0.Fe.44/93. 

j• 0 • &PPLtCAJTS. 
,Cotd,/— 



194 

195. 

196.. 

28...._ 

R.1amar. NaT, 
S/u X. Narey3nan Nair, 
Retired Driver 'B' Staff 
Ns.P 2314, 
REviyankandth House, 
Chuduv8letho.r, 5hranur 

E..K.Ramankutty Nair, 
Sf. Kennan Nair, 
Retired Guard Special Gr&e, 
S.No.6096, tiundenath HøL:sf 

JTheruthuruthy Pc8t, 
Trichur District. 

R.Krishna Naidu, 
S/u Ramekunhart Nai&, 
Retired Driver 

6445, 
1ialltsseryparàmbil House, 
Mudaliar Street, 
Shoranur - 1. 

197. L.ManikRm (uda1y ly 
/o C.Lakshrnannn Iud2ly, 

Retired Drtvsr ' 
S.No.P 4026, P1nickanivas, 
M.G.Ruad, Shoranur-3-, 

191. 

195. 

200. 

T.V.Sreeman Pillal, 
Sf. T.VJopèn Pillat, 
Retired Driver IA I  Gracit, 
5.. Nm w P 1794 9  
Sunil VThar, taneshgiri, 
Shorenur-1. 

E. Paramesuaran, 
5/. P.N.Sahresanama Iyer, 
Retired 'P.' Specie]. Grate Guard, 
S.Ni.1495. Devi Nivas, 
Nedunqstur, Shoranur-1, 

T.Sankunny Nair s/s 11.P.chuthen Nair, 
Retired Guard 'i', .S.Ns.6459, 
Padmalayarn House, Paruthipra, 
Sh. ranur 

201. C.Balakrishnan, 
S/o T.Sanka•ran Näir, 
Retired Driver 'B', 
Staff No, p 5702, 
Krishna \Iihar, Vellathet'l Nagfr q  
P. 0.Cheruthuruthy, 
Trichur District.  

Mpplicants in Sl.No. 
194 to 201 are 
eppliants in 0..45/93. 

... APPLIC'NTS 



, 29 : 
K.G.virian Kutty Nai-r, 
5,1,, C.K.AchuthanNeir, 
Retired Driver, Start No.P.28330  
I1tL Special Grade, Vedekkeknrineneth 
House, Chu'luvalethur, Shoranur - 679 121. 

P.Ramankutty Nair, 
5/0 Z.K.Senkaren Ncir, 
Retired Guard LtL 

Special Grade, Staff Na. 
£ 14671, 7ullconni Ho'.,êu 
Chuduva1athu 	horaiur—. 

P.Narayane Pillai, 
S/c P,krishnari, Retired 
Driver UCU, Staff N.P 35C4, 
Poovathingal House, 
I(jzhkathil, Pannthipra, 
Shoranur-1. 

215. S.Raman Nair, S/n.., Kr'riar; 	r. 
Retired .Driver LtI 

Staff 	7065i:., SternL.ici rU6, 

Cbennthur1eithi Pjt-t, 
Trichur Djstrjt. 

206, V.Nareyarian Ezhuthachan, 
S/a D,Je.0 Ezhjhch;. 
Retired, L.cs5hunter, 
S.N.i p 8117, Oevasarnparatbii House, 
Mannanur.POSt, vie iaiipe. 

207. K.Chellan,.S/o T.Keripn, 
Retired Driver uCfl, S.Ns.V3, 
Fluthukurssi, Kunnath House, 
Genashgiri Pi.st, Shoranur. 

208., X.P.Gopalan, S/u K.Narayanan i\ambier, 
Retired Guard T B"m S.No 7525, 
'tLeela Sedan", 
RaIlway Booking C1ie Rczd,, 
Shoranur. 

ZtT1 	M.Kesavan, S/.,Perugan, 
RIL 	I.F.i1an 
5.NO. VQ 10026, 
The taathi1 House, 
çoIakulam, Shoranur. 

210. .JI.Sank8rRfl8raYBfl3rI, 
.pvindan Nair K., 

S. 'RanaNivas', 
.Ilanjakad, 

( 	hore

lop 

rv4 

# 
BANG 

APPLICANTS. 

Contd,/— 



. 30 .. 

S1.Noc. 2O.t. 
216 are epplicants 
in 0.4446/93. 

219, 

22 

V S  

P.T.Ouseph, S/c Thoman, Retired., 
Guard 	Grade, S.No, 9431, 
a,'>'eppi11y House, Vappelassery P.O., 

Angameli, Ernakulam. 

P,Krishnan, S/a IrnbichyEldi, 
Retired, Driver Ltt  Grades 
S.Nc. P 5730, Krishneqhar,. 
Nedungathur, Shoranur-67 121. 

21.1. K.Fchuthan Nair, 
S/c Achuthan Nail', 
Retired Locr Shunter, 
S,No. B 6054, Kadambct Howe, 
Ilundaniukam Amsom, 
Post Ganáshgiri, 
Shota nur-3. 

212.. C•1animuthu, S/c Chambake 
uda1iar, Retired Driver "C's, 

S,Nn.P 7492, Nambnthodi ricue, 
No.179, 1uda1iar Stret, 
Shore nur-1, 

213. K.P.Govindankutty, 
Since deceased by Legal ReNesent2tiVe 
Srnt.Sulochan8 Amma,  
Nemban Thodi, 1uda1iar street., 
Shoranur-1. 

214.i .E,Balasubrarnanie (lenon, 
S/a Madhava Rao, Retired, 
Driver ltiBlt  grade, S.Nrj. V 69  
tLGeetha •Nivas, PonnemEtiga1 	Hous, 
Shore nur, 

215.1  K,Senkarari, Sb 
Retired, Driver 'A", S.No,P.4305, 
Kayanathuthcdi House, Kallippadern P.O. 
Shoranur 2. 

2164 V.K.Ve1uktt.y, S/c Kelu Np!r K., 
Retired Driver "iIi, S,No.9730, 
Karthika, Kanalappara, 
Shoranur. 

M,Velu, S/c Velu, 
Retired Driver 14 8"i Grade, 
Staff No, P 7936, 

I 	Naikankunnathu Veedu, 
Kovalppáre P.O. 

P,P.Velukkutty, S/a Shanku, 
Retired Driver 
S.No. p 7192, Padincharvettil House, 
Karakkad, P.0.Kaveiappara, 

APPL ICANTS 

.Contd./— 



.. 31.. 

1.Chandukunhen, 	. . 
r 1 	?3_L1I.LL.. o i'imflicniKUiy, 

Retired-, Driver UAb 

Special Grade, S.N,.P 2897, 
Pilassery House, P..Ve.ngeri, 
Iie Calicut. 

M.P.Kesaven Nair, 
5/0 P.K.Chandu Nir, Retired., 
Fireman 	SNo,94611  

Chemmanassery Padinhara {'i-, 
Kottool P.O.,, Ca1cUl 

P.K.RemapenickeI, 
S/c Chamy Penicker, 
Retired,, 	 grads, 
S,N.8284, Navaratna, 
P .O.Kunniampurem, 
Ottepalam-4. 

•K.Balakrishfle Ilenon, 
S/M P.Madhave Mer3n, 
Retired Driver '' 
Special Grade, Staf'? Nr,.P 2437, 

	

Krandathil Hcuse; 	rndat.hfl 
Trichur - 1, 

1.P.Chinnan I'ennn, 
5/41 P.ankuriy 
Retired Guard TW 
Sreci-1 Grade, S.No.9333:  
Alangt Ushas, P.0.PulaK.a, 
Vi5.Che],ekara, Trichur. 

22. MP.GrpaiaPishareti, 
S/e CP.RahaVa Pishareti, 
Retired Guard, Special Grade, 
Penima Ivlanjakkad, 
Sh,ranur-679 121. 

227, C,Chandrasekharafl, 
5/0 M.K.Mennnip 
Retired, Special Grade Guard, 
SNe.7618, '1Gükul, 
Ash41k Negar, Karnboni Road, 
yyanthale, Trichur3, 

228. V.P.Abdu1 Kadir 
S/s 	f.Nohemed Haji, 
Retired, Guard 'A1  Spch! 6raGo j  
S.Ne.9826, 20/1631  "T}tjpathf, 
Ps.thol Trichur. - 

Sl.N.217to 223 are 
applicants in O.F.47/93. 

23:.8hI8k 
Its 

lo t- - 	iD d; 
, I ø:5)8TflPU 
.( 	1 'kBnc! 
L_68O 

z 	I 

5/n 0.SParan, 
dsGuard, 	9R0, 
h House. P.O. 
y, Via, Trichur, 

51.No.224 to 229 are 
pplicants in 0J.48/93. 

'• APPLtANTS 
C.ntd./- 



,. 32 •;. 

P.Nareyaflafl, 
I S/a Sankaren, Retired, 
I Special Grade Guprd, 
S.N.EE 861  ;LUsha&t , 
Rayaroth Pa±amb, P.0.Paral, 
Tellicherry-670 671. 

VC.Sankaran Nair, 
S/a T,Narayanafl Neir, 
Retired •, Guard tAl 5ec31, 
5Ntj.12746, Pshi'vsd, Pei, 
0.,n4koothuparambe, 
Pi-670 643. 

232, 

233 

234 

235, 

236. 

23'?. 

238. 

C.H.Baiafl Nambiar, 
S/o KctihikriShiicfl tdiod1 k'.,. 
Retired Guard,' 
S,No.4997, Usha Bhavafl, 
P.0.Krttayampoil, Via. Tell hrrY. 

M.Padmanabhan Neir, 
S/a P..\i.KrLshna fqerori, REtf'red, 
Driver 1 At Special, i.Nu, P 5T'54, 
Davi Nivaa, KottarahUmPara, 
P.0.Azhlkode., Laprianor3. 

.K,K,Susheele,'/I Late 
vç.Pnandn. Retired,, D'-Jje' 
S.4 ,2E35, Anand" 'Jihar 1  'Jiavil, 
Kannür - 670 008. 

iv1.Nrayani, /o Late KbPNat9y2r3fl 
Nair,.Retired. Guaid 	, 
S,Na1903, P.adathil House, 
:0<l Cannanore— 670 011. 

I<14(unhamboi, S/n Appu, Retired., 
Shunter 	S.N..P.53311  
Packkadarn House, 
P0.Trikkripur, Kczharg.d. 

K.tl.Vanajakshy 	/o Late C.H.G.palan, 
Retired uard 	Special, 
S.No;9498, Chettiyarn Veetcil, 
Near Railuay B Cabin, Badagara. 

A.K.John, 5/. 	J,Kur1a, 
Retired., Guard tAt, 
s.N..9e13, Ariyathu Prair,L1 
House, Pa1lrnP.0., 
Kottayem - 7. 

S1.Nu.230 to 238 are 
applicants in 0.9.49/93. 

239. R.Marappen, 5/s Rarna Goundan, 
Retired D*iver, 1C" 
Staff No.P.2718 9  ED—lieD. 
Reiluay C.l.ny P.O., 
Erode - 538 002. 

y 

APPLICNTS. 

.Contd./— 

I'. 

V 



IL 

K.C.Nallappan, 
5/0 S.Chinnappe Giunder, 
Retired Driver A Special, 

F 2946, Door IT o4, 
Parvethi Krishnan Street, 
KollemPalayam, 
Erede — 2. 

P.Karuppannan, S/o Prrgic orr 
Retired,, Driver W. 
S.ro. P 3583, 
Korakattu Valasil, 
Door fco.5229/A 14, Càevr;r )' 
Erode-7, 

11.Kandassiiy, S/u Marappa Ccwnd, 
Retired DriJ9r. C1  S.N6.P 24.. 

VN'Re, r.de-88 Cs02. 

, Muthusarry, S/o Paleni Lra'ndr, 
Retired Driver tC, s,;p. 3iCC, 
Raghavandi Nagar, F.rud9-1 - 

A.Ramasamy' Sb 	ya.6átih'in 
Retired. 8á*t't!', S.Nc.23.EG, 
Pudhupalayam, Door 246, 
Alarnpaleyam P.O., Erode-B. 

5. Kandsamy, S/o Sengadan, 
Retired. Driver tct, 
Staff No.P 4103, Ragevana.idar 
Negar, Door No. PAB 18,' Cavery R.S., 
Erode-?. 

C.Kumerasamy, 5/o Chellappa Gounder, 
Retired,, Fireman '6', S.No.P 7685, 
Door No. PPI 283, Pudupelayam, 
Allampalayam Post, Erodn-8. 

247, T,J.Peerekhan, s/o T.J.Jemallutheen, 
Reired,, Dri\ier b, 
S.No, V.38, D.No,94, Railway Colony.  
Post, Erode1  

248. Vélappa Gounder, K, 
5/0 Kolanda Gotjnder, 
Retired, Shunter 'B', 
S.No. P 370, 
Puthupalayam, Kattoor, 
Alarñe1ayam Post, 

21 . 'u.pran, 
f/oPe]eni\GouPdan 

so 	P.4d9,\Door No.197, 

I\Z 	PLfEJbpa1ayamJkkarkam, 
roao- •  

I 

..b APPLICANTS. 

U. 



4. 34 4. 

	

250, 	.Nal1asamy,. 
Sb 	Gounder, 

Driver t8, 
S.No, PT3 10237, 
D,No.280, Puthupalayam, 
lampa1ayam P.O., 
Erode-C. 

251. N,Kaliannan, 
S,0 Nellaounder, 
'Retired. Diesel FEsstant 
S.No. P 4011 Satri 
D.No.55, Near Ute' Tans, 
Erode 638 002. 

K.Ramasamy, 
S/o Kalianna Gounden, 
Retired. Shunter 8', 
S1No,P 3958, D.No,82, 
dappalli 	Pest, 

Cavery, Erede-7. 

253.1 P.Sengoda Gounder, S. 
	Palani 0ounder, 

Retired., Shunter 8, 
S,Nr. P 44291  D.N,56 9  
8a115 Jiilage, 
Pappapalayam,.Cavery R.S. 
Erode-7. 

254. P,(iuthusarny, 
Sid'Pci.ni 	urcf, 
Fetred1  Shunter '8', 
S.Np.P. J, 5O Pudhupalcyarn, 
D.No.263, graharam, 
Alampalayam P.O., Erocie-8. 

255 V.Sengodan, 
S/c Velappa Gounder, 
Retired, Shunter'B', 

I S.N.5133, D.Ne.2/601  
Ottapalli, Pillayer Veil Street. 
Cavery, Erde-7. 

256 K.Chinnappan, 
S/e Komera Samy Gundex', 

	

i 	Retired., Driver ICt, 
S,Ni,P 3531, Avakethu, 
Cavery ?.O., Colony Road, 

I Ereoe-7. 

257. P.Venkkatachiarn, 
S/c Peruma Gounder1  
Retired., Shunter I3 
S.N. p 4097, d 1/11. A 
Karuthuveli Thottarn, 
Odappalli, Cavery R.5. 
Errde-7. ... PPLICANT5. 

4 .4ontd./- 

I 



51,Nu.239 to 258 are 
applicantS in O.I.50/93. 

251. N. Velappan, 
5/0 Nalla Giunder, 
Retired., Shunter IT, 
S.No. p 2647, 
D.W..1/20, Odapalli, 
Cavery R.S., Erode—?. 

T.P.Ccvindan, 9 
,0 P.Kunhambu, 

Retired Guard Special 
Grade, StaffNo.l1159, 
Prasanne WIVES, P.O., 
Chirekkal, 
Cennanore - 670 01. 

K.Sreedharan, 
S/t, 8.Achuthan. 
S.Nr. P.3180 

'Thenal House 
Opp., Railway Statior, 
Chirekkal P.O., 
C annanorc. 

M.Balakrishnan, 
S/o Nambikutty, 
Retired., Guard IA', 
S.No. 1670, 
Mentjkketh House, 
Good Sh9d Road, 
Tellicherry, 

P.K.Raman Naii, 
S/u P.Kurhambu Neir 
Retired., Driver tAl

,  
Special 

Grade, S.No. P 6446, 
Kavirichalil, P.O., 
Pzhikode,' Cnnanore-670 009. 

\J.1"l.Karthiyani Arnma, 
tt/o Late K.P.Jerierdhanan Nair 
Retired., Special Grade Guard, 
S.iio.9650, Ashok Bhavan, 
Thamarakuzhi, fialapjiurem, 
Pin-676 505. 

264, K,Govindan, 
S/c K.Aruvan, Retired., 
Driver tf4?  Preetha Bhavan, 
Keliadathode, P.O.J1avfl., 
Ganiaiore. 

' ReMred. 
thuJ 

	

" 	Pi1!!tKadan 

	

'+. 	V 	Et9i 
66 ) 

an, S/o R9rn3n, 
uard, S.N..1554. 
il House, 

o
r II Uardf  
o Pjn-670 663. APPLICANTS. 

.... Contd./— 



266. 
N.Vasu,, - .S/o Rernpothy1  
Retired., Shunter '0', 
S.No. P 5024, 
Kottiyath House, 
P.0.Muzheppilangcd, 
Pin- 670663, Cannanora. 

LI 

e 

P,K.Kannari Neir, 
S/s Appu$J.a'ir,. Retired., 

267. Shunter 'B', S.Nc.P.779, 
Varkulathu Vayil, 
Near Akliyath Tenp1;, 
P.0.Azhikéde, 
Cannanore-670 009. 

P.P.R&iini, tL/o Late 
268 	Retired Shunter 'SB", 

SIn. p 7173, 
Chambakachalil House, 
.0.f1uzhapilengd, 

Cannanore District. 

C.K.Chendan, 
269. 	S/oAmbadi, RetIred Shunter'OT, 

S,N...8223, Knayi 	uso 
Ekkchi P.O.Peliode, 
Vie., Trikkaripur, Kezhargcd. 

I'..Narayeni W/c Late K.Krishnen, 
Retired., hunter, S.No.P 74901  

L70. 	MachIppurrn House, 
P.0.Cheruvathur, Kazargod 

P.PLHymavathy, 
271 	4  Late cCL.cT1i, 

Retired 	A Special, Guard, 
S. No . 	 , 
Partir I tam'kaN rlL -*t1;, Schosi, 

Cennanore. 

T.P.Leelev8thy Amm, 
2720 Ui/a Late P.V.Kesavan Narnbiar, 

Retired. Driver A Special, 
5.•:.4654, Keseva Nives, 
Near Elayaç.or Tempi?, 

I 	
P.0.Mundayad, Cennanore. 

I 	V.X.Balekrishnan, 

27 	

S/a V.Damoderan, Reti:ed., 
Driver. 'A' Special, 
S.No.P 4361, 
8/9, Reshmi, S.N.Nagr, 

I

PO.Thottada, 

S1,,No.259 to 268 are 
appLicants in 0.A.51/3. 

APPLICANTS. 

.Contd./- 



II 3? .. 

P.t1.5reenivasan, 
S/o P.Govindan, Retired. 
Guard Special Grade, 
S.No.12054, tSmrithit, 
Post Vengeri, tiethoth Parambe, 
Calicut, 

P 4  Krishnan, 
K.Per'inial Naidu, 

Retired., Driver 'A' Spr;i, 
$.No.P 43.50, 3/2751  

Opp. Spares Land, 
Vadekkanchery, 
Trichur—.680 528. 

t4.Bhaskerafl, S/a Appu, 
Retired., Daiver 'C' Gred. 
S.No. P4301, 
Ayyanetu Paiambti House, 
Ayyeppankavu Road, 
Koch i—lB. 

K.Chnyikutty Kannoli, 
S/c Kandan, Retired., 
Driver tc', S.Nc. P 9409  
Karinoli House, Kacheri Aisom, 
Desoni, P.O.Clicut-673 011, 

C.Madhavi, L/. Late 
C.K.Krihnan Retired., 
Driver 'C', S...P. 3/3', 
Krishna Nivas, Poolayil Psremba, 
P.0.Kallayi, Calicut-673 iC3. 

T.Kesavan Nei", 	 Sl.No.269 to 279 are 
S/a N.Govindan Neir, 	 applicants in O.k.52/93. 
Retired., Guard •B', 
SNe.4956, Santha Sedan, 
Chuduvalthur, 
Sheranur-670 121. 

f1.Elias Aron Raj, 
S/s S.Mariadsss, 
Retired A Special Driver, 
S.No. P 3702, ED 196 C, 
Railua Colony P.O., 
Erode - 638 002. 

C.Rasappa Govindan, 

281 	C.Chinnappan, Retir3d2  
unter, S.No. P 3.6317  

Colony 	

• 	 :::c T54 
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M.Kesimir Luuis, 
.282,S/o K.Maria Louis, 

Retired., GuardA SpeciRl, 
S.No.12110, Annadural Street, 
Ndreir i, 
Erod 7-631002. 

K.Muthusemy, S/. Ksiendai 

	

283 	Gunder, Ret'ired., Guarl E', 
1 

 S.No.12011,1 Rmarncor;hy 
Street, Ko1lampel8yen, 
Ei'ode-t-3 002. 

K. Sundare san, 

	

284 	S/O N.Kalyanasundera Mudal..ar, 
Driver A Grade, SN.. ' 29C,' 
N6.48, Lenin Street 
ErbdeRai1ay CilnriyPest, 
ExoJe-2. 

	

H 	K.R.Lekshmanan, 

	

285 	S/o F1.Rengasarny K.r:ar, 
Retired.,, Driver !A 
Sta1'' No.P 4467, 
f'orth Eda Street. 
Bheema Nger, 
Tiruchirapelly, 
Pin-620 0.01. 

K.Subramaniam, 
2600 	S/c, S,Kris1'nasany, et.tid - 

Driver 'A' Special Grade, 
S.Na..P 1781, 43, Lenth Stre4 

	

11 	Railway Cnlbny Post, 
Erode-638 602. 

R.Sethurama, 
S/c, Rathinam, Retired., 
0.river 'A' Special, 
SNo. P. 2888, 
Ilemathi 111am, 
.106, Bharathi Palayem, 
MotleppaJLayam P.Q., 
Erde-2, 

N. Chinnapp an, 
Sf,  C.Mnokkan, Retired., 
Djaj Shunter, 
S.Nrv. p 17850  7/8 
Raiivay Colcny, 
Erode-2. 

Hm 

2 
11.Narappan, 
S/s f1.f1athan, Retired. 
Driver 'A' Special, 
S.Ni. P 37791  107, 
Kamalagam, Barathy Palayarn 
Str.ee, Mulepalayem P0. 

/ Eride-2. 'S. APPLI]CRNTS 

1 



S. 

C.Samuel, S/a Gnenamuthu, 
290 	Retired., -Driver *At, 

Speóia2., 5.No,P 
403-c; Railway Celoriy, 
Erode-2, 

.Lingappan S/n S.Gyyavo., 
291 	Retired., tA f  Special 

Driver, S.No.P. 1714, 19, 
Knth:jkaran Street, 
K2lampalayarn, Erode-2, 

T.5.5rinivsan, 

	

22 	R.Swamjnathan 
. Retir, Driver TA. Speciei. 

S.'Ne,fi 4339, 345417 
Railway Quertcrs, Raiiwe, 
Erode638 002. 

-P.Namasivayam, S/s N.N.Ba1r.'d L m. 

	

293 	Retired,, Driver tA' 5-ja 
S.N. r S511, 1. :1e, 
Houèitg Unit, Periar 	ger, 
Erode-639 001., Tarnilnau 

K.Munirej, S/ K.run1i3!T.y, 
Retired., Diesel Assistants  
S.N..PTJ 10212 9  
!lanickkavasagar .Eteet, 
Sastri Nager, 

Co).', 	P.O,. 
Er.de-2. 

L.Anthoj Swamy, 
S/u Lourdu Swamy P1l-laj, 
S.N.. B 1419. 41/A 
Rallwéy Col.ny, 
Erode-63$ 102, 

M1&4pethy, Va,  M.P.,Mooka 

	

296, 	Gounder, Retired,, Driver 
181  Grade, Sr.NI. P 9478, 
17/F (id Railway Colony,. 
Er.de-2, 

V.Balaraman, 5/. Verikkataswamy 

	

297. 	Naidu, Retired, Driver tB? 
Grade, S.Jn, P 9420, 
Rei1iay C.loy, Er.de-2 

P.Rangaswamy, S/n Peruma.i. Nidu, 

	

29L. 	RetireI, DriVFr T81 Grade, 
S.N.. V 223, No.17/B, 
Namasivayam Street, Eo-2, 

299 
Swami Nathan, 
ver 	Grade, 

414/D, 
fRy CIQ ir 
Er(2.  

Si.No.280 to 299 are 
applicants in 0J.53/93, 

.... APPLICANTS. 
-. . .Cotd./- 



P,Pangunni Ilenon, 
5/. T.C.K,Neir, 
Retired Guard A' SpeciAl, 
S.Ns. 15200, 'Fournarni ll  
Nangapce Nagar, P.O. 
lJlavakkot, Pin-67$ 002. 

1.Krishnan Neir, 
S. Kunchu Nair, Retired. 

	

301: 	Dri'jer, A Special, 
S.Np, P 6444, SrshUaffi, 
P. 0,01&<kit. 

V.Sreedharan Naii., 

	

,, 	S/a 1-.R.Krishne Pile!, 
JOL, Retlied, Guard A Sperie3,  

S.Ni,15202, Thuruthel, 
Aymanarn P.O., Kcttaya. 

P,A,Rajar, S/n P.1Appu, 
303, Retired Guard A3C.il, 

S.No.16144, Hous9 N..a6!5UE, 
'Reshm1 	Neei P Jt .r)rsI1y, 
Cochn-1$, 

LI 

C.Kutty reyenan, 
S/n V.C.Narsyenan Neir, 
Retired, Guard A SpGcial 4  
S,No.7625 Chembra House, 
Shorenur - 675 121. 

j:. "P.K,KC'sty, 5/0 P.K.Koshy, 
Retired Gucrd, 5,Mr,15206 , 

Vazhakelayil, Gñgadikal P.O. 
Chengannur, Pin-689 122, 

306. S/n K.P,Lonappen, 
RetiredGuard Special, 
5,½. 15216, Char1dir0 , 
HigIr Sthôol Road, 
P.iflerappur, .,ia. Trichui 
1irL481 552. 

NRamaihan Narnbidi, 
O7. Sf, Ch4t-ar 8hattethiripad, 

Retired. GÜ 4 At,,, 
S.Nç.404, "Karthika', 
Remanep&.ram, Trichur-.680 631. 

I! ,,.M  . a 
I. je , 

303. W/o Lite AReriçen, Ret.rd.;  
Orivé A pecial, 
S.N,P 4367, Sree Rangern, 
Punip Ergiñe Road, 
fIavaikat- 678 $02, APPLICANTS 

,Cotd. I- 
.1. 



	
____________ 	

- 	-,__ wI - 	
-::--'-  

kr _ 	- 	
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P.Il.Famaohandran, 
CeB.Iennedier,Retjred., 

-: 	 SN.. 15210, 
lanikkath House, 
KIllengde, Palghat - 678 506. 

• 	.V.M8dhavan, '"• 
S/o Thluchem1, Retfte&, 

1: 	Driver A Special, 
S.No. P 21'30  
0allith House, 
Kuthupcamba; Edcthare 
Plghat, Pn-678 511. 

K.I.Kunhimohammed, 
S/c K.Moideen 	ye, 
Retired. Cuatc IC', 
S.N&, 66331  Chirudath HtUSE, 
Kuttamassery, Aluaye-.t3 lOz. 

R.Nerayana 	S/o, 5.R1-9ram, 
eUr90 Drives Gio1s, 

S.N..PTJ 1.(505 120, 
Jeevanantf,rn Street, 
Poonthurai;RIeri, 

C.Kmerasamy, S/a Chinnppe 
Gounder, Retirid., Drive: 

S No. P 42061  D,N.660  
Sho1'epPruva., 5uthar.re  Puem, 
Er.do-, 

.317.. T.S.Retari..rthy, 
S/ T.K.Ss1idarajalij 
Retired., Driver 'R Special, 
S.N..P 3540, 15, Sunderam' 
Street, Erode-2. 

T4.Abdul ieffar, 
5/. AbdUl Keder, Retied., 
Driver, Gsods, S.Nn1V 44, 
235 Kalyanasundararn Street, 
Er.de- 638 002. 

S.ngamuthu, 
S/o V.5jt8 Neicker 
Retired., Driver 

1365, D.No.411 0, 
_a•y CoIc,ny,P.0., 

ga 

-. j; 	 _•\ 5• 

j..Nas. 300 to 311 are 
applicents in 0.. 54/93 

	

r,•. 	v.:e1varEj;\s/... Vellai.rm, 
Ret.rea.',CDriver tAf  
p?3i,S.tO. P 3542, relphcjn e Nagar, 

	

L 	moold.paleyam P.O. Erode, 

\\ \_•\_ 
APPLICANTS 

':/. 



K,Chinnaaiyen, 
318. S'n numan Retired., 

Shunter 
S.NnJ' 7458, 761  L.G.G.S. 
Colony. V.O.C. Street, 
Vollampalayam, Erde. 

M.KrishnanS/o Munuarny, 
319 Retired,, hunt2r,  

S.N.1O072, PTJ, 
Railuay Colony, Erod. 

R.Thiaoarjan, 
320. S/s Ramasuamy, Rctii'. 

Guard 'A' S,No143321  
Thangapattalall<arr La.e, 
Popnthurai Road, 
Eride, 

2LI 
P.Chinnaiyan, 
S/R ArumugarT,, Retiec., 
Drivei tAl 5.No. 

Railway C N..331 A, 	 tr:" 
Erid. 

P.Subramror, S/ 
322. Retired Guard 'a', 

Staff No,7€48 9  112. 
Vinayger Ki1 Strae, 
Sastri Nagar, Ersde—E38 02. 

	

I 	S.Kennicnuthu, 
':32!. S/c Subba Thevar, Retir9d. 

Guard 'P.'. S.No.16066, 
Sundarammal 111am, 11/8 
Kill, Nanjappa Lainut, 
Sulur, Coimbat.re-641 402. 

R..Angenna Filial, 

	

324 	/, Rangasuamy P1118!, 
Retired. Guard, 
S.No. 15271, 20 l\'ertn Chinne 
liar iamman Koil Street, 
Karungalpalayam, Erode—:3, 
flerryar District, 

\J.Iiari, S/s \Jenketesari, 
Retired Guard, S,No.12563, 
No.iII, ItThera IllamR, 

Kurikaranpalayem, 
Mulap8layam P.st, 
Erode-2, Periysr Disi4ct. 

V.Lakshmanan, S/6 S. 'Jad5.'ji.L' 
" Retired Guard. 5 N.1376: 

Bharathipalayem Street, 
Kurikaran palayem, 
Iiulapalayam Post, £rode-2. 

y..Z Periyar Distrirt. 

1,N312 to 321 are 
&p1icants in 0.I.No.55/93 

AP'PLIG4NTS. 
.Contd./— 



/ 
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)J,K.Shunmughesundarem, 

327 	
Sf)  K.S1Keruppenasamy, 
Retired., Special grade £•uard, 
S.Nri.JfT 350  194 E, 
Railuey Colony, Near Railway 
Clony past Office, Erode. 

VK.Unni Nair, 

328 	i0 K.Raman Nair, 
Retired., Assistaot tuari;  
5.No.1902, Contchery Str, 
Ehde. 

- 	R.Lakshmanan S/r: 
329 	Retired '' pecimi Gua:i 

S.N.7210, D.No,1%3, 
Sestri Wager, Sadayemlytn 
Road, Erode. - 2. 

- 	\I.Suamyappah, 
330. 	/° G.\Jisuvasarn, Reired., 

Guard, S.N'. 14131, 
5 Karuppanasuarny Ko1 Iii Str, 
Surampetti Road, rode-6E- CU 

- 	Periyar District. 

R.Veeraraghavan, 
3310 5/0 V.RFrna Iyer, Retired 

Guard, 5.Nc.1522, 	- 
Tayumanavar Street, 
Pundurei Reed, Erode-538 002. 

K.Ramalingarn, 	 SJ.N.t.322 to 332 are 
332. 	/° V.Kandasamy, Retreo., 	applicants in DJ.5/93. 

Driver 'P.', 5.N. PTJ 10052, 
Door. Nc.16, Est Pttakarr, 
Street, re-638 002. 

G.R.Samuel Raj, 
333, S/u G1N.Anandham Pillal, 

Retired. Driver W Special, 
52Ne, p 2836, 23 A, 
Panchayat Union Street, 
(lanthepe, Podanur, 
Coimbatere-23. 

K.Kader 1.li, 
334. 5*/a Kader Batcha, Petire., 

Driver 'P.' •Special, 
S.Nn, P37261  168 I1an R.r:, 

, c ur*23, Temilr.du. 

U I 5/0 Nanjapp 
etired,, Driver 'Ti', 
95/11 Arthi'iJiam, 

Road, danur-23, 
... P.PPLICRNTS. 

.. 



I 	
144.. 

S.Velusuemy Pillai, 

	

3360 	
S/'c,.Sankaraiin.garn P111i, 
Retired Driver 18T  5N..,6437 
0,Nø.360, Selvapurarn, 
North Peru, [lain Riad, 'A 

Coimbat.re-641 

K.Rangasuemy, 

	

337 	S/c Kuppusuarny Naldu 

	

1 	Retirel,, Driver, 1 T% 1  
Speci21, S.N..P 9464, 
u.N..24; Main Hoed, 
Pocianur-23, Tamli Nedu. 

K,Ah.amëd $heri'f, 
S/g T4.Kader Betchr. Ririd., 
O'iver 'A' Spcclal, 
S.Nq.P 4341, [lain R!ad 
Pp.danur-23, iami.1 N3dUI. 

Nanappa NF11.U, 
S/Venkettasuarny Naidu, 
Retired. Driver.  *8?., 

P 348, Bjañai Kc,v5•i 
Street, P.danur-23, 
TTamil Nariu,, 

K. P&1aniap,.an, 
Sfs Kuruppanna Goun4er, 

34r.. Retired. r 'I', 
S.N. '. 43]3,

ix 
Vllangáttur, Kziachep.a1i!ir. 
Erude 

M.Palaniappan, 

	

341 	Marappa Gjnde, 
. ietired., I Fireman I8t 

S.N, P 43I, 
Vellaikattur, 
Kedachanai1u P.0, 
Thiruhengcdu Taluk. 

11,Chelleppan, . 
S/c Marappa Goünder, 

342- Retiied,, Shunter, 
S. Ns.9454, siampa1a'am, 
Pallipalayam, Erade6. 

P.Pale;iiappan, 

	

34 3 	S/uAthathappa Gauder, 
'. Retired., 	ter' 

S.N..1P7465, N..O4 , 
Velenketsor, 	..... 
Kadachenai1u, Erode—lU,, 

S11.Nn,333 to 339 are 
pp1icents in 0.f.57/3. 

.... APPLICANTS. 

.. .Contd. I— 



;- - 

.. .4. .. 

P.Gurusamy, 
S/c Palaniappe Gounder, 

3440Retirod..Drivei. ,I 
S.ND. r 7160, N10, 
L.6.G.S.Colnny, 
Kllarnpalayem4, £rde-2.: 

R.Kumaraserny, 
Sb Rarnasemy Gounder, 
Retired., Shunter Lcco, 
S. No P 631 
Govindancalayar, 
Alampalayam P.fl. 
via., Erode. 

G.Sernuel Dursi Saiy, 
346. 5/Gnanadurei, 

Retired., Driver !1', 
Spi. S.No, P 3107, 32 
Upstair 4th CrcsF Roao, 
Peramasivapurarn,. Ljloudi—'3i tifl. 

V.Sengodan, 
S/n Vejappe Gourier, 
Retired,, Shutitr/Loco, 
S.No. P 3510, Vi1arkaHur, 
DT'..54. Pulapalaysni £'.O., 
Kadachanur (Village), 

C. Nec himuthu, 
348. 5/0 ChellaDpe Gnunder. 

Retired., Shunter, 
S.No.P 4384, Pnclapa1av 	P3.; 

Kedachenallur, Palipalayni, 
Erocle-6. 

T.S.Alimoideen, 
349.Sfo T.J.Shiruddin 

Retired,.,  Driver 
Spi. S.No. p 3260, 
47 T.J.Shirfuddin Street, 
Sestri Nagar, 
Near Railway Celony, 
Erode-2, 

\J.N.Ramankutty Nair, 
350. 	V.Narayanan Nair, 

Retired., Driver 
P 2310, PuehoalayA, 

Elm 	Na.11/780, 
'- Vi-d•ya5'Single Street,; 

p0 elpathy P.O. IVG , 
pethy, Pa1,t 

67.8 iPE3.. 

Sl.No,340 to 349 are 
applicants in 

'.. fPPt..IC.NTS 
Contd./— 



C.Chathu, S'o Appe 
.:;Retird., Driver B , 

352.. .... o., r 5287, 
Kurungad HQuse, 

:atUth Toad, Paigh:at. 

A Krishnan, 
HS/o A.Arumughan, Retired., 

353 	
1

Driver tBt., S.N. P 9449 9  
Chrigath Husé, Kvi1ped 
P.O,. 	Paighat-17,, . . 

.P.SukumErn 
354 	::S/o P.Senkera 1ErC't, 

Retired., F'ast. Gtg:i, 
S,No.15394 9  Palakkott Hous'i, 
Thenur vie. Porli, 
Palghat-678 616. 

.Covindei, 
355. 	S/0 P.Serkara P1encri, 

etired., Guard 101 , 
S,ND;2024, Sr1vaIarn, 
HNn.IL/33, Indira:c. 
Kai1p'i11•y, Paighat-5. 

-I R,Neryan, 
356 	Sla V.Raman, Retired., 

Driver t4:t,  SN.. P 5847, 
. Ch 	 a .and 1k Ji1yam, 

I  Korathodi, 
- KdL'k<aL.ur1n, 

P.alghet-.678 005. 

N.Veiukutty, 

37
5'/ Narayanaswamy, 
Retired., Driver 'a', 

H SN.PTJ 10113, 

	

i 	mba1aparambu, 
Near Iladrassa, 
Kavilpad, Palghat-17. 

T.Velayudhan, 

358 	
S/r, Theethy, Retired., 
Guard'Ct,5.Ns. 16223, 
Devi Badan, Pottakulam)  
Kevilpad P.O., Pa1çjhat 

V.Visuenahan, 

	

359 	S/c Kuhhna,i, Retired., 
Loco Shunte, 

p 5184, 
Vella1ikad, Kii1pad, 
Pa1ght-17. 

V,Vasu, S/c 'Jeleyudhan, 

	

360. 	Retired., Driver tFt, 
S.Nø. P 3164, Chandrasoudhrn, 
Tanriissery. Palçjhat. 

• 

..• P?LICNTS. 
.... C.ntd,/- 
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V,Mdh even, 
S/I Veliyudhan, 
Retired., Drier 19  
S.N. P 94*6, Rahendra 
Sadanam, Iflelepureni, 
"levekkct, Pin 679 002 9  
Paighat., 

T, V ,Velayudhan, 
S/o P.Vearen, PeLirc'., 
Guard 'B'. S.No.685, 
Thur3kad House, P.O. 
Peru.ttukurissi. 
Paighet. 

J.Sivaratan Neir,  
S/c K.Kesaven Nair, 
Retired., 6uird 'A', 
5.No.6852, 72/n, 
Instrunientation 	shfp  
P.O. Kanjkode Uest, 
Pslqhat. 

S, 'Jeer ar cgh av an, 
S/s ,Sincjarn 
Guard 'A', S,N.14522, 
F N.. H-2, Housing Wilt, 
Kararnadai Road, 
Fettupa.ayar, 
Pin-641 301, Tarnij.. tadu. 

1tarayanan Nair, 
S/s Thaitt I'er, 
Retired,, Dlee1 Asst, 
S. No,P 9444, 
Nu3lakkara Hnuse, 
Puduppaniyaram P.3., 
Palghat-67$ 733. 

K.K.SuLramania Iyer, 
S/. K.S.Kuihne Iyer, 
Retired.,, Guard 'U', 
S.N.11149, N..3/126, 
L.P4.Purem Village, 
Paighat. 

P. Belakrishnan, 
,Ukkanda Uarier,,  
d. 	ai1 Guard 

A.Kun. 
pukutten 

etir9á.JJDriver 'Jt, 

N 8A 	 ga1 House, flelepurern, 
àva k ko ., 

alghet-2. 



I 	R.!ararnesiva Menon, 
S/m M,N.Raman Menon 36b. 
Retired., Driiar 'P.s Spi., 
s.i'iC. r'  r 4684 
Shfvesjlam Iiadathjl Ho'jsc, 
'ennakkare P.O.,' 
Nairani, Palght-4. 

'.Thenkeraj, 
V: S.Punnan, Retired., 

o Driver'' Spi.., 
S.N.. P 2760, 26 N, 
Behind Ram Theatre, 
P. O.Suamangelarn, 
Salem — 636 005. 

A,Remakrishnan, 
S/o A,ppu, Retirel., 
GuardtA' Spi,, 
S. No . 6806, 
Remanchenath House, 
19 /360, Uest Vakkera, 
Paighat 	678 001. 

C.GopalaKrishnari Nair, 
S/I V.I1adhvci Nair, 
Reired, Driver tI Spi. 
S.Nç, p 644919  
Cherukara Krishn& Nivs, 
P.J.Rannadi, Peighat, 
Pjr - 6?? 7 1, 

S.Ssuriraj an, 
5/c T.K.Sundararejalu, 
Retj:ed,, Driver 'A' 
Special, S.Nn. p 2327 9  
233/Vinayakarkoil Street, 
Nadarinedu, Err,de-638 002. 

K. randur3ngan, 
Sir,  f1.Kasthuri Naidu, 
Retired,, Driver '' Spj1, 
S,No,P 2902, 17/4, 

mmamandam Roed, 
Srirangarn-620 006, 

V.G.Veerasamy, 
5/. C'ovinriasamy Pillel V., 
Refjred, D'jver 
S.Nu. P '1841, 48/2. 
Subbalah Street, 
Sang1ia6dapuram, 
Tjruchj-620 001. 

V.Sithan, 
Sb Vaiadpri, Retireo., 
Driver 'A', S.Nc.! 1775, 
D.Nr..24, Jeevanda Street, 
Poondurci R.8d, Erde-2, 

37 

37 

371  

37 

374  

37E 

37 

1.,Nc.50 to 372 are 
ppIicants in 0J.59f93. 

... APPLICJTS 



•. 

.. 49.. 

Pa1z:inisamy, 
377• 	S/o R.Angemuthi, 

Retrt'., Driver IA', 
S,No. PTJ 10027, 
\Jelleler Street, 
1unicipe1 Colony Read, 
Erode.-4. 

Prokiaseriiy, 
378. 	S/b J.Arulanandam, 

Retired., Cuerr 
S.No, 62531  12, 
Kemarajar Street, 
Nader Nedu, 
Vinayakar Koil, Er.de-2, 

(1,flengas2my, 

379 	S/r C,Munia.i. f1etired, 
Driver TAt,  pl. 
S.Na. PTJ 144 9  2.1, 
Golden Street, 
Thangevil iias Mun.3ay PoFid, 
Dharapurt-636 702. 

K.Nunuseniy Neidu, 
5/, C.Krishnasamy Naidu, 
Retired., Driver tCt 
ArC. IB 	 r 61, 
D 5, Kallyarina Gounder ThEttam, 
erunduri R,ad, Errde. 

P.Deniel Jyara1, 
S/s Paul Pillay, Retired., 
Dritnr 	S.NnJ 6441, 
No.400 B Ra1lej Coisny, 
E:cde. 

P .Nanickam, 
F1.I%namuthu Naicker, 

Retired., Driver tT  Spl. 
S.No. p 29011  22/26 )  
Chinnd Nariemman Koil Street, 
Karungal Palayam, Ersde-8, 

R.Pongiannan, 
33• 	S/o Ramasamy C.uncier, 

Shunte, 
P 74649  13.N..3/69 
Nayer, Cavery 

(I 	c p Ef&683 007. 
., c 

384S/o }<c 
-a @tyr 

Kam WO ••\ 

8APc 

fl13sarny, 

Fi
thusrrny, Pet:ed,, 
C' S.Ns.P i5i, 

rn N.'.vas, 4 3_C, 
hi Nagar, 
mmapalayam, Salem. 

S. •Nc.373 to 383 are 
applicants in 0.14.60/93. 

APPLICANTS. 
.Contd.f— 

F •. 	, 	-• 	 4 	 • 	- 	•; 	- 	• 



385. 

3E6. 

G.Kennin, 
S/a GacinarejelU Nidu, 
Retired., 0riV3r '' 
Sl4 	.N.0 P 3042 1  
No.420 K, Reiluay C1ny, 
Erodo-2. 

R,Rengasamy, 
S/i RE'.masrny, Retired, 
£rver 
S.N.. PTJ 10238 9  
K81ingrYer P:1P.yErr, 

Fudur 0hvani cost, 
uja Erode-638 301. 

K.G.vindan, 

	

387. 	S/c Kndha Gmjnder, Rci:si.;  

Driver tBt, S,Nc. 

	

N..102 C Type Rail,Jcy 	lcr:!, 
Erode—i 

G.NarayansamY, 

3$$ 	
/• Gcindar3jaly 

Retiei., Shunting Driver, 
S.N.PTJ 10560,.3R1. 
NaderMediJ, Prond6:3i cri, 

E:rade-2. 

I K. Va'ecTh9rjafl, 

	

389. 	s/s Kiruppan, Retirec., 
Guard 'A' $.N,2122, 
Thiruniurugan Street, 
astri Neger, :.de 

I. V..Arjunan, 

390 	
Venketàchalcim, Retired., 

Guard 	S.N,.12438, 
38 1  Narnasivayem Stree, 
K.11empalayam, Erode-2. 

V.Ilunisuamy, s/o iuthu, 
31.. Retired., Driver Special, 

SNo. P 93891  M/52, 
E.U.R.Periyar Nagar, 
Erade. 

N. Mu thu san 

392. ella7pa Gounder, 
Re'ired,.O:5.ver left 

S,No,8085, 1/113 
Cthppa1li, Cauverv R.S. 
Erode. 

PViswanathen, 

393 	
5/g S.Paleuivelu,  Rutirad., 

H

Guard 'A', Spi. 
S.Nc.7620, 324 
Old, REiluay C91ny, 
Railuy Coleny Pnst, 
Erode-2. 

I.. PLICANTS. 



51 • 
0, R.Venkatasuamy, 

394S/c R,Ramakrihna Naidu, 
Ret.rej,, Oriver t 

Spl.'S.No. P 282 
126, 0 Railway Csioriy, 
Erode-2, 	 - 

M.thinnappan, 
S/r' T1uthusamy Go'jd, 

3. 	Retied., Shun -er, 
S.N.. P 6965, 
Odappelli, I U.ci 37, 
Cauvery R.S., Eivr.7, 

K.Chennimalai, 

396. 	S/I Kuppnnan Retirc. 
stvnter tot, .wa. P. 344, 
Nethaji street, 
Ki1empalayam, Erod.-. 

K.S.bdu1 S'atha', 

397 	5 r' A.Khader Sharief', 
Retired., Drivei ,i 
S.No. P 220?, 74, 
Ambedker Streat, 
Sstri Nagar, E:ode-2. 

M4Chinna C'jvtncjan, 
S/u Muthusamy, Retired, 
Guard 'A' SpI., 
S.No.6721  B 4, 
Hcusirq Unit, Sampath Naar. 
Erode-i 1. 

111'Kannen, S/c RuA.Hammantha Gounder, 
399.Retired., Driver •i l  

S.No. B 118, 26 B, 
Khedei Mahideen Sahib Street, 
Erode-2 

N.Ramasarny S/i.)  Nalla Gouridcr, 
400 	Retired,, shunter, 

S.No. ! 4230, No.1/56, 
Puduppalayarr, Kattur, 
1ampalayam Post1  

R .K.&ubramaniarn, 
s/. 'R.Kennjah Naidu1  
Retjrd,, DrIver 'lSpi. 
£Nc. P 5509 Nu.361, 

kara gtrevit, 

.J 
 ( 	" Sengöd 

I,.  

s Chi 
1 V' RJed. 

Kerir io 
.', 

4(1. 

pa Gounder, 
iver, 
N.273 
Sukkan Thottarn, 

APPLICANTS. 
..C.ptd.f-. 

Li: 



,. 52 ,, 

P.Palenieppan, 
403. 	S/o Pongie Gounder, 

Retired., Shunter, 
S.No.4019, 85, Govindampaleyam, 
Alarnpeleyam P.O., Erode, 

I 	K,Nallatharnhj, 	 Sl.Nc.384 to 404 are 
5/. V.Kumarasamy, Ptird,, 	applicants in 0.A.61/93 

404. 	Guard, SNo.15721, 
1/2 East Street, 1arnpa.-, 
Eicde-(, 

P.S.Krishnan, 
5/0 Subramania Iyer, 

405 	Retired., Guard C', 
'S,No.11723, 1/500, 
Chethapurem P.O., 
Kaipathy, Palgha4....678 603. 

A.taghavan S/s ..Appna, 
406. 	Retired., triver 

.No,,4105, A1argaie I4ou 
OlavakkGt, Pa1ghat-6fl 002.. 

vdney tr)t  1e1 
407. Sf. H.V.O.'Mell., 

Retired., Driver 1131, 
£N.. P1 103611  
Cat'svin.- Rsbisrt Head, 
Pa1ghat-6 014,' 

V.Prumughan, 
S/s Ayyapoan, Retirl. 
Driver '8', S.N..2136, 
Prasanth, Sree Sathya Saj 
Naar, Kallakulanqara P.O., 
Palqhat-678 009. 

R . Palaniappan, 
43 	S/a Rangasuamy, Retired Guard 

'C' 5.N.17912 . 

Shajnj Wives House 149,36/664/1 
A1ang.d6, Olavakkot, 
°alghet-.678 002. 

P.Krishnankutty, 
410. 	5/0 Cheriathu, Retired., 

Guard 'C', 5.Nc.6093, 
Paoinjakkra House, 
P.O. A!a1ur, 'via,Lekkdi 

- 679 302. 

K4 V .Ramanathan, 
S/s K.V,.Visuanatha Iyer, 
Retired., Guard 'A'm 
S.Nr.13,5C2, .2/137, 
Now Kalpathy P.O., 
.Kalpathv, Paighat-6?8 003. 

411 

APPLICANT 5 



., 	.. 
11.Krishnan, 	' 

412 	5/0 fleyancly, Retirel., 
Driver 'k'. Spi.,, 
S.No. r 1871:,. ' 
'Sal Nivast  Thekkep.rembu 
Puduppeñiyanan P.O., 
Pelghat-678 733. 

T,P.Baiakrihnan Jair, 
413 	5/. C.Sekharan Neir, 

Retired., Guard 'P.' 
S.No.10525, 'loothet. 
fankurissi P.O., vta.; 
farkerai, Paighat-67C67., 

K.M. Kunchu, 

414 	Manicken, Retired., 
Driver 181, 
S.Ns. • 4461 , 
Kai.ilnqal House, 
Paruthlç5uii P.O;.,,  
Paighat-678 573, 

P .Reghavar;kutty, 
S/n V.Pedrna,ahh'n cEir, 
Retired., Driver P.' Sp],, 
S,No, P 6977, 
Sarayl, Pudussery P.O., 
Paight-679 007. 

V .K.P.nieirishr ii, 
-5/o K.Sai-ikaren Nair, 
Retired., )rIver 'A', 
..N.,P 7791, Arupuzhe 
Cheruva€hur House, Peril 0 0. 
Pelghat'.678 612. 

KaP.Krishnari, 
417 	Sankaran Neir, Retired., 

Guard p8', S.No.6766, 
Venkateawora 113am:  
P.O.Pampadi, Via Tiruvi1araia, 
Trichur Djstrjct-690 597. 

K.Vasu, S/c Kunjunny, 
418. 	Rjtjred., iè.rhunta. I8T 

5,N., P 53011  Venkalathodi, 
Ivielepurém, 01akkot P.O., 
Pelghat-673 002. 

Reman, 
Driver 

P 48, 
-J 	1< kkebelm nnath House, 

, IY 	 .0 	
008. 

zr 

E 

... -APPLICAN1'S. 
. . .Contd. I- 



4. 54 .. 
K.Balakrjshnan Neir, 

420, 	S/o T,Govindan Nair, Driv2r 
'a, S.No,P 7469, 
Thekkumcherod P.O., 
\Jadekkurn niangalem, 
via. nttappelem, Paighet Dist. 

P.K.Ramachandran, S,o Kannar, 
421: 	Retired., Guard tAt 

S.IJn•, 7192, Alengod House. 
fllavakk.ot, Palghat-67 

K,Balar, S/o Kanr,an, 
Retired,, Guard 'A' 4224 	
S.N.6121, Sri Narayenji 
Nilayem, Alangod, 
Olavakkot P.O., Palgha - 

678 002, 

C.Krishnan, S/o Chupri;, 
423. Retired Ast, Guard. 

S.No.6333, Ka1athj1je 
Aidrigodé, Olavakkot P.O., 
Palghat-678 002, 

R.Krishnari, .No.67579  
424. Asst, Guard., ramclan, 

Krishna Nivas, Alanqod, 
Olsvakkot P.O. Ppl9h2 

C.J.0091h0, S/o F.Coelho, 
425 	Retir,, Guard t 	SpI. 

S.Nr.14493, Chinnmrnei Stiet, 
Noorabad, VocJanur_61 023, 
Coirnbatore Djst. 

K.Dhanashu, 
S/u K.FIaK.Gangaiya, Retired 
Driver 'A' S,No,P 6804, 
147/A Anthonipuram P.O. 
Suramange1am...635 005 
Salem. 

K.ilayan; s'0  Karidu, 	 51.No.405 to 427 are 
Retired...,  Guard(B), 	 applicants in OJ.62/93, 
S.No.1218, Kozhan.gott5.l Hocse, 

.E At,iirked, P.Qandhjsov8 Sad&n, 
Perur, Pelchat, 

I  R.Laxrna,an, Ste EeCRncjeai y 
Naidu, Retired., Shunter 42P, riesel

f  S.No.9514 
No.5,Ker3ira  Streets 

	APPLICANTS 
rode1. 



N. Se ngodan 
429, 5/oNenjeppe Counder, 

Retired. Shunter, 
Loco, S.No. F 5250 9  
East Thotiipaleyam, 
Door No.431,Kadechanur Uillagr 
Paliipalayam-C4 

V.Perurnel I, 
S/a Venketecamy Nidu, 

H 	 Retired, Goods Driver s  
S,Nu. V 12 D,No.91 C., 
Leighbazear, 	 im Srémangc 
Main Road, Salem-i. 

V.Kumarasamy, 5/0 le1app 

431 	Gounder, Retired, Shunt9r3', 
S.No. P 4433, No.! -19.  
1ampe1ayem Post, Erode-G. 

.S,Velappan, 5,I  Sen.cda 

432 	Gour1der, Reti:red, Shrer/ 
Loce, S,N, P4292, 7/.-'u, 
Pu1!e,arathu House, 
G.,ir.danpaiayem, 
laiipelayam P.C., .ro-3. 

P,Kolandai Gdunder, 
433 	S/O Palni tctindcr, 	L1!'r., 

Firemen t, 3.No.P 5E62, 

Wadáiidu, rod3-2. 

,Sgoda Gounder, 
434. 	S/a Mar imuthu tounder, 

Retired., Fireman A, 
S.No.P 5041, Alempa.ayam, 
Pudupelayam, Par iekadu, 
Pallipaleyam, Erode-6. 

S,Vareclharaj8 MUda1Ja, 
435, 	S/a Sunder Iludaliar, 

Retired., Assistant/Diesel, 
S.No. PTJ 10158, 104/I 
Railway Colony, Erode-2. 

K.Sengoda Gounder, 
Gounder, 

d\CtIRet1td., Driver 
No.116 L Tyn 

f/1 	aii ,\\oiny, E:oie-2. 

unistny, So Rsmasamy 1du 
sst. Guard, 
35, Raj.ji's tet, 	• 

,• PPCNTS 



 

 

 

.. 56 .. 

P.N.Balakriahnan Neir, 
S/a Reman Pilla., Retired., 
Guard, 5.No.6966, 
angaleth douse, 
Nedungottor, Shoranur, 
Pjn-679 121. 

K. Nar eyenan, 
-S/o K.Unnamen Retired., 
Driver'A 1 , S.6.92E, 
Keramanna H3Jse. 
Vedanarnkurusei, P.O., 
Vedenam Rurussi, Via.. 
Shoranur-1. 

M.Chinnan, S/c Ramrri, 
Retired.,- Asst,. GuRrd 
5.No. 7040,  Menichithàdl Hncae, 
Nedungotur, Sh.rarur-i. 

T.Velukutty, S/a T.Nrysnar. 
441. 	'Retired..., OrivertB', 

S.N..P S771, Thu'vekkattt). 
House, Nédur.gottc'r, 
Shoranur1, Palghet Giric., 

44'. 
11.Chellappan, 
S/o mutFusam" Gounder, 
Retired, Driver'B' 
S.No,.P 5774, 31., 
Thiruchengandu Road, 
Pellipalayem, Erode. 

442. 

4434, 

4444, 

4454, 

K.V..Gcpinethen, S/c Kumaran, 	Si,No.428 td 442 are 
Retired., Asst. Guerd, 	 CPiQfflS in 0d.63/93 
S.No.15447, Kallozhi Vattat.hdi 
House, Peuthipr, horar"r 

679 121. 

R. Baler amen, 
5/0 K.Rejamannar Naldu, 
Retired., Driver 1A' Special, 
S.No.P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode. 

V.Achuthan, 
5/o Venketaraman, Retired, 
Driver W. S.No.8221, 
Railway Cnlony, Erode. 

C.T.Heuett, S/c A.Pi.Heuett, 
Retired., Driver tAt SpecIal, 
S.No. p 2942, 278-H-Tpe, 
Railway Colony, Ernde- 

638 0O2 

... APPLICANTS. 
.Contd./- 



K.1iarimuthu, 
S/o Kerupparpna Gourider, 

44S• 	R'tired,.T)river 1A', 
S.No. P 5333, No.36, 
Kssipa1,yarn, 
Annadural Str€t, Eroc. 

K,Planieppan, a 

445. 	Sf0 Karuppennan, fletirrJ., 
Assistant Guard, S.No.?ES, 
9 Sadayan Palyarn Road, 
Sasthri Nar, Erode. 

V,Remesamy, 

450 	Sb Velappa Gurdr, 
Retired,, Loco Shunter 
S.No.4919 9  Pallipãlay8ni, 
Alempalajam,P.O.,  

P. KandeEamy, 

451 	Paramasiva Gounder, 
Retireu., Shunter, 
S,No.P 9405 Nc.4229  
klampa1yarn, Pa1lip].eyam, 
Erode. 

C.Palaniappan, 
452. 	ChirinathEmbi, Retired.,' 

Shunter, S,No.4379 9  
East Thollipalayam, 
S.P.B.Ilill Colony, 
Erode. 

M.Dakshinemoorthy, 
453 	5/0 (lanickam, Reti2bU., 

Driver TB', 5.do. p 95119  
Kumaramanqalem P.O., 
Thuthiputtu Pj.-635 811. 
Ambur (N.P.AeDISt). 

N.Balakrishhan, 
454. 	S/o M.Narasimhan, Retired., 

4 t.t, S.No.12E19 
Flat, 

south Pver'je.. 
f'... 	ruf'iqrpi'%'ur, Madrss•.600 C'4 1 . 

2 ( n. I. P.ope1en. Ret,red., 

\ 	
T iaD ,tiLiard, S.No.16673, 

lib. L-n.c Street, 
gar, Railwa,' Co3.ori,' p.0. 

1S APPLICANTS 
.. .Contd,/— 



51.Nos.443 to 463 are 
applicants in IJ.A.64/93 

e ..58.. 

P.S.Sanjeeva Rec, 

456 	/o P.N.Sarvothrne Ras, 
Retired,, Guard 	Speci.I, 
S,No.12522, 8.30, 
Housing Unit, Perlyar Negar, 
Erode-638 001. 

A..Fbdul Jabber, 
Since deceased by Legal Repr?sentative 
Smt.Heerajan, 67, 
Kovelam Street, Teachers Cc?.sr'y. 
ERODE - 11. 

R. Nerasjrnhr, 
S/o N.Rengasarny Ndu, 
Retired., Driver k 
S0 No. p 6978, Shastri Nqar,  
Kamaraj Street, Erode. 

R.ThengeveJLu, 

459 	S/o P.Rengaserny, RetiiL, 
Guard '1-', S.No.1391E1. 
498, Agrahara Strset.; 
Erode-638 001. 

K. Palniacpen, 

460 	S/c Kendappa 6ounder, 
Retired., Driver e5I9 

S,No. PTJ 10070, DrNo.10/19Z. 
KR-PD Road, Karunkarn Moc1;, 
PallipaJayern, Eroue--6Z8 0. 

&T.Jarne3, Sjo J,Frc 	UE,' Ojilci. 
Retired., Driver 	Spl. ,  
S.Nc. P 2819 9  8/13 Joe' 
Rangath Palayam Post, 
Erode-638 009. 

A. Karuppannen, 
S/o APPi1 Gounder, Retired., 
Shunter, S.No. p 5121, 
Ode ppélli, Pallipelayern, 
Erode-6. 

N.Sengodan, S/o NalIa Gounder, 
Retired., Shunter, S.No. P 5295 5  
East Tholliya Pelcyarn, 
Kedechanallur Post, 
Erode-6. 

I 



(S 	 S.  

- 	-- 	 •,. 59  

K.K.Krishfle Iyer, 
464. 	K.Kriàhna. Iyer 

Retired.,- Cuari/A .p1, 
S,Nc.13745, Chembi Village 
P.0,K.tteyi, Palakkad, 
Pin 678 572. 

tl.Veernban, 

	

465. 	S/o 1v1.Nakelafl, Retired.., 
L.co Shunter,. S.N.P 5329, 
(lullathOdY House, 
Karianciode,P.O. i4ott.y 
Palakkcd Distrist. 

C,C,angadharafl Nair, 

	

466, 	S/o K.Kunhen Nambiar, 
Retired., Fssistant Guar, 
S.No,l864, Lakshmi ?1Vas, 
P.O .PuthiperiYr.8m, 
-Peighat, Pin-67 733• 

G,ParasurEirnafl 
5/0 P.Gop1 Pillai, 
Rétited., Driver tBI, 
S,No,P 3136?1  Sesithi 	;m, 
Rayappafl Street, P•.. 
ThabhemaflgRlm, Ialghet 

678 102. 

C, War eyaflafl, 
s-/o A,Chcnu, Retired., 
Driver 'A', IIIS.Nn.P '1479, 
tLéela NIVRS', P.O. 
Pudupp8riyaram, 
Palghat-678 733. 

K,Raghavan, 
S/o 11.Krishnafl, 
Retired., Driver 'P.' 
Sp1 SNo. P 2400 9  
(lullarith0d. House, 
Karimgode, P.O. 
(Kottayi, Pelg.hat-674 572). 

p.K.Sivasankaran, 
47r. 	S/o P.C.Krishnafl, Retired., 

Guard, S.No.14108, 
PutI,ukulaflgal'8, 
OM Narèyafla House, 

.pnur-G?6 642. 

Guard 4117, 
)Oid Ka &rROad, Lal.pet P.O.. 

ihy it., Temi). NedL., 
51  

.. APPLICANTS 



• T.R.Unnikrishnan Nambie, 

472 5/0 Reman Nembiai, Retired., 
Gue,rd 	1 B'm 5.Ns,9791, 
Abhi1sh, Ravipuram , 
Kochi-1, 

K.V.SarAsuathi Amme, 

473 • lJ/o Late K.Balakrishna Menon, 
Retired., Oriver 
S•No,P 3512, 	Kallazhi House, 
Pudussery, 	Cheruthurut'n... 

t 	v 	ir 	• 	 iu 	. 
I 	r..T\unuLrriSI.flefl 

51' 	No,464 	to 474 	ere 
/ 

	

rplicent 	in 0. 	.65/93. 
S/c P.K.Sankaran 474 • 
Retired., 	'A 1 	Grate 	uP1, 

P.01, S.N..9615, 	Krishna. 
PeruthiptJlli, 	Pa1ghat 

4754  A,(vlarimuthu, sf. M.P.r.gmuthu 	Naick, 
Retired, 	'A' 	Spi., 
S,No,. 	P 	35740 	10 1  
Dhenalakshrni I1lai, 
Kumaran Street, 
Kavungal Pelsyam, Eodo—. 

476 f1.Natcsan 
5/0 Iluthusarny Gounder 
Retired, Drjve 
S.N.. 	P 43691 	P.C. 	16121  
I.C.Poltce Quarters, 
DhaI1Jdndhiri. 	\:8gbf, 
Pondicherry. 

477. G.KJbdul Sathat, 
S/c G.Khader Badaha Sahib, 
Retired Guard W Spi 
S.N.. 11786, 17 Syed 

Fort, Jalal Khan Street, 
Salem, 	Pin 636 001. 

478, R.Ramasamy, 
5/eChinriakesavan, Retired., 
Driver 	tV S,No, J/t'l 1297, 
176, 1andep 	Veethi, 
Erode—I, 

479 M.Ibrahitn Khn, 
S/c E. Mohamed Khan, 
Retjr'd., DrIver 
S.Ns. P 30289 	L 249, 
Shsm8had Menzii, Pereer Naçar, 
Esde-1. 4 APP,L1CANTS 

Cont.1— .,.. 

• . L,. 	-: 
• 

• • 



!- 

?Wfl?'  

/ 

-. 	 .. 
00. L.11arudeppan 

S/c L:kshnian€in, Retired., 
Diesel hunter S.No.V.85, 
93, Thiru U.K.Street, 
Kollampalayam, Erode-2, 

G,D 8vid, $/n D.Gabriel, 
Retired., Driver 'A' grade, 

P 229, 2239  
Sastiri Nagar, Sadari 
Palayem Road, £rode--2. 

C.Subrananian, 
sb A Cninnepperi, 
Retired., Guard 
Spi., S.No, 12327, Plot 31. 
16th Averue, Benü N3g2r, 
Ambethur, Madra'-600 033. 

C.Arokiasarny, 
S/a P.Chinreppan, Petird.)  
Driv3r 1At &,Nc. P 295, 
D.No.??, New Street, 
Eroe-1,  

K.Pelaniappar,, 
5/e Kaiappa Cuund€r, 
Retired., Driver 'A', 
S.Nr. P 7682. 
Alva Gounder Kdu, 
Manian.ir, Salem—lO. 

45. C.Rengasamy, 
S/a R.Chinriesarny Nai, 
Retired., Driver 1A' Spi, 
S.N,, p 2831, 32 9  
Gho6sethottarn, t.Jdumalpet, 
Pjn-642 126, 

S.Abdul Kareem, 
S/o Shaik Jarnaludeen, 
Retired., Driver l.AI  Sri. 
SNo. P 28251  30 Surrah 
Sahile'Street, Mount Road, 
Madras-2, 

R,N.Covindarajalu, 	 41,No.475 to 487 are 
5/0 R.Narayanasamy Naidu, 	applicants in 0..66/93. 

Driver • A' Sl.t 
siSWP 4661, 51 Nrrt.h  

Kumbakor.am, 
n— 1N1 03. 

c 	•"\ 
(488.Rajéickam, 

/o LE,tiK..nthonysamy, 
1T*ft 	/J Dtiver 131, 

\ ' 	S.p- P/3105, D,Nc5
1  

\ 	 Pillayer Koil 
.... APPLICANTS. 

r cip 4-ri I.,. 



 

 

491 

492 

493 

494 

495 

496 

. 62 •. 

Ka nrwri1, 
W 1r jse K.Sinoden, 
Retired., Driver 'P Spi. 
S.No, p 6826, 
Maligai Natesen Stores, 
Nadar Medu, Poonthural Road, 
Erode. 

A.:yalakshmi, 
luj, 0  Late P.ngamuthu, 
Retired., Drivef 
S.No.P 204, Nc,27, 
Pilliyar Koil Stre€t, 
Sangliandapuram, 
Tiruchirappalli. 

O khilefldsm, 
W'bo Late T.COVjfld31l, flekltFC1., 
Driver 'A' Spi., S.Mo,F 4E5, 
No.74, Vand1karirthottarn, 
Kol)ampalayam, E100e-7.. 

R.Jaya, W/n Late 'J. 
Ramalin9arn, Retired., 
Driver '' SPI 
S.NP 3789, ED 2E 
'H' Type, Railway Colony, 
Erode. 

Dhenalakshrni, 
u/0 Late S,K.S.VAp1'Eke"', 
Retired,, Driver 
Spi. S.No 9 P 2895, 
ED 352 B, Railway Colony 
Erode. 

Parvathi Sakthivel, 
W/n Late M. Sakthivel, Retired., 
Diesel Rssistnt, 
S.No, J/cl 6481  422 H 
Railway Colony, Erode. 

Nallacnmal, 
U/n Late C.Tholasiappsfl, 
Retired., Driver 
S.No, P 6579, 29, 
Kurnaran Street, 
Kollampalayam, Erode, 

K. Lakahrni, 
U/n Late K.Raja, Rtireci1, 
Driver ICt, S,No. V 22, 

212 F Railway Colony, 
Erode, S.,. APPLICANTS. 

.Co ntd .1- 



497, Sampoornam, 
W!/o Late Prumughen, 
Retired,, Driver 1A', 

JIll 818, 
ED 194 D. Railway Colony, 
Erode, 

498. S.Ceeja Bal 
W/o Late M.anesari, 
Driver IAI Spi., 
S.No. P 28941.  D1.4.16, 
Lenin Street Church Ne_ 
Railway Colony P.7., 
Erode1  

499, Pappa, 
WI, Late K.Krjshnan 
Retired., Driver '' 

, 
, 

S,No, p 
Mooppaner Street, 
Old Süremangalt.in, 
Sle,n-636 005. 

P.M.Ri?okiaamy, 
S/c R.Muthu, Retiod,, 

A Driver '' Spl.,, 
S.,No, P 1718, No.752 0  
5th Main, 8th Cross, 
I1.C.Layout, Vijayaneçar, 
Banqelnre-40, 

N.Marappa Dasaxy, 
S/c Nara'ent D8sary,  
Retired., Driver tgT 

S:.No,P 11083, !3/48, 
Peria Vec4 agampatti, 

Danishpet R.S, 
Oma . .ur T.K., SalemDistrict. 

S 

lc'..488 to 499 are 
.3ppLCfrIt.i:n 0.14.67/93. 

502, Pushpavelli, 
U/eLate v.R.Veauernv;  Retired., 
Diesel Assistaint, 

.No. J/1'l 12421  D.No,641, 
Vavooce Street, 
Kollampalayem, Erode.-2. 

503. 	t!aian, 

/7 	 rdDriver tel, 
(Wo)€D,No,.15 r/3 

cerveVtman Colony. 
apui\a9 T±rLppur.  

Ji.4w PATh p 
5/a  K,,V.P4., Retired., 

15212, 
D Colony, 

Ni71irlands, 
Salem-636 016. ... 141PLICANTS 



.. 64 .. 

.Krishnasuamy Naidu, 
S/e N.rure.natha Neidu. 
Retired., pl, Grade Guard, 
S.No.1431, Kandampethy Pt't, 
Se1em.-636 005. 

506. P.K.Suluchane, 
W/o K.1.Paramesusren, 
Retired., Driver tCt, 
5,No.P 4800, ED 397 B, 
Rai1wy Colony P.O., 
Erode-2, 

507, P.P.R amen, 
S/s A..Paththcrane lyar, 
Retired., Guard 'B', 
S.Nc.15243, Dhsnalekshmi. 
Upstairs, Near Temple 
Subramania Neçar, •aleriS. 

508. K.S.Georg, 
5/o K.Simpson, Retii'd., 
Passenger Guard, 
S.No.13413, Plot No42 
douse N0.,157 A, 
Th,ru,akavsrdEnur, 
Selem-.63E 005. 

509.1 R,Venkatewararr, 
S/a N.RRmnirthiiI, Reirud, 
Guard "A', S,No, 1.5853. 
5/137, rdhk N 
Jagir'Pmmapalayam P.O., 
Salem-5, 

51$. C.Fongia Gownder, 
/o Chinriappe Gounder, 

Retired., Lscc Shunter, 
S,Ns. P 4374, Perie Ilottur, 
JagirAmmepalayam P.O., 
Salem-2. 

K.S.Somasundaram, 
S/a K.K.Subha Rathiriam Iyer, 
Retired ivard !' Spi, 
S.N..6711, No.75, 
\Jinayakar Koil 3rd Street, 
Moolapalayem, Erode-2. 

Julie, W/o Late Yaqgye8amy, 
Retired. Driver5' 
S.I..P 3261, 3/1 South UkkedEm, 
Coimbatoro, 

K.Kandasemy, S/a KalL'ppar1nar, 
Retirel., ssistent Guard, 
5.No.1610, Odsikir1athuputhur., 
Ramadevem P.fJ., Ramadevan iii1ege, 
via,Kandanpalaysrn, Namakkal Taluk, 
Salem District. ...., PPLI,CANTS 

.Contd./— 
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S.Kosalei Chandre, 
.u/o T.S.Sw3minathan (iflto), 
Retired., Guard W Spi., 
S.No.7619, ED 353. P, 
Railwy Colony P.O., 
Erode-2, 

.P.Plamelu, 
J/nLete fl.Palantappen, 
Retired., Driver 'P.s 
Spi. S.Nn,P 2893, B 1R 
JeevaNcçr, Rengompavar ;  
Erode-). 

516, C.V.Narayanan, 
5/0 C.V.Krishnan, Retired., 
Guard W S.No.;32831  

Mythri, South 3ezar, 
Payyenrur. 

11No.500 to 517 are 
517. Smt. R.K.ParvHthi, 	 ppticnts .i.ri O.A.68/93 

Ufo Late K.5.Ran9asai:', 
Retired., Guard'A' SpJ. 
.S,No, EA 1124, Elayo 
Subramenici Nger, Saiem 

51. V.Regupathy, 	 . 
s/c S.\JT ravél, Retired., 
Driver 	Spi., C14, 
Kannan Nagar, \J.0.C.Negar 
Post, Thnjavir-613 007. 

519,, R.ahabookhen. 
5/o A,Rahimankhan,.Recire., 
Driver !' Spi., 
S,No,P 30531  No.82, 
Rengañagar, Surarnangalam, 
Salem-S. 

1.Chinnu, S/c i.l1echery, 
Retired., Driver 
S.No. P 2815, D,.No.2C, 
.6th Dherma Nagar, 
Suremengàlam, Selern-5., 

A.AbdulWahabi, 
S/o 5.1vLAbdul Azeez, 
Retired. Driver A' Spi., 

36910 No.101, 
Negat, 

( ighb.Nagar Road, 
/ç Salem, 

PIn-636 005. 

us f 1 
Ilohicken, Retired., 

. ' 	Drwr4A , S.No.P 2115 
'$Nru Street, Old 

angalani, Se1ern-66 905, .. S JPPLICAITS 
£ontd. I— 
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i f.Ramasamy, 
5/o Munusemy Retired., 
Shunter(Loco*J, S4N.',PTJ 10196, 
D.1'.o.122, Peryar Steet- Old 
Suramengalem, Salem-5. 

K.Pelani, S/o Kolendai, 
Retired, L.co Shunter, 
S.NoP 5256, 5/89 
nna Nagar,Jagir, 	Arnrnapaieyam1  

P.O., Salem-636 302. 

 

 

K. Govindaseny, 
S/c Kendasamy Nicker, 
Retired., Lace Shunter, 

S.No.P 9477, 
D,N..21, Dharmanor 
3rd Street, Sa1em--. 

K.Ram&<rishnan, 5/c P.,i<uppa, 
Retired., Driver 
SNo,P 2164, A /85, 
Lekshurni 111am, Jaji 
mrnapalayam P.O., Selern-2. 

M,nname1i, S/a A. Ilijthu, 
Retired., Driver 
S.No. p 51921  

Pariyar Street, Old' 
m Sureancielarn:  Sel.ern.-5. 

Periannan S., 

528 	S/a 061,:er3ryen, Rct.rE.. 
First. Fireman, S.No.P 745, 
15, Mar±emn:an .trzt, 
Salem Pallem, Salem-5. 

P,Subrmani, 
Sb P.€leni Gounder, Retired.., 

529. LobcShunter tBt, 
StJc. p 7455, ruler Street, 
Solampallam, Salem-S. 

fl.rumugam 5/. Ilarappe Gonder, 

530 	Retired., hunter 
*81, 

S,No. P 8078, A/65 Keel Stroet, 
riyagoundar Patti, 

Suremanqalam P.O., t.elen-5. 

M.Chellekannu, 
531. 5/c Munusamy, Retired., 

Lace Shunter tE, 
S.No.P 79461  B 39;  bec'k of 
the Rem The3te, 
SuremCngelarn, 
Salem-5. ... A PPLICAfSTS 

a. ,Contd,/- 

f. 
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0 	P.laganathan, 
532 	S/c R.D.Ponniye, Retired 

Driver 'A', S.N.5551, 
0.No.50, liuniappan Street, 
Kichipeleysm P.O., 
Salem- 5. 

• 	. A.Perumel, 
533 	S/o B.Hanuma 	Retired. 

Lace Shunter 
S,N., p 8079, 131 A, 
R 9iiwy Colony, ai.3. 
S ale in- 5. 

R .Ammasi, 
S/c K.Raman, Ret5t0., 
Driver 'A' Spi. 
S.No, PTJ 10057, Ui.No.81, 
A Ilasque Street, 
OldSurarranqe1ain, Saler! 
Piri-636 C05. 

V.Kandaswarny, 
S/a Vellaiya GoLnJer,  
Reti"ed., Asstt. (uard;  
S.io.7246, Thir'irnagal Sret, 
D.No.13, Bcciinaick311 Ptt, 
S a]. em- 5. 

Ye sod a, 

	

536. 	W/e LaCE T.S.Srinivese.r, 
Retired., Driver 'A' Spi, 
S.No. P 1e46, 10 Nehru Stet. 
Old SurarangaIam, Sacm. 

enaki 7hailammal, 	 . 4j.4 Nr.5i8 to 537 are 

	

537, 	It/o Late A Arjunen, Retired., 	applicants in 0.. 
Driver '.Et,S,No.P 3080, 	 No.69/93. 
4/248 A, Bharathi Nagar, 

agir Arnmapelayam P.O., 
Slem-2, 

.P.V.Pachamuthu, 

	

538. 	S/a P.Uelusamy,, Rtired,, 
Guard 'A' Spi., S.N..1223, 
386, Sakthy Vinayagar Koil 
Street, P.onthurai Road, 

£ r 

539•  ///co'R 	t1fi*1y, Retired, 
rive3' t5]* 

*( 	a 	ttaii4 Aa9ep.rG1fl, 
a 	 ).- 

\\_ 	*) 
. \e, D K a.t.e'd&fl4, 

	

540. 	4AcReasacy, Retired., 
Spi., S,No. P :3052, 

P1st No.8/2, lInd Cross Street, 
?rithi,ipakkam, Ambsthor, 
.fladras-53. 	 ,•, APPLICANTS 

'I, 	 ...Corttd./-. 



541.. 

542 

R .Thirucnelei, 
Represented by Lokanayeki 
as Guerdinn, 
S/a R.Rengasemy Naidu, 
Retired 	 A' £., Driver 'pl. 
S.N.. p 2864, 2 A Forth 
Vellalei Street, 
Pandemarigalam, Worivar, 
T.iruchy-620 003. 

f.Arithony, 
S/s L.1athaia1muthu, 
Retired., Driver 'P15  
Spi. S.No.3030, Nu 510, 
Netaji Road, Marapaiarn, 
Erode-2, 

 
Saverinaya9alfl D, 
S/ô roklem,,..Recired.. .  
A56i6teflt Guard, 
S.N'. 7122, West 
marianathapurarn, 
Dindigal-6. 

ZL.t"o.536 to 543  are applicants 
jri O.A.N,70/93, 

V.Achuthari Nair, 
5/e'.P,Naraycnen Nair, 
Retired Guard 'A Special, 
S.No.7628 ;  5/1584 'Anugrah', 
Asokapuram, Laliit-673 

 

 

T., Kunhrsnn. 
S/t Narayenan. Nambiar, 
Retired., Guard 'B' 
S,N..6302, 'Kuttlyil House, 
P.0.Neladi-..673 522. 

11 .Viswanathen, 
5/0 K.Balakrishnen Nair, 
Retired., Guard 'A' Spi. 
S.No.15164, H1No.1/4599, 
"Asuathi East Nedakavu, 
Calicut-6. 

T.P.Padmanabhan Nair, 
5/c T.V.Appu Nair, Retired., 
Guard 'A', S.No1937, 
Usha F1a6dir, P.0.fiankau, 

I Calicut-673 007. 

K.Kriahnankutty Nair, 
54. S/a Unnichathan Nair, 

Retired,, Guard 
S,Ns.1502 9  tiada.kkeyii 
P.O. M.I.E.Kunrsmanc1rn, 
Celjcut 
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V.RaçhVAfl Nair, 

549. 	Sc Gvindan Nair, 
Retired.,. Brakesinen, 
S.Nc.3024, Ragh&va Nivas, 
ChIremangelam, P.D.Neiuve, 
Pareppanangaril, ivialebar. 

U.K. Bhesksran, 
5/n U.K.Velu, Recired., 

55ts 	Guard '' Spi., S.No.762', 
Urpekendy House, P.C.T3riu- 

-66 302. 

K.C,Gmvinden Nair, 
551, 	5/..C.RamanNair, Retrc.. 

Driver 1 6 1 9  5,N1,  1186, 
Edevath House, 
P.O.Thalékulathf.Jr, 
Calicut - 673 31.7, 

K, f'.her'rdukutty, 
S/n K.Chekku Retired,. 

552. A.sst.Guarc, .N*..161i1  
Kayimekandy Housc, 
P.O.Elgthur, CeJ.ILU'..- 

673 'cu:. 

- r.Suhrrrciian, 
S/n P.1ude, Retlrei., 
Guard 'A' S.N. GP .68B, 
Meni:.ari Fuuce, 
Near Water Tank, 
P.O.PuUiiyra, 'aict- 

673 104. 

K,K.Paranieswaran Nair, 
S/o P. K.Eiaran Ncr, 
Retirea., Brakesmen, 

H 	 S.Nn.1460, Kulange:s, 
P.O.Lakkjdj, Plgh. 

A.Achuthan, 	 S1,No,544 to 555 are 
555. 	S/c N.Koudan Neir 	 applicants in O.F..71/93, 

Retired., Guard t.41 9 
 

5.Nc. V 144, Srevelsath, 
Ilenkara P.O., Pe,.ghet - 

67$ 613joDNAINIis  

Sal 

S 
 

C_) 

;;:r hi Nell Rced., sun .. APPLICANTS. 
. . .Contd,/— 
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'. K.theppan, 
S/c Kalieppa Gounder, 

? 	Retired, Shunter Bt, 
S.No.P 453, D,No.110 
rupru Meles near, 

paipess Road, 
Poondürai Road, 
E:oe-2, 

t1.Zulekhabi, 

558 	
U/s Late S.K.Syd Anne, 
Retjred, Driver 'B 
S,No.PIJ 10125, L.268, 
Periyár Negar, H.int 
Eroc5e-638 001, 

5,runecha1am, 
550.1 	4J0 A Subie P.Lllei, 

Retired., Guard '', 
SpJ.. S.No.8995 0  D.N.'7, 
New Street LBre, 
Tr.chirapally, c.t.,-€:J 0U.:. 

N.P.Ualivelu, 
560 	5,'sPnnuserty;  Reti.J'., 

Driver tBt,  
N.rtchipaiayem, L.Puthur( 2 s0.s 
Erede-638 002. 

C 7asup ethy, 

561 	T.Chinnesamy Desikei, 
. 

 Retired., Guard 
S.No.12152, 73, Kosemads Stre2t, 
Tiruvannamsici c.u., 
Tirüvennamalei, NJ'.District, 
Pjn-606 601. 

rl.H.Abdulrahirrien, 
562 	5/ri Mahammed Hussgin, 

. 	Retired., Driver 
5.No,P 2294, Mannarkulsrn, 
Near Indian 0veis35 Bank, 
Tiruchirappally-620 020. 

K.Natchimuthu, 
563,. 	S/c Keruppan, Retired., 

ssistant Guard, 
5.No,7118, Periesamy House, 
Palamapurani, Five Reo, 
Karur, Tiruchy Dist. 

561 	

jv1.V.FeUlrej, 
5/0 M.)Jedherieyejem, 
Guard 'B', (Retired), 
S.No,13856, Arul 111am, 
17, Cauvery Naçar, 
Kulitelsi, Tiruchy-539104. RPPLICATS 
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K.M,Devanathar, 
S/oP.Meenakshisunderrn, 565s 	Retired,, Guard 1PI' Spi,., 
S,No.10438, No.222, 
Lenin Stree1., Railway Ccloriy 
P.O., £rode-2. 

.John 
s/o •A.Lamiriathe Pill8!, 561* 	
fletired. Guard ¶pl., 
5.No.14326, No.25, 
5th Cross, P8r3rnasia0iri1 
Laiqudi, T'ichy Distt 

pin-621 611". 

V.Srinivasen, 
S/o R.Venkatrame lyol. 
Retired Gusre tAt  Spi 
S.N0.9456, No.18, 
Dr.Acnbedkar oad, 
Bhuvaneswari Naq'r, 
Ceinbatore. 

- 	V.Ilariniuthu, 
568. 	S/o Venkatt-jcns1am T. 7  

Retired.,, Ociver 'E.', 
S,Nr.,P 4G9 9  Kaiikdu, 
Omalur Pest, Salem District. 

I 

E.Periesamy, S/o Ellrppen. 

56 	Retjred,. sst. GuArd. 
5,No.'1545, P4vineshi, 
Coimbatore District. 

K.Raqotharna Ra., 
570. 	S/o 1<.Kupu Raø, Retired.,, 

Guard I AI, S.No.10694, 
Put No.80, Flat Nc .93, 
Kelyan Neqer, Sanjiva-fleddy 
Nager P.O., Hyderebad-500 038. 

K.V.Moh art, 
571, 	S/o P.K.Varatharejalu, 

Retired., Driver ' 	Sr]-. 
S.No.FTJ 10372, 19/B, 
Meriemmarik6ll Street, 
Salem, Pin-636 005. 

5d4 iJgna j, 
5 	,&f-ckarn, Retiia, 
4 o . r-' t start, 

CZU ( 	 ajenkoil SLEet, 
o ( 	m- 6fr 5, 

)cr 

rierAima 
73è%. J/S iP'IurugaSen, etiLud., 

S.Nc.16321, 461, 

et, Old Suramarigalam, 

Sl.No.556 to 570 are 
applicants in 0.I.72/3. 

... A4LJCANTS, 
R.Dfltd./- 



. (L • 

K.H.Rahima, 
W/. Late C.Nagasundare1, 

	

574. 	Retited Diesel Assistant, 
S,No.J/fl 497, 30, Nehru5trcet, 
Old 5jramenalam, Salem-S. 

K-ishnemmel, - 
WI. Late Kothan, 
Retired,, ssistant ruard, 
5,No.605, DNo,5, fl8eeth 
Street, Old Surannc48l&, 

Cataerene, 
W/ô Late D.KPcte:, 
Retired., Driver ip.I 

Speia1, S.No.P 1796, 
130 A 'Fnthoniapuram, 
SuramanQalam, Salem. 

N.(.palasamy, 
5/S tJarayeriaSamy FEjU )  

Retired., Guard, 
S.No.130flE, H6 338 
Hnisin6 Unit, An.118. Naq&r, 
Trlchy-620 015. 

N. Kuppn 

	

570 	
5/c Narcyatia Naiker, 
Retired,, Firemen, 
S,No. 942, 2/i62, 
Sivathpuram 
Salem, in.636 307. 

579, 

Svindemrnal, 
J/ Late K.-hrumugarn, 
Retired., II Firerrn, 
5.-Nc. PTJ 17449, 
Ammapalaysm, Salem. 

rrarayee bmmal, 
wf0 Late R.Thangamuthu, 
Retired., Driver 'B' Grade, 
S.No, P 9437, 60 Z, 33F, 
S.K.C.RVad, Erode-638 C09, 

51.N..571 to 579 are 
applicants in OJt.73/93 

 

581 

Kouslie, 
tti/ri Late C,Ponnusemy, 
Retired,, Guerd 'A', 
Spi. S.No,153139  30, 
LIC Nagar, tiiepelayam 
,Erode-2. 

. ,APPLICPNTS. 

.,. 1Co'ntd. I- 



. .73.. 

E.Famen, S/o jE.Sem.j 
Retired., Djver ICi, - 
S.No. P4242, Edethottethjl 
House, P.O.Kedelindi Nagaram;  
Ma1aurem Diatfict, 
Pin-676 312, Kerala, 

K.Rarnan,S/. Chndu, 
53• 	Retired., First Firoman, 

5.No, P 7147, Jakeeri 
1eetha1 House, P.O-, 
Palath, (vie)Kakkodi, 
Pin - 6'3 611, 

IIr6.8.5aroj1n1,4i/0 Lat C1,K.B;ad1cchciarn 
c4 	23 Middle Street, 

, 

Cid Nidamengaia, 1.No.E80 to 584 are 
NidamanQalarn P0. 	

. 3pplicant5 in O..74/93. 

L,Vasudeva, Nair, 
-.5/a  N,Gopelari N€11t, Ret!ri1 
G4Jard 'b', SNr,,7319 
'SobhaIeyam', C,'c Statign 
J1aster, ianiyamba1ari 
Ma1ipu"ar, Oist,rirt, 
Pin - 679 3

39• 

M.Kutty Malu, 

586. 	
S/n Lrte fi.R,Sankaren, 
Retired., PivoL, 
S.No.5707, [Viadathil House, 
Erap11dj Ve/al, P.O. 
'rakI'inar, Kozhikode, 
Pin 	02 (Sfp'f 

11.5chuthan Nair, 
587,. 	.5/. f1,Krjshat, Nair, 

Retired., Guard 'b', 
Kariyatkuni House,' 
Narakode, P.0.Keezhariyuor, 
Kozhikode - 673 324. 

K.N.ankunni ('lenon, 	 51.No.585 to 588 are 
5. 	S/n V.adhavaenon, 	 ap1.icants in O.b.75/93. 

Retired., Driver 
S.Np. 6966, Rohinit'ihar, 

Pin-676 Z191  
('lalapuram 

f7 

	

	 District. 

Ralm 

\• 	oP1 
\-]1t . 

,[Ret

Ifletired., 
5.Nn11P 5177, 

ired.,

•••, PPLICANTS. 
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- 

59 
'W/oLate'.I9sTheflaTj. 	

. 	1tJo.S89&.59O are: epplicene 

Retired., Leo Shunter, 	. in 
S.N.P 8193, 

dhikerimánema1 House 	. 
r.o.briyal]ur - 

-. 	C.K,Veleyudhan, 	 . 

591 	1etirBd.,5hUflt5r/C1TS, ° H 	.uzhithottu Parernbi, 
East of Cemethari Read, 
Cochin . 13. 	. 

... 	.M.Kutneran 	 . 	S.i.o.591.& 592 are applicants 
Retired., Driver, 	. 	j oh.7/93 	. 
Southern Railway, 
•Puzhekkel House s  
Mudeppalore, (Via) 
1athure, Paighet O;isf.rict. 

. 	. 	M.Moses, 	 . 
Retired 	['. Grei/Gj:'i'd/t?i.N. 

59,3
6 	tlethai College, 

twi ammeth Usyal, 	. 	• 	. 
Pnttath3tlam, Qtiiloii. . 

V,rjunar, 
. Rotiro4.., Driver IB/QLN. 

5940 	Kermalayer, 
Pattatheflarn, Quilon. 

P.11ercita 	 . 	 .1•N0•5g3 to 595 are 
w/o Late hriDominic SebIkstien, appliàants In O,,78/53. 

595.. 	Retired., DriverI' /QL, 
Pathen Paramba, 
Near Trnspnrt Office, 
Quilon 

. 	
. 	M.K.Ganesafl, 	. 

S/a M,N.Kriehnemourthy, 
29, Ramanujarn Stret, 
Kll'jkUzhi, Tiicy;'2C, 
Retired Guará/Special Graa, 

. 	 Southern Reiluay. 

• 	: MM..S.ThengeraQáam, 

59 	H • 	
S/o Michel, 2  
First Street, 
Aniai Nager, flalljgeipuram, 
Trichy-1.1  Retired Driver 
Grade, Southern Rilway. 

k;I.Vincent, 
59p, • 

	

	/a A.J.Ambrose t  
27, •Ponrithottarn, ; 
Kemrts Toun, Trichy, 
Retired Guard/SpediaI b Oredep 	 •• 	• . 

. 	Sjuthern Railway. 	 • ... : PPLICRNTS. 
• 	....Côntd./— 

•. 

• 	 • 	

I 	 • 	 • 



.. 1._I •. 

V,Subramanian 
59 	S/c E."enkatraman, 

21, Thondaman Colony,. 
Metr Factory Road, 
K.K.Nagar Post, 
Trichy-21. Retired 
Passenger Guard, 
G.Reiluay. 

,Fntony, 
600, 	S/o Sovrirnuthu Piliai, 

41, Ml).fyapuram, 
Iblain Read, Trichy-1. 
Retired,, Shunter 1 6t C:t'e, 
Southern Railway. 

R,Gopalan, 

601 	Sb D.Ra1iiach3ridrar. 
125, Msriammari KoiJ. Sret, 
Pcnmalipatty, 1olda Roc, 
Trichy-4. Rettrod. 
Pdssenger Guard, Southern 
Railway; 

1.K.Srinivasan, 

62 	'/° T.V.<rishnisemy, 
' 	131, East Chittra Street, 

irahgem P.IJ., Trichy, 
Retjreo Gad/Seciel 
irade, Southern Railway; 

R,laarsaniy, 

6@3 	5/0 Rengesamv t'Jeldu, 
328/8, Railway Coiony, 
•Trichy-20., Retired Lico 
Shunter 'B' Grade, 
Southern Railway 
(Trichy. Djjsjon). 

M,Issac Chellih, 
604. 	S/c S,llanuel (late), 

Reti'-ed 	' Giede Guard, 
Southern Railway, 19, 
Keela Kesa Street, 
Beemanagar, Trichy-1. 

S.1'I.Kesim, 
6.@:7he1k Masthan, 

Innarnthar 
,-' 1Thp.d\\Tennur  Post, 

ch'y1\, Retired Driver, 
LU Rai1tLay. 

v> M.Sunra'm, SIC 'Jaga i-.ila.i 

t 	 )tDcrel. BaarSt:e2, 

ern Reiluy. 

4 

.• APPLICANTS 
. . .Contd,/— 
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E.Abdul Razak, 
S/a I9ohemed Esuf'f, 
55, Iloolekollai Street, 
Tenri'jr Poet, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway. 

I. Inna:simuthu, 
S/a Inrasimuthu, 
Kalkotheni.ir  .iil1'ge, 
Purothavkudj Post-621 3 
I-lnga KLchl, Trichy  
Retired Driver! B f,recr,, 
Southern Rai1iey. 

S.Ruben Gregory, 
S/a 0,T.AaSufldararT, P111. 
5/A, Cot-i'j3nt F)ad, 
Contoriement, Trichy-i 
Retired Guard/Spec 
Southern Railway, 

f1,Kareem fJaig, 
S/a V..lunveer Beiq,-
Np.139  Per,siDr'er teet, 
Ktjapet, Trichi-1, 
Retired Guerd,'A Gde, 
southern Railway. 

O.Antcnisarny, 
S/a S.Dorajsami PiJlp.i,. 
7-8, 1st Street, - 

THchy-1. ketired Uriver, 
B Grade, Southern Railway. 

T.R.Ethirajer,' 
S/rn ThiruvGngedathan, 
53, North ChithreStreet, 
Srirengam, Trichy-5, 
Retired Passenger Guard, 
Southern Reilua. 

K.A .Raghavasimhen, 
S/a C.Pon-nthachariar, 
1 9  South Devi Street., 
Rangangar, Srirangem, 
Trichy-6, Retired Guard/ 
A Grace, Southern Railway. 

S1Murugesan, 	- 
S/o K.Subremanian, 	- 
Plot No.5, Thairnanevai' atrst, 
'Iyyappa Nager, Trichy-21. 
'Retired Passenger Guard, 
S.ithern Railway. 

y 

607. 

603. 

612. 

- 

614. 

4 

..APPLICA1JT5,. 
. ..Cohtd./- 
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R.Viswenethan, 
Sf, N.R.Radhakrishnen, 

615. 	Se3tha Street, 
Ba1ej1Nives, Ayyeppa Nauer, 
Triciy-21., Retired Guard! 
Speciai Grade, Southern 
Railway. 

Gerald Edwerd Rodriques, 
61F. 	S/e Gerald t:dwprd, 

24./A Ardhi Bhequri Streo, 
Tendral Nager, 
K.K.Nacr Post, 
Trichy-.21. 

R,Rerigasamy, 

617. 	S/o Ramasamy Kavander, 
62, Railway Cvlony, 
Bells Ground, 
Trichy-1., Retred, 
Shunter B Grade, 
Southern Railw-ay. 

P.Raman, Sb PjtcLej, 
61fl, 	118, Pri ielouperai, 

Trichy-1. Retired,1  

ireman/A Gr1etie, 
Southern Railway. 

£.SethuramHn, 
61. 	s/c Gopalaamy Naiclu, 

Crawf'n1 Rily CMiny,  
Trichy-201  Retired 
Driver/h Grade, Soi,+,herr 
Railway. 

S.Thengaraj, 
5/s r  M.Sebastian,. 

62 	5/24, ThirunaQar, 
P.imalei, Trichy-4. 
Retired. Shunter/3 Grace, 
Southern Railway. 

D,Devadoss Alfredl  
S/c .P.Devasirvatham Pilla, 
157, Muthuraja Street, 
Iludaliar Chatrem, Trichy-i. 
Retired Guard/Passenger,. 
Southern Railway. 

S,P'nt.nisaniy, 
5/ 	njeevi NEIdU, 

Thatarr'snt Culny, 
/2.i 	tam, TricFiv.i. 
/atP 	pr, Southcr.n 

(. ( Rai
cu  

)g 

LOPE 

... APPLICANTS 
. ,Contd./- 
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S. Krishnen, 
5/0 T..Saraflg8P8fli Neidu, 
61 r.grvethi Ptmmn Koll Street, 
Srirangam, Trichy-69  
Retie.d Guard/# Special Grade, 

i Southern Railway. 

T .V . Naganathdfl, 
136, North Chithirei 
St:eet SrLangam, 
T7ichy-6, Retired. 
Guard/A 'special Grad' 
Southern Railway. 

R.Narayanesam, 
18 Chitrai treet, 

engam, Trichy-6 
Retired Guard/R Grude, 
Southern ailJay. 

KN.Subramafli8n, 
Ncrth Chithirci SC2t r  

Srir8ngam, Trichy-6 
Retired GUd"d/ G':ade. 
Southern Railwa. 

L,M.Rangenahan, 
S/a T.L6churnaflar 3  
71 9  Kandi Street, 
Srirargain, iri.chy-
Retired Guard/B Grade, 
Suthrp Railway. 

S.R.Yamunachari, 
; 5/a T.RengasWamY Thhacii 	-t:, 

, Uest Uttra Sti'eet, 
Srirangam, Trichy-6, 
Retired Guard/A grade, 
Soilthdvii Railway.- 

5 Ueer appan, 
S/oG.Soundarara Pillei, 
143, Main Road, 
Sanailiendapurarn, 
Trichy-1. Retired Driver/ 
A Special, Southern Raiiwey. 

A,M.Jaseph, S/D A,Aiibrce, 

	

630. 	NJn.18, P3,ttekara S€reet, 
Palakkarai, Trichy-1. 
Retired Guard/A 
Southern Railway. 

S..Pidaikalasamy, 

	

631, 	. 5/o S,Ptrul Pillai, 
26, SekkaiStreet, 
.Páiakkarai, Trichy-1. 
Retired Guard/B, 
Southern Railway. 

623, 

524. 

,,.. 	pPLICNT5. 
I 



S. 

KsReS4l.van9am, 	. 
632 	No.48, PalByakevil street, 

Palakkaraj, Trichy 
Retired Specie]. Cc 
Southern Railway. 

C. ntnyeem y, 
633 	S/. P.F1,Chjjnnjah lJdayer, 

IS, Sugados3 (1and Street, 
Bau Road, Trlchy....2, 

Di.SyeI Jeffer, 
Sf, Sycd Ahnmod, 

$s 	6, North Swankara  street, 
Near Babi r Read#  
Trichy-8, Retired t)ri jer / 
A,, Southern Railuy5  

V. Periyasan-iy, 
S/o G.Veithja1jng 
32, Kezapettaj Lir,b, 
B'izaar 'Street, 
Trichy-I, Retlrai Guerr;' 
A, Southern Rail'y, 

V. legirisuam V P  
636, 	Sb N.SSVerewerr} ., Najd!j1  

8, Ocetor Isaac Lane, 
Sangiliapdepuram, 
Trichy.-1, Tietirso Gcds 
Guard, Southern Railuay. 

S.Abdul Subhan, 
637 	5/c Sh5.k 8ahj, 

38, Sethyanicorthy Street, 
Senthañneerpuram, 
Trichy-4. Retired Guard 
A Grade, Southern Railway. 

H.Ammér Basha, 
S/t IvidiHassain, 23-a, 
Verathamasemet Street, 
Sangiliandapuram, 
Trichy1, Retired Driver/ 
*., 

 
Southern Railway. 

D.Dhanap al, 

	

639. 	Sit,  R.Durairaju Chettiar, 
ia4,pettai Main Road 

Guarr1,#'A, 
pUttIe4lway. 

(? (' S 	arn L-ofh, 
64-' ( 
'( 	iôCit Hu:s Road, 

	

\ 	Trichy2J,'pétid Driver/ \ 	otfie't/Railway. 



641', 

.Ramu, 
S/0 Appevu Kerukachi, 
69, New Str'eet, 
r1kakeai, Contonement, 
Trichy-1. Retired Driver,/ 
B. Southern Railway 

R, Kaliemcsr thy, 
S/o K.Ramesamy, i 
Kannagi street, 
Suram61iLi'Durern, 
Trichy-20., Retired 
ShuntinQ Driver, 
Southern Railway, 

11.D.raisamy, 
' 	S/3 V.Plerutharnuthu. 

23-C, Pnna Nasr, 
Subramniapuram, 
Trichy-20. 7  Retired 

/i Driver, outh€n'n  

64 

64 

R.Iiazharul Haq, 
64 	S/c S.%hCul Razck, 2, 

Syada iloheened RowtE: St6c. 
Bemenaar, Tiichy-..1,, 
Retired Guard-A, Southern 
Rai1wy. 

A.Pnthony LouIs, - 
6454 	S/b C,Prck1&1rj P5.13 

91, Keels Padayechi Strr-et, 
Near Ed8  Street, 
Paiakkarai, Trichy-1 
Retired Guard/A, Southern 
Rai1way,  

P.Venkatesen, 
64o 	S/c C,Perucnal Naidi, 

65, Highways Cclony, 
Subramanjapurprn Trichy-20, 
Retired Driver/A Spi. 
Southern Railway, 

K11eenakshisundaram, 
6474 	S/o N.Kurnarasamy Pillal, 

5i, Annemalal Street, 
Erode, Retired Guard-A, 
Southern Rai1ue.y,  

P.Arputham, S/. A.Peter, 
47-81  'nnen Illam, 

' 	Bzd Nagi, 
Suraméngalarn Post 
Salern-3, etired iriver/ 
, Southern Ri1w8y ... APPLICANTS 

, 



.• 	 .• 

.• oJ .. 

K.Periesamy, 
S/ E.Kolandan, 23, 

	

649. 	voc Street, 
Kollernpalayam, 
Eride-638 002. 
Periyar District, 
Retired iuerd/r., 
Southern Railway. 

V.Pelenisamy, 
5/. NVelu Paknadi, 

	

650, 	1 0/92-C., Nanjundpuren Ruc 
Podenui', C.oimL'atcre Disit. 
Retired Guard/A p1. 
Southern Railway. 

R1 Ve nkatachal am, 
651 S/uK.Ramasarnv dyar 

117-Al, tJld PaQnu'r, 
Ramje' Nagar Post, 
Trichy-9 Retirec htjrtur. 
rier, outherr Ra.Liciy.. 

S .Solseimsry, 

	

652, 	S/o 6.SevriiruLhu, 
5/2181 Ivluthukulam \'iUeas, 
N.Kttupatti Post, 
Via. Rmiee. Nager, 
Trichy-9, iRottrod  
, Southern Railway. 

A .J .R am a nathan, 
P3chaipp flucIel5 

Kumbakenani, Thanjavur [)istrict 
Retired GuarI/A. Southern 
Railway. 

K.bdul Uah, 
S/c Khader Shau Rowther 
32, Periyar Street, 

- 5ubramniapuram, 
Trichy-20 Retired hunter/ 
B. Southern Railway, 

5..-'G.palan, 
655. 	S/a R.Zsrinivasan, 

64-C, Rail'iay Quartei's, 
Kurhbakonam-612 001., 
Retired Guard, Southern 

U ay. 
/ 0MI 

_( g56•/G' 

0 	jj Pijrj 
Via JE 

C;~'fg Y~ 

asjmuthu 
bncor, 

Post, 
1. jri g a ku r Ic h i, 
yistrict, Retired 

-iJB, Southern 
ay. APPLICANTS. 



P.Jec '3 athafl, 
A.rkiyam, 	11/., 

 Savarialkoil Street. 
toraiy'r 	Post, 
Trichy-3 	Retired 
fireman/A, Seuthern Railway. 

SJbdu1 Kâreem S2h.h, 
S/w Sheik Ahmed q 	734  

 1 CentaI bezar, Tennur 
Trichy-17i 	Retired., 

D*iro/ 
Ili 

Special 
Southern Railue"0 

SUndararajUlU 
S/o  6.Rajamanflar 	Nai.du, 

659. 25, General 3azzai 
Tennijr Post, 	Tric'i-Y7  
Retired 	Guard/er. 3pui, 
Sisutherr. Railcv. 

R,Vairaperumrflal, 

660 RancSamy P1)IEJ, 
28, 	KrshnapUrfflfl, 
fiddle street, Tarar 
Th.anjavU 	ROEd, Trichy-5 9  
Retired Drivei/C, 
Scutherr, Rp.iivay. 

jv8subraman1an, 

661.0 S/a 	' .nck; 	P 	ii. 
House Ns.20/C-1 1  

Pcrina 	T'Jgar, 
SubramniaPUram, 

Shunter/ Trichy-20, Retired 
B. Southern Railway. 

P,PaUmanathen, 
6624, S,'o K.Prt.hasarathi, 

21/3, 	PoonnaiY 	Cclbny, 
ievaraya Nager, 
Trichy-211  Retired Ivlail 
Guard/fl.Sp1. 	Southern. 
Railway. 

S,11d,MahboOb Ali Khn, 
663, /o 	Sher 1¼1i Khan, 

16/5, 	Fourth Stree€, 
Renganagar 	Trichy-21 
Retired Pessencjer 	urC 

SouthernRail'JCY. 

S,DEkshinamoOrthY, 
K.&omasut1a1E1 	flla2-. 

6 4v 17, 	 Khajatelai 
Trichy-23, Retired Giiard/ 

- Southern Railuay. 	- 

J 

F' 

... APPLICANTS 

41 
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V.Krishnarnurthy, 
S/tv C.Venugopal Raju1 
14, KumaranStreet, 
Melakaikandarkottai, 
Trichy-li Retired 
Guerd/, outhern Railway. 

R.Arnelanethri, 
S/o Rayeppa Aseriyaz p  
70, Krishnarnoorthy Nger, 
Meter ractory Road, 
Trlchy-21., Retired )r1,3,! 
A. Southern rj1Ugv. 

T.K.Rajagopalan, 
S/o T.V.Krishnasaniy 1yorqr, 
2, First Street, KlIukuh., 
Illupur Road, Trichy-20 
Retired Passenger Cuac, 
Southern Reliwey. 

K. Karurnbairarn, 

660 	
S.Kurnbalingam 118.t, 

46-B, Ramakrishna Nager,  
Kali.ukuzhi, Trichv-20, 
Retired Dri,er, Scutherr 
Rai1'ej. 

SJ..'ju.596to 668 are 
9ti1jC3fltS tn  OJ.79/93. 

660. 

 

 

G,iuppusny 
S/c Ccv inda Asarv, 
6/A, .Samynathen Set 
Melakalkandharkottai Post., 
Trichy-li., Reired Driven 

Southern Ra1uey. 

T.I .Arunacha'lr., 
6/6  T.A.Venkstahalam Piilai, 
56-P, fludalier 2tree€,. 

r.i.yur Post,Trichy-., 
Retired Guard/, 
Southern Rejiwa'. 

R.Kristinasamy, 
S,0 Pi,R.amassmy yyàngar, 
3, Srinivasa PL1.ai  Streei-. 
Near Satyanry3ia Temple, 
Wet 11anba1em, risdras - 600 033 
Retired Passenger Guard, 

iway. 

eic'er, 
aiaicke:, 
St:eet, 

Vilage 
Tri 	 C r.y L)St'jC., 
man, SGUthorn 

PPLICANTS. 
Contd. I- 



'N. Krishnasaniy, 
5/' Narayenasamy P5J1a1, 674. 	
27/3 Sakthj Vinyecar St"-t, 
Crawford, Trichy-12. 
Retired Dr5ver/A, S j tpr1  
Railway. 

S.Amirthalingam, 
S/ fl.Ganapathy, 

675 	
Periyar Streut, 
Kelakalkanderkcttaj, 
Trichyll 	Retid Driver/A, 
Southern Railway. 

8,ndrew, S/c  
Guru 'lien, 3rd 	retç  

675, .E4E.Coiy; Mahaajapure , 
tIiliupurar, Slu.,ch Pr:o 
District,, Retired 	sseflr 
Driver, 5outhrn RaiJw 

677. 	5/. .Thariavelu Psari, 
25, Sinderarn P11181 Thot.tan, 
Edanptt. iuth.ur, 
Trich,._12,., Retired ShurteL', 
acutjn Railway, 

tl.G•viniaraju 

678. 5,/c Nütrukrjshne Nidu, 
Nathersapaiij 85 , 
Sarnyaar Thoppu, House No.37,. 
TriLhy.8, Retired Shunter, 
Southern Railway. 

67,. 5./c G.Abd,u: Kareem, 
6/8, .Jalla. Pakkiri Street, 
!Viaduraj Roi, Trichy...B,. 
Retired Drvbr/SpecjpJ Grade, 
Southern Railway. 

K.Ra agop&,. 
IO .Krisr.nasarry a:tJ•u• 

91, I19Cfl olov IF  

Edarnalaipat Pjthur. 
5undar 	Pi:1S1j.bttEF. 
Tr1chy-12 9  Fetjted ShutE,r, 
Southern Ra...lway. 

S..'. PPLICRNTg., 
c .4Contd./_ 



( 
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- 	

C.Kuppusamy Naicker, 
S/c 11.Gengat.h.ara Naicker, 

	

681, 	69 , Illanqao Street, 
nni9laipatty, Trichy-4., 

Retired Shunter/B 
Southern Rilway. 

C.Andi, S/i Chinnaiyan, 
612. Lkuttappattu, 

Ramjee Nayer Post, 
,nbedkar Nagar, Trichy-;, 
Retired Shunter, ! 
Southe-rn Ra tlt', 

A.1.5kil1, s/ E..KilI, 
124, Crawford Colony, 
Crawford, Trichy-12., 
Retired Shunter, 
Southern 

S.bdul Krèem 1  
Sb Sheik Ibrahirr, 
53/P.4, Singarathrppt4 
Trichy-, Retirc SuiLer 
Driver/B, SoI!the'n Riiliy. 

H 	3.Issac, S/s ,Jseph Pi1.iy, 
6E.. 36, Raghavechary Street, 

Sembith Post, Persibur, 
adias-600 011, Petied 

Driver/Sp1. Scutierr Reiiwy. 

R.Gopalakriahnan, 
S/c S. thakrishen, 2, 
5ethurrne Piliai colony, 
Trichy-20, 'Retirej Shunter, 
Southern Railway. 

VaYeramany 

	

607. 	N,K.L.Naresa F4yyar, 
!-.D, 'Jarasimma P.ihery Cc1nn, 
Nanjikottal Road. 'hajavur -* 
13 001,, Retired Pass. CLard, 
Southern Railway. 

S/o D.PRaq 
I-a, Vecan2yarm 

( C 	e4yStreet, Vth Line, 
1( 	 DCI, 

( 	(•-t.ir)ed )Dri'ier/A Spi, 
cut?efiRailway.  

7'7 Sadeye iL'dElia:, 
, •Vandiyar ColonJ, 

Thillai Ndjar, Velar RaL 
Th.anjavui, Retired 1iisrd/ 
Southern Ralluay. .. PPLICNTS. 

.Contd,/- 



A. Velayu them, 
S/th R.Annarnelei, 

690 4 	12/V.I 2364, Pookkere 
Vesthe NeuStreet, 
Thenjaiur 	613 0011  
Retired Drjver/P 
Southern Railuey, 

R,{vlurugaiyan, 
Sb Ramasamy Konar, 

6910 	Nenin Nagar, 
Odayemarthnndapurarn Pc.)  
- 614 706, h1ru'c!i'jrc5 r'oi, 
Taluk, Retired Guard/C, 
Southern Railway. 

R,Gopblakrishnan, 
5/. K.Ramau1aji Nidu, 

692, 	Plot No.19, Abraham P&IidithEr 
Nagar, Via Siaj1 Nar 
Thanjavu' - 1,, 	ti'e 
Driver/A, SoutherriPiLu,. 

P,Srjnivasan, 
63 	Pschaiyepa !1udaiiy, 

1121  R/4, iludeilyar 5tr't, 
iv1udaiir Chethtrani, 
Trichy-1, Retired Guard/A, 
Southern Railway, 

G..Kalyenasundarani, 
6941 	S/o  i.Gcvindgr,amj Phl1., 

Ilooppanar Street, 
Pmrnañpetai, Vedicpu:etr 
P1,— 613 2(15, Thanjavur 
Ojatrict, Retired Guard/A, 
Southern Railway. 

K.Sanniyasi, 
695, 	•S/o Kesave Padayachi, 

18,Kamper Street, 
Senthaneerpurani, Trtchy—
Retired Driver/C, 
Southern Railway. 

K.Sankaranarayanan,. 

656 	5/o V.Lngenathan, 
North East Extension, 49h' Cross, Thill.&j Nagar, 

Trichy-18, Retired 'UaZ' ;'5p1, 
Scuthern Rajlu8v, 

S..Periyasemy, Sb Sanyiii, 
Docr iJo.59/9 , iviudaijyar 
Chetram, £luneeJaran Koil 
Street, Tiichy.-1., Retir6cl 
Drivr, Southern Railuay. APPLICANTS 

.Contd. I- 



K. Nendagopal, 
Sb 	

.Krishr,asamy, 

	

698. 	43, Brindavan Street, 
Indira Nagar, LIC Colony, 
Trichy-21..9  Driver/D.Spl, 
Retired, Southern Railway. 

T.R.Balesubrameni.n, 
S/c Rathinam, 160, 

	

699 	Nortt-i, Street, 
Tiruvalyaru 613 204 
Retired )r.ver/. 
Southern Rei1ey. 

S, Masth an, 

	

oo 	R. Babu Sahib, 
'.  Retired Passenger Drivei-, 

Southern Railway, 
(lekaia Street, Ternur, 
Trichy—i7. 

P,Gowrjspdaram 
S/c S.Periasarny,. i06-, 

	

" 	llanickau.cem Naou Street, 
i'Ielapuaur, Trichy-1., 
Retired Guard/R, 
Southern Railway. 

Ramardrn, 

	

702 	!1.ihangavelu, 5, 
BharethyDasen Street; 
Kilpeturnpekkarn, 
Villupuram - 605 602, 
Retired Driver/B, 
Southern Raiiuy 

fGenesen, 

	

703. 	Peckr1Thever, 
2/257, Teluk Office ROd, 
Thiruthurejoondj 614 713, 
Retired Driver/b, 

- Southern Rei1wy. 

V.rurnugani, Sb\iaiyapuri, 
ivandavar Koil Street, 

NIcrthur, Trichy DItf1Ct 

	

VP 	 Southern 
7 	 Railw ay. 
I Q 	

•Il - 
1 	4 azirj-  rnei,. 

/uAbdjhfor iahib, 

enh 
Lid river/Spi,, 

.Railway. S...' APPLICANTS 



	

I 	V.'elu, 
- SI0 Valyapuri, 

	

706, 	rrethiyur, IniyánurRoad9  
House No.33 0  Trichy-9, 

i Retired Shunter, 
Southern - Railway. 

1 5,Ierimuthu, 

	

707 1 	
S/s LSiflQara Paayachi, 

	

' 	:2?h/c,RauhuujsY Colóny,  
1<llukuzhi, Trichy-20, 
Retired Shunter,  
Southern Railway. 

P,Namuridy, 

	

708.1 	Palaniyeridi, 42.-A, 

	

a 	Pludukkupatti,. 
-kidukcftai Rmed, 

	

I 	Trichy-20, Ratired Shun 
Seuthe,rn Railway. 

- 	T.Innasirnuthu, 
5/c S.Thcimas, 13 

709.1 LFstriyanathuam, 
- 	Dindigul., Retired Shntet ;  

Sbuthsrn Railway. 

71 0. 

711. 

71 

P.Sa"ar ifllUthL, 
S/oruieppan, 9/5, 
N.i1.c-nIny 6th Cross, 
Trlchy-209  Retiedhurtr.. 
5-butherr-Railway. 

1uthusamy, 
5/o PeT.hénikevsn(ier. 	1, 
-AB.s.coiy;  Pu-riukottai 
Med, Triohy-20, .Retired 
Shunter, Southern Railway. 

-.S.Palaniyeridi, 
Sto Sateiyen,31/3, 
Palaniyaridavar Roil Street, 
Innamkolathur, Trichy Distrct 
Retired Shunter, Southern 

Railway. 

713 

714 

- . 	K.-m.umugham, 
5/c Kuthianaliaa 	ieyndi 
4/93, Palaniyandevar Koll 
-Street, Xnnemkolathur, 
Trichy, Retired Shi,ritet, 
Southern Railway..  

&.Kandaaarn, 
?S/SIjbbarja Gevanrier, 
-KedEchirnallUr Poec, 
:42 •fet Thottipaleysm, 
Erode-6, ,RetirOd Shuntinci 

,,JDriier Southern Railway. a... APPLICANTS 
.... Contd./- 



1. 	Cheirmen, 
Ri1w y Boerd, 
R'i1 6hev?, 
Nets.,. Delhi, 

2, # T4ië'1.4Jniot, of Indle 
,r!VPiientedby thri 

t'iy<  
7 f flinsf' 

R'1lBh 
(4JeW DelhI. 

U ( 	 ' 

f R1lueys, 
Fhq  

• 	: 689 

715. 
S/0Veh1<etc1thn, 
1361  RiM.SCc1ony, 
Nrijeekbtthi Rod, 
Trlchy - 6, Ret jied Orivr/' 
1eSpecie1, Southern Ri1uy. 

716. #.C,Rbuse, Sf0 Smuei Rouso, 
35, Kendi Street, 
Subrmeniepuram, 
Trichy - O,Retired Shunter 
Southern Ri1uy. 

717, R.V.Ponneiyan, 
5/0 R.V2diJelU, 14—F, 
Saint I'rltony'B (hi,rch i.rtr, 
Neqpsttinm - I1 001 
Retired Driver/s, 
Southern Rei1wy. 

716, N.Rejmnickm, 
5/0 Nerpyemspmy Pi1ii, 
18, Nethejl Street, 
KerTUr?jPpUrFm, 
Rejki1pek<ern Pt, 
f1drs - 500 073 
Rotired_Driver, 	- 
Sotitharn Ri1wa'y, 

Ll 

%!,Nosi 669 to 718 s1re 
epp11c'nts in 09 -. 9  80/93 

By cvccte Shr .K.Subb R;rj, •tn 	 595 to 4D3'/91, 
57/90,416/90, 320/92, 298/92 and 377/92 9  

By idvoc'te Shri R.Bhrgkrpn ih 1J..Nos, 44/93 to 76/93, 

By uvdcte. hfirri 	 i'lliall in 0J.No. 77/93 & 78/93, 

By Idvucte Shri Vijy&n''r ir, U..N'jB. 79/93 & 80/93 

Versus 

Respond?nt - 1 in OJ.Nos. 
395 to 403/91 9  79/93 k 80/93 

Rroriint - 2 in 0.I..NQS. 57/90, 
416/0,320/92,298/92,377/92 qhd  
44 to 76/93. 

Res6deht - I in 	 57/90k  
415/90,320/92,298/92,377/92 end 
44 to 75/93 
snd•Respondent - 4 in UJ.No. 
395 to 403/91 6  

,... Respondents. 

Cotd./-. 



Union of 	Indis Respondent - I 	in O..Ncs 
through 	the Goner'1 77/93 p.nd 78/93 
Piane qer,Southern RP I1LJryS, Respondnt - 2 	in O..Nps,. 
Pp'k 	own,  M3dres-3 395to 403/91,79/93'&'80/93.' 

• Respondent 	3 	in. O.11-.Nos. 
-57/09 4I6/9.09 320/9 9 298/92, 
377/92 •nd 44/93 to 76/93. 

The Chief' Personnel Officer,Rospondent - 	2 	fl V O..NQ5. 
Southern Ri1wey, 	 .77/93 F,  nd?8/93 
Perk 'Town, 	f9pdre.s - 	3 

Divisionel Rei1wy Posr1cndent - 	3 	in,  O..'NosV. 
11eneger,SoLthern RCI1w2j, 3' 	t 	1;03./91.. 
Mysore. Rcoc"dent - 	4 	in 	O,..'Nos. 

/r, 41 6/9 0, 32 0/92 ,29 8/92 
sd 377/92 

Senior Divisicn'1 	' 	 ' 	V  Reepndvnt - 3 	in 04..'No.77/93 
??rsInnel Officer, V 	 ' 
.u'jtnern Rei1y,  
Peighat 	' 	

' 

The D.jvisional Personre1 scon&nt - 3 in 0.F.No.;78/93 
.Officor,Souther.n  
Mdurei Division, V  

Iledursi.  

The Divisic'nel 	V ror.dent - 4 	in 0j.Nos. 
Supecintendent, 	' 4491 	tZ) 	76/93 ' 	 • 	V  

Southern Rei1uy, 	
. 

DiviSion) 	Off ictepP1ght.  

.The Division1 Ri1w'y Re,sondent - 	5 	in'.OJ.Nos. 
Venager, 	; 	' 	V  320/92,298/92 and 377/92. 

'Southern Ri1wy',  
8-e VngPiure. 	' 	 ' . 	..••• 	Respondents.. 

(By 	dvocete Shri K.R.D.Kernt 	for ShrI k.N.Venugopele 
Goud, V RriluPy 	dvocetC' for respondents 	in all the 
eppiicetions).  

 

 

: 

/ 

Contd/—, 

V VV •( 

V 	 lV 
V 
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Shri Justice V.S. Malimath, thairifan: 

These cases have been plated before the Full Bench as per 

the directions made by the thairnan by his order dated 23.10.1992 

in exercise of the powers conferred by Section St 4] [d] of the 

Administrative Tribunals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and -clubbing them with the 

cases of the Banga lore Bench. The reason for the reference is 

the conflicting views taken by differen t. benches, one view having 

been taken by the Ernakulam Bench in its order made in application 

K-269/88 dated 20.4.1990 and a contrary view taken by the Princi-

pal Bench and the Ahnedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We sbafl now proceed to state 

briefly the relevant facts as follows: 	 - 

2. 	The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.1 2.1988. 

They have in these cases prayed for directions to the respondents 

to grant them pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The respondents' oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc-

ouiioç cariputing retirement benéf its to those who have retired 

" before 	979 and riot exceeding 55% of the running allowance 

6 'thos4 Tretiring  after 1.4.1979. To appreciate the rival con-

tt4.ons) it1  is necessary to advert to the relevant provisions 
' ,_1. 	,•. 

\ 	oyeri1ng.'he applicants conditior of service in regard to pension 

retirement benefits. 	 - 



3.. 	In pursuance of the recamTendatioflS of the 
Third Pay Coni- 

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revised with effect 

from 1 .1 .1973 by the rules, called 'Railway Servants Revision 

of Pay Rules, 1973' [Iereinafter referred to as the 'Revision 

of Pay Scale Rules'] made by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough to state that there was . considerable 

increase in the substantive pay of all the members of the running 

staff. So far as the grant and quantum of pension is concerned 

the sane is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits depend upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average emolument for grant 

of pension and other retirement benefits • The relevant statutory 

rules that were in force when the revision of pay scale rules 

cane into force on 1 .1 .1973 are extracted as follows: 

112544. [C.S .R. 486] - tolurnents and Average 	oluments: The 
term "Eioluments", used in these Rules, means the emoluments 
which the Officer was receiving ininediately before his retirement 
and includes:- 

[a] Pay other than that drawn in tenure post; 

(b) Personal allowance, which is granted [ii in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii] with the specific sanction of the 
Government of India, for any other personal considerations. 

Note: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal , pay granted on any other personal, considerations shall 
not be treated as personal allowance unless otherwise directed 
by the President. 	. 	 . 

V 
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[c] fees or corffnission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 

TMfliourrents" means the average earnings for the last six months 
of service; 

[d) acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
371], and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office tenporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

[eJ deputation [duty] allowances; 

[f) duty allowances [special pay];  and 

[g][i] For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a rnaxirrum of 75% of the other eznolu-
nents reckoned in terms of [a] to [f] above. 

[ii] For the purpose of gratuity and/or death-curn-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Eoluments" means: 	. 

the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the tenporary appointments, as the case may be, or 

the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-Al: Same as otherwise orov 	in Rule 2544-B 
1. In respect of Officers ret. 
the 1st November, 1959,   the term "emoluments " means 
s which the officer was receiving immediately before 
t and includes:- 

antive pay in respect of a r)ermarnt post, other 
a tenure post, held in a substantive capacity; 

onal allowance which is granted in lieu of loss 
substantive pay in respect of a permanent post, 
r than a tenure post; 

AL. 	 ,1 
p 

\ 

7 
ay LLL11tU LU 	posL otner tnan a tenure 

post, when the special pay has been sanctioned pp 
nently and the post is a held in a substantive capacity; 
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[d) [1]FOr the purpose of calculation of average emoluments: 
With effect from 1st September, 1962, save as otherwise provided  
in Rule 2544-B [C.S.R. 486-B] one-half of: 

I • 	the difference between the total emoluments referred to 
in items [a],  [b ] and [C] above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [C] above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[ b ] above; 

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment[s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment(s), does not qualify for 
the grant. of a special additional pension. 

uivaryj gratuity and/or 
ence beten the average 
Ed] (1) above calculated 
last substantive emolu- 

emoiu-nents in respect of items [a] to 
upon the last one year of service and the 
ments as per items [a] to [c] above. 

[e] [1] For the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximum of 75% of other emoluments reckoned in terns 
of [a] to [c] and [d]ll] above. 

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirement gratuity:-  The monthly average of running allowance 
drawn during the 365 days of running duty limiediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [c] and [d][2] 
above drawn during the same period. 

Note[l]: If irmiediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-curn-retirenient gratuity should be taken at what they would 
have been had he not been absent from duty. 

Provided that the amount of gratuity is not increased on 
accaint of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that be would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave. 

Note [2]: In case where a temporary officer who quits service 
after completing threeyears' service is appointed substantively 
to a permenent post any time during the last three years of his 
service the emoluments drawn by him after completion of three 
years' service during the period he was not holding a permanent 
post shall be treated as if drawn in a permanent rpost held in 
substantive capacity. 
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2544-B [C.S.R. 486-B].[11: If an officer holding a permanent 
post in substantive capacity:- 

(a) officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sanE time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

[b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For cOmputing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st september 1962). 

2544-C' [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay" as defined in Rule 2003(21], which the Railway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/tath-curn-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall ireari the averac 
obbe 

 
emoluments as defined above calculated upon the last three 

1 ast.service. 

i'- Ir '? case of running staff errolurtents for '[ordinary]  /Gra- 

	

( 	uityah, cum-retirement gratuity will also include the monthly 
( 	7rage of. sunning allowance drawn during the 365 days of running 
( 	'&ty imrdiJately preceding the date of quitting service limited 

toJ 	Jof /4the emoluments as defined above. For the purpose of 

	

\ ( 	caldCi]tth of average emoluments the actual amount of the running 
- '- a1ioJarid/drawn during the month limited to a maxijaun of 75% 

'df oth emoluments as defined above shall also be taken into 

Note[1]: If a Railway servant, iirmediately before his retirement 
or death, etc., has been absent from duty or on leave with allo- 
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wances (inluding leave preparatory to retirement) or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

(2) Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544(g) that one of the canporents that 

constitutes average errolu-nents is the actual anount of running 

allowance drawn by the Railways servant during the nonth, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of/ [a] to (f] of the said rules. The expression 'emoluments' 

used in the rules includes pay and some other allc,wances. When 

the revision of pay scale rules were promulgated and brought 

into force with effect from 1 .1 .1973 in the light of the recorrrnen-

dations of the Third Pay Commission,no steps vere simultaneously 

taken to amend the statutory rules regulating grant of pension. 
lk 

Persons retiring after 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay aixi the actual amount of running 
previous 

allowance drawn during the /In3nth limited to a nuxiinuin of 75% 

of the emoluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC 111/73/RA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the intrcxluction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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[1] Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to  the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[ii) Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway enployees at present eligible for the sane, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. 	The payments as ahDve will be provisional subject to adjust- 
ment on the basis of final orders." 

It is clear fran this order that pending decision to revise the 

rules regulating grant of pension,. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544[g)[i]  was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force. on 1 .1 .1973 has 

to be understo&1 as pay authorised by the statutory rules that 

werein force on the date of the order, 21.1.1974. The order 

g)MI!V/ç 
- 	dd'f1  .1974 did not, therefore, in any manner affet the statu- 

I... 	• 	P 	 -. r / ..' I 	 - 
( 	laory pr; tptioa regulating canputation of ernluments and average 

lm2n 	±cntained in Rule 2544 for the purpose of grant of 
)CP 

.' 	 ) r%ayt/1b2r1ef its. Any decision to nodify the same would have 
\-\ \----•----, , 

i effect 4only when the relevant statutory rules are amen5ed in 

accordance with law. But what the Railway Board did was to 

attempt to rrodify the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/RAIl paragraphs 1 to5 of which 

read as follows 



"The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes cxnsequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case, of Running 
staff drawing pay in revised pay scales: 

Pay for the pirposes of passes and P105 shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual arrount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Caipensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect from 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 'of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The above has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding nionth for the purpose of computation of errolu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharrna and other aggrieved persons chall-

enged the Railway Board,' s order dated 22.3 • 1976 in the High Court 

of Elhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1 .11 .1985 

the said case stood transferred to the Principal Bench of the 
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Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22 • 3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31.3.1976 all retirement berEf its in, accordance 

with the Railway Board's letter dated 21 • 1 .1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21 .1 .1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until nodified in accordance with law. 

5. We should advert, at this stage, to another order riede by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect fran 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. it could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544(g). 

Srinivasan and 23 others filed an application 

2( 	. 
¶ 4.5198 before the Ernakulam Bench of the Tribunal in O.A. 

L tZW* 
	for a direction to grant them pension by adding runn- 

ing a1oiáne upto a maxiirum of 75% of their pay for computation 

- 	pesion. in accordance with the judgment of the Principal 

Bench in T No.410/85. During the peniency of the said application 

the statutory rule 2544 was amended by the President in exercise 
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of the pcer conferred by Article 309 of the Constitution. By 

the said amendment said rule g[i] and g[ii) of Rule 2544 were 

arrended firstly with effect from 1.1.1973 reducing the limit 

of running allowance for the purpse of calculating the average 

enDlurnents from 75% to 45%. On the same day, a further amendment 

was made with effect from 1 .4.1 979 increasing the naximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect from 1 .1 .1973 the second amendment was given refrospectiv 

effect fran 1.4.1979. For the sake of convenience we shall 

extract the amendments as fo1lczs: 

Subject: Arrerdmnent to Indian Railway Establishment Qxe- 
Volume I & II. 

In exercise of the piers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volu,-e I & II [First reprint and Fifth reprint 
respectively) be amended as in the Advance Correction Slips 
No.428, 429 & 430 R.I. and 405 R.II encled as Anrxures 
'B', 'C' and V. 

The amendment will be effective from 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hiridj version is attac1- d. 

Sd!- [ K. Venicatesan 
Director, Establishment [P&A] 

DA:As above 	 Railway Board. 

No.E[P&AJII-86/p.s-15 	 New DeJ.hi, dated 17.12.1987" 

"ANNEXURE 'D' 

ADVANCE OJPRECTION SLIP NO.405 R.II 

RULE 2544 

Sub-rule g[i] and g[ii] may be substituted by the fo1l'iing: 



g[ii] 

servant during the nonth limited to a maximuiñ 
of pay, inthe revised scales of.pay". 

'!For the ixirpose of qratuitv and/or death-cum-rel 
gratuity: rue irontiuy average' ot rwining allnoes 
drawn during the 365 days of running duty immediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the sane period, in the 
revised scales of pay." 

45% 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.19761. 

EN1TIC: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been modified through administrative 
instructions issd with the President 's approval effective fran 
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay reccxmiended by the Third Contral 
Pay. (brmnission. The purpose of this anerx3nent is to give statu-
tory. force to the administrative instructions with effect from 
the sane date on which the instructions were issued. It is certi-
fled that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd/-[K.VEKTESAN] 
Director, Establishment (P&A] 

Railway Board." 

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&II. 

In exercise of the powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Co,, Volume I & II (First reprint and Fifth reprint 
respectively) be amended as in the Advare Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

2. The ameridnent will be effective from 1.4.1979. 

This issues with the  
Ministry of Railways.. 	

of the Finance Directorate 

4tmr )- 
) 

, 

New Delhi, dated 17.12.87" 

ridi version is attached. 

ove 

A)II-86 /RS/i 5 

Sd/-(K. VKTESN) 
Director, Establishment (P&R] 

Railway Board. 
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"ANNEXURE 'D' 

AtN7\NCE a)RRFL'rION SLIP NO.407 R.II 

RULE 2544 

Sub-Rule g[i] and g[ii] may be substituted by the fo11ing: 

g[i] 	"For the purpose of calculation of average enoluments:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g(ii) 	"For the purpose of gratuity and/or death-cum-retjrejnent 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AUTHORITY: [4inistry of Railway's letter No.E[P&A]II-80/_ 
RS-10 dated 17.7.1981] 

E2LANATION: 

The Rule 2544 of Indian Railway Establishment Code, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approvel effective from 1.4.1979. 
These instructions were necessitated by the Government's diision 
on the recoiimendations of 'Runnimg Alloiance Committee [1980]1 . 
The purpose of this amendment is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any employee, to whQn these rules apply. 

Sd!- [ K.VE•TKi'EsA] 
Director, Establishment [P&A] 

Railway Board." 

The amerdinent to the statutory rules having been effected during 

the pendency of the OA the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect fran 1.1 .1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 5.12.1988 by giving retrospective 

effect to the same. This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 

the Constitution of India. The Ernakulam Bench consisting of 
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Vice Chairnian S. P. Mukerj i and Judicial 	rnber A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1 988 to the extent the arrend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirement benefits to the applicants as if 

the anendrrent to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the nLln.ing all warice subject to a rraxirr&m of 75% of their 

pay and allowances f or the purpose of computing their pension. 

The aforesaid decision of the Ernakulam Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speaking order irade on 25.7.1 990. 

Shri C.L. 1allick and others in O.A. No.1572/8e and connected 

applications challenged the Railway Brd's order dated 22.3.1976 

and the arierdiaents to Rule 2544 before the Principal Bench of 

the CAT at New Delhi. They also prayed for a direction to compute 

1 and other benefits in terms of the order of . the Railway 

210.1974. That application was opposed by the res- 
( 	

.4a 
bndens ierein viz., Union of India represented through the 

ZW 

	

	airrn*i ailway Board an the General Manager, Northern Railway. 

It j.  S rising that these respondents did not bring to the 

e of the Principal Bench that the validity of the arnennt 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4.1990 striking down the amend-

ment to the exLent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakularn Bench had not yet rendered its 

decision. But the Ernakularn Bench had rendered its decision 

long before the Principal Bench decided the cases on 23.10.1991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Ernakulam 

Bench to the notice of the Principal Bench. But the conduct 

of the respiidents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulain Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulam Bench when the O.A. No.1572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were dismissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total amount of pension and 

retirement benefits they would have received before the ainerdment 

wa'e not reduced by the amended rules. Following this decision 

of the Principal Bench applications No.351 to 423/88 filed by 

similarly situated persons before the Ahmedabad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the respondents before the Ahmeda)d Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakularn Bench in O.A. K-269/88 to which it was a party. 

f. 

Aw 
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9. It is for the first time after all these cases were referred 

to th Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulam Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also inforrred us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Err&ulam Bench. 

10 • It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this hatch 

of cases that we should defer consideration of all these cases 

and await the authoritative prolx)uncement of the Supreme Court 

where they had challenged the decision of the Ernakularri Bench. 

in this connection reliance was placed on the decision of the 

Surerae Court reported in AIR 1986 SC 1323 D.K. ThIVEDI AND sa'.s 

V. AMa'JJL MNIRAI PAL AND (YrHERS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen- 

gin; the validity of certain statutory provisions and directed 

the petitioners to apprQach the Supreme Court as similar matters 

were pending there. It is in these circiznstances that the Supreme 

Court observed that the course adopted by the High Court was 

and that if the High Court thought that the point 

he apoellants was the same as was pending in the. Sup-

it. ought to have stayed the hearing of the writ peti- •. 

the Supreime Court disposed of the other matters. 
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These observations, it is obvious, were 	made having regard 

to the Context and the circumstances of the case. What binds 

the Thibunal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the same provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Surerre Court depends upon the facts 

and circumstares of each case. In the present batch of cases 

we are concerned with the valuable rights of the applicants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court from 24.7.1990 

and the operation of the order of the Ernakularn Bench has not 

been stayed. Even then the applicants herein have not been qiven 

the benef it of the decision of the Ernakulam Bench in reaard 

to corrputation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contended, that we should 
ttie 

dispose of these cases in the light of the decision of/ Erna}ulam 

Bench which has struck down the amendment to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondents however, it 

is maintained that the Principal Bench and the Ahmedabad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we hou1d dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AiR 1989 SC 1933 UNION OF INDIA 

AIND AiCTk{ER v. RAGHUBIR SINGiI AND OTHERS wherein it is observed; 

"We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller nuiirner of Judges and in order 
that such decision be binding,, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution bench of the Court." 

if only the respondents haa fairly placed tne decision of the 

Ernakulam Bench before the Principal Bench and the Ahuiedabad 

Bench, those Benches would not have. examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. The respondents are now trying to take advantage 

JVfRAIJ 	lure on their part of performing their duty of placing 

	

t 	uft iii of the ErnakulamBench when similar cases came ( - 
for 	sderation before the Principal Bench and Ah1iedabad 

respondents had acted fairly and diligently, 

	

\_ 	••,)jj, 

decisions would have been avoided. 

e shall now examine the contention of the respondents 

that the orders of the Principal Bench and the Ahmedabad Bench 

that 
have the effect of declaring /the impugned amendment to the iules 

to the extent that they give retrospective effect are valid. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties having been dismissed by the Principal 

Bench and the Ahinedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. Tne decision of the Ernakulani Bench which struck 

down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench 

has rield that under the proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to tne extent they gave retrospective effect on the ground 

that it is arbitrary ano violative of Article 14 of the Constitu- 

tiori to deprive 	the pensioners 	of the 	rights 	which vested 	in 

t!iem as on the dates on which they retired ,uy amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP CrIAND v. STATE OF OTTAR PRADES111  reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulain Bencn is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rem is;- 

"IAn adjudication pronounced upon the status of some patti-
cular thing or subject matter, by a tribunal having COmpe-
tent authority. 

In Halsuury's Law of England, 4th Edition, Vol.16 the meaning 

of "Judgment in Rerni is given at para 1522 as below:- 

1522. 	Meaning of "Judgment in rem". A judgment in reiti 
may be defined as the judgment of a Court of tompetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer". 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on the date on which. the Principal Bench and the 

Ahraedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downthe statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bencn. When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resbrrect such a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGIUEIR SINCH AND 

OTHERS - 

a statute is declared invalid in India it cannot 
unless constitutional sanction is obtained 

p 

	

	 b/ a constitutional amendment or an appropriately 
iodfversjon of the statute is enacted which accords 

b 	
wi th, 	iltutiunalprescription". 

	

t. 	Innot )av1  is not disputed that the Ernakulam Bench of the 

L 
\ 	..Tribuna)wa. jompetent to declare the impugned statutory provi- 

	

N 	 / 
as offending Article 14 of the Cons.Litution. The 

,statutory provisions declared void have not been showr to have 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica- 

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench, it is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahinedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulaiii Bench which has:declared the impugned provisions as void. 

As the decisions of the Principal Bench and Anmedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that 	there 	are 	two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece- 

dent binding in subsequent cases. 	It is obvious 	that the Prin- 

cipal Bench and the Ahmedabad Bench have rendered their decisions 

witnout 	noticing the 	earlier 	decision of 	the 	Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriani and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at para (5) as 

ollows:- 



"(5) Iüconsistency between. ëarliér decisions, of the 
same rank. A court is not bound by 'its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729J,  Court of Criminal Appeal ER. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. Dc Gray, (1900) 1 Q.B.521fl, and it obviously applies 
also to theHouse of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the ludginents, it must be assumed 
that the court acts in ignorance or forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per icuriam and is not binding on a later court.' 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakulam Bench and that the subsequent decision of the 

Principal Bench and the Ahmedabad Bench have to be regarded as 

,erincuriam and not binding in subsequent cases. This being 

,-'the eal'\position the decisions of the Principal Bencn and 
'-" 

( 	Ahm 'a* Bencn have to be ignored and the Ernakulam Bench 

dcisoia a1One should be regarded as holding the field as a 

regard to the validity of tne impugned rule in 

as it gives retrospective effect. 

1 	 16. 	As the Full Bench is riot bound by either of the deci- 

sions, we shall 4ow examine as to which of the decisions lays 

down the law correctly. The Ernakulam Bench has rightly proceed-

ed on the basis that the President has under tne proviso to 



Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulani 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and otner 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cnarity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulani Bench has said in its deci-

sion. The Principal Bench and Ahmedabad Bench have not taken 

the view that such vested rights can be taken away by a subse-

quent amenthilent to the rules by giving retrospective effect 

to tne same. What they have said is that the vested rights 

of the applicants before them have not in any manner been cur- 

tailed by the impugnen amendments to the rules. By the revision 

of Pay Scale Rules the pay scales of tne members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the memuers of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tne 

running allowances which they were receiving subject to a maximum 

of 75% of tneir pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 
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45% from .1-1-1973 •to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other.  allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled 	to receive 	in accordance with revision of Pay Scales 

Rules which came 	into effect 	from 1-1-1973. 	When the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bench whose decision has 

been followed by the Ahiuedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay iauuediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

owances, with the pension which he would get after 

ng into account tne higher revised scale of pay 

the 	ng allowance subject to a maximum of 45% or 55% 

a jay. We are concerned with persons who retired 

between-1 	73 and 4-12-1988 thereby earning a right to coinpu- 

in accordance with the statutory rules then 

in force. As by the time they retired, revision of pay had come 

into force, it is the revised pay and the running allowance 

subject to a maximum of.  75% of the revised pay and allowances 

that was requird to be taken into account. This tight which 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1988 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running a11oance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

uenefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahinedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-198 in regard to pension and otner retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

nolding that the decisions of the Principal Bench and the Ahmeda-

uad Bench with great respect are wrong and that the dcision 

of the Ernakula;i Bench is right. The Ernakulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent they nave been given retrospective effect as void as 

offending Article 14 of the Constitution. 

17. As the decision of the Ernakulam Bench is in appeal before 

tne Supreme Court we would like, in tne interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall be bound by the directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

ld. 	For the reasons stated above, all these applications 

are allowed with the following directions: 

(1) The respondents shall recompute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended by hotification dated 

5-12-1988. 



S 

The arrears due to the applicants/L.Rs on the 

basis of the recoinputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time,  the amounts 

due shall be paid with interest at 127 per annum 

from the date of this order till the date of 

payment. 

(.5) The applicants shall be entitled to costs at 

of Rs.500/- in respect of each applica- 

of pension and retirement benefits 
FTe 

the aforesaid directions shall stand regu- 

v 	 l?td14djusted in accordance with the orders 

tions as may be issued by the Supreme Court 

SLP No.10373/90 against the decision of the 

Ernakulam Bench of the Tribunal in Application 

No. K-269/88. 

Sd- 	 Sd- 
'd'  

MEMBER (A) 	 VICE-CHAIRflAi. 	 CHAI16AN. 

a LU E-0  T r- 
bsv. 

ts 

SECTIOW OFC.R  

CETAL ADMIF4137RATIVE TUf1 
ATOiJAL RENCH  

BANGALORE  
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The Ass.stant RegiEtrar, 	 COURT OF INDIP Supreme Court of India,
New,DLslhi 

	 DELHI 
S 	

1 
Dated: 2.k.19934 

To: 	e Registrar, • 	 S 

central Administrative Tribunal, 
at Bangalore. 

SPECIAL LEAVE PETIT1ONS(CIVIL) NOS.5710-21 OF 1994 

WITH 

INTERLOCUTORY APPLICATION NOS.1-12 
(Application.s for stay.) 

Union of India & Ors. 	 • .Petitioners. 

-Versus. 

K.K.KriEhna Iyr & Ors. 	 . .Respondents. 

Sir, 

I am dir. . to forward herewith for your in.r::tion 

d necesary action a certifiedcopy of 
	Order 

of this Court dated_15.14.199k 	• •osed in the hiatter - 

above-mentioned. 	• 	 • 

YorE .1ti.tb1ul:1-y 

ASSIS'LANT OWISMAR 

0 0 0 t 



' - 	 rw SUJC52 

rIN THE SUPREMECOURT OF INDIA' • 
TJON VII APPELLATE JWUSÔiC 	513040 	- 

Union of IdS.a & Ors. 	 .• .P.tttione*a. 

.Versus. 

.K.Kri8hna 2yer & Ors 	 0 	...,B.espondits. 

(For full and detailed cause title, p].eaae see schedule 
attathad herewith,) 

Dated 

cQRAfl: 

ZN'ZLE PUt,, JU:ff ICE A,PT.AHMAI)I 
EON' BLII 1kt. JUL2`3'.CF,  YOGSthgAR IMYAL 

t49 	t '*O cev 

ie'1ss rat (6.) 
L1  

içre C*r: •f 
For the Petitionere: trR.Reddy, Additioiai 5o1oc1tor 1ië 

of In.La. 
(M/s B.P.Sartby and C.V.S.Ra.AdVcate8 
with bi.) 

• THE ?IUIONS FOR PICIAL LEAVE TO APP1AL AND HE 

APPLICATION FOR. EAY above..meñtioned being called on for hearLrg 

before this Court on the 1jth dày of April, 194 UPON hear.ng 
'c cu-'  oi'U 	 S LQ) 

coue1 for the Petitior' herein TEIS OOUU while directih',saUe 

of Notice to the Repor6ert3 herein to zhzw cause why Special 

Leave be not franted to thePetitionera herein to appeal to this 

Court agatnEt the Cental Adainietrative Tribunal above..inenticned, 

DOTh ORIIR THXI pending the hearing and final, disposal by 'thin 

Court of the appltatthn mentioned above fol' stay after notice#  

0. 



the p€ratton of the Crier aeej lGtn Deceruber, 1993 of the 

	

_th
_ 	 ! Ct a1 diitrati'e Tribunel in Origltnei App1icatLo Nos.6 

to 

 

Of 193 be and is hereby stayed; 

J 	Ti 	 cR: i:7 THIS ORDER be 

punct11y obrre 	i. 	 i:t 	ctt 	by all concerned, 
dITU 

 

the j F., Ij1 1L: : , L1rftcJ  

Verta1ia, CL.i lu.ticu c 	 t ci e urei Qourt 
New De1z. f  thiF th 15tn ay of  

D1pUiy REGI$RAR 
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I THESUPRE COT oIIiDLA_.. 	/ 

CIVIL APLI,*J 3URIDICTION 	- 
Y11t - 

TITION FOR SP5ZIAL LEAJE TO APPEAL 	OF 1994. 

-. 	Union of .  India 
represerithd by the. 	 -• 
Secretary, •: 
Ministry of Railways, 
RailwyBhawan 

New Delhi, 

2. -Chairman 

Railw-W Board, 
Rail Bhawari, 
Nw DEE1hj. 

	

3, 	Union of India 
through Genra1 Maner 
Southorri Railway 	- 

payk Town 
Madras, 

	

4. 	The Dtvisjonal Suxjntendeflt 
Southern Railway 
bjvision-91 Office 
Paighat. • - 

VErUS• 

	

1, 	1(.K.Rrishpa Iyer 
S/o K.I(rishna Iyer 
Retjr5, Guard 
S.No. 13745, Chenbal Village 
P.O., •Kottayi, - paiakk3, 

P3*-n-67e. 572. - 

.. . PetitiorierS 

Cntd,.. 



iI 

	

- 	 :-;-- - 

I 

	

2. 	M. Voeiran, 
/o M. Naka]. ii, Retired, 

Loco Shunter,  S.N0,p 53290 	 0 

Mullathody Hous$ - 

l(aringodc, P.O.Kttayj 

Pal 4zkad District. 

	

3' 	C .G eng adh ar a N9jr, 
S/o K,i(unhen Narnblar 
Retjre, Assjstant Guard, 
S.N0, 1864, Lakshri Vivas 
P.O.Puthipariya.ram, 
Palght, Pjn-670 733, 

4 

Sb P.Gopal Pillal, 
Retired., Driver OB ' 

S.N0  3067, Saraswath4. Njvas 
Rayeppan Street, P..'O. 
Thathamenga1, Paighat- 

678 102, 

	

5• 	C.Nar ay an 

S/o A. ChCndu, Retired., 

	

Drjvc-r 	, S.N0,P 7479 
t Leeia Nivas' P.O. 
Pudtpa±iyarainj 
Palghat-678 733, 

6. K.Reghan, 
So M.Kris'nnan, 
Retircd,, Driver •'', 
5p1• S.N00  p 24001f  
Mu1].arithoc3j H0: 'sc, 
Karirngoie, P.O. 
(Kottayl, Pa1gh 8t70 572). 

Contd.. 


